THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[DIVISION BENCH - |

[ For Friday,15th March 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE THE CHIEF JUSTICE
HONOURABLE MR. JUSTICE NANI TAGIA

COURT NO: 1

THIS BENCH WILL TAKE UP HEARING LIST
DATED 05-03-2019 TO 03-05-2019, (RELATING
TO DIVISION BENCH - 1) ALONG WITH THE

FOLLOWING MATTERS.]

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 WP(C)/6096/2018
B/O

WITH

2 WP(C)/6095/2018

WITH
3 WP(C)/6134/2018

WITH
4 WP(C)/6182/2018

5 WP(C)/1168/2019

6 WP(C)/1532/2019

7 WA/47/2018

MOTION

MADHUKUCHI ANCHALIK ADARSHA

SANSKRIT VIDYAPEETH AND ANR.
Versus

THE STATE OF ASSAM AND 4 ORS

SWARUPANANDA MISSION SANSKRIT
VIDYAPITH AND ANR

Versus
THE STATE OF ASSAM AND 4 ORS.

LAKHAITARA ANCHALIK SANSKRIT
VIDYALAYA AND ANR.

Versus
THE STATE OF ASSAM AND 4 ORS

BILLESWAR SANGSKRIT VIDYAPITH AND

ANR.
Versus
THE STATE OF ASSAM AND 4 ORS

SUPARNA DEB
Versus
THE UNION OF INDIA AND 4 ORS.

BHARAT SANCHAR NIGAM LTD AND 2
ORS.

Versus
NARAPATI KALITA

ADMISSION

NRIPENDRA NATH SEAL
Versus
THE STATE OF ASSAM

MR ]  BARBHUIYA
MR. L MOHAN

MS F BEGUM

MR. K H CHOUDHURY

MR. J | BORBHUIYA

MS F BEGUM

MR. L MOHAN

MRS. KH CHOUDHURY

MR J | BARBHUIYA

MR. L MOHAN

MS F BEGUM

MRS. K H CHOUDHURY

MR J I BARBHUIYA

MR. L MOHAN

MS F BEGUM

MRS. KH CHOUDHURY

MR G ] SHARMA

MR. B PATHAK
MR H K GOGOI
MR. R THADANI

MR R MAZUMDAR
MS P RAI

MR M BEZBARUAH
MR U SARMA

MR D DEKA

SC, SEC. EDU.
MR. N J KHATANIAR (SC,
HIGHER EDUCATION)

SC, SEC. EDU.

SC, SEC. EDU.
MR. N J KHATANIAR (SC,
HIGHER EDUCATION)

SC, SEC. EDU.
SC, SEC. EDU.

MR. B C PATHAK
(R2,R4,R5)
MR. B PATHAK (R2,R4,R5)

MR. R THADANI (R2,R4,R5)

MS ) DEKA (R2,R4,R5)
SC, BSNL
ASSTT.S.G.1.

MR. S H RAHMAN
GA, ASSAM(R1TO4)
MR. N UPADHAYAY
MR E HUSSAIN
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10

11

12

13

14

15

16

17

18

19

PIL/62/2018

WA/204/2018

PIL(Suo Moto)/10/2018

PIL/63/2018

WITH
PIL/53/2017

WA/329/2018
CAVT. NO.1184/2018

WITH
[.A.(Civil)/3942/2018
in WA/329/2018

WA/351/2018
B/O

[.A.(Civil)/2859/2018
in WA/224/2018

WITH
WA/224/2018

[.A.(Civil)/2916/2018

in WA 228/18 & WITH L.A.(C)
2917/18 (BOTH D/O)

in WA/228/2018

[.A.(Civil)/3215/2018
in WA/253/2018

WITH
WA/253/2018

W.P.(Crl.)/2/2019

I.A.(Civil)/502/2019
in WA/14992/2018

AVINASH BARO AND 3 ORS.
Versus
THE UNION OF INDIA AND 8 ORS

M/S SAI PROJECTS AND ANR

Versus
THE STATE OF ASSAM AND 4 ORS
ORDERS
XXX
Versus

IN RE THE STATE OF ASSAM AND 3 ORS
SILCHAR TRUCK OWNERS ASSOCIATION

SOCIETY AND ANR
Versus
THE STATE OF ASSAM AND 3 ORS.

TAHER AHMED CHOUDHURY
Versus
THE UNION OF INDIA and 6 ORS.

M/S RAJLAKSHMI DRUGS

Versus
THE NUMALIGARH REFINERY LIMITED
AND 5 ORS

M/S RAJLAKSHMI DRUGS

Versus
THE NUMALIGARH REFINERY LIMITED
AND 5 ORS

SMT AYESHA BEGUM
Versus
STATE OF ASSAM AND 3 ORS

THE STATE OF ASSAM AND ANR
Versus
SMTI REKHA BARAH

THE STATE OF ASSAM AND ANR
Versus
SMTI REKHA BARAH

THE UNION OF INDIA AND 3 ORS
Versus
EX-HC/DRIVER FORCE NO 850863303

THE STATE OF ASSAM AND ANR
Versus

MRS CHANDANA SONOWAL AND 4 ORS

THE STATE OF ASSAM AND ANR
Versus

MRS CHANDANA SONOWAL AND 4 ORS
SMT. JUNALI CHANGMAI @ JUNALI DUTTA

CHANGMAI
Versus
THE STATE OF ASSAM AND 7 ORS.

PHARMACIST FORUM OF ASSAM AND 3
ORS

Versus
THE STATE OF ASSAM 5 ORS

DR. A SARAF
MR. A GOYAL

MR. S P ROY
MR A K RAI
MS. N RAI

MR. T ] MAHANTA

MR. U DUTTA
MR. AB T HAQUE

MR. AY CHOUDHURY
MR. N H LASKAR
MR. U K NAIR

MS A DAS
MS. P CHAKRABORTY
MS. K KHAN

MS A DAS
MS. P CHAKRABORTY
MS. K KHAN

MR. S P CHOUDHURY
MR. A S DHILLON

MR. D SAIKIA
MS. P CHAKRABORTY

MR. D SAIKIA
MS. P CHAKRABORTY

C.G.C.
MRS. R DEVI

MR. R K D CHOUDHURY
SR. GA, ASSAM

MR. R K D CHOUDHURY
SR. GA, ASSAM

MR. N N B CHOUDHURY
MR. A GOHAIN
MR. B PADUN

MR G N SAHEWALLA
MD ASLAM

MR. P DEKA

MS. S. TODI

MRS. A CHUTIA

MR B CHOUDHURY (R9)
MR. A SARMA (R9)

R SARMAH (R8)

MR. K KALITA (R9)

MR. S CHOWDHURY (R9)
ASSTT.S.G.I.

MS M HAZARIKA
GA, ASSAM
SC,GMDA

GA, ASSAM

GA, ASSAM

MR. Y DOLOI (R 6)
SC, NHAI

MR. S K MEDHI (R 5)
ASSTT.S.G.I.

MR P KUMAR

MR. B CHAKRABORTY (R6)
MR. N DEKA

MR. M GOGOI

MR S HUSSAIN (R6)

FOR CAVEATOR

MR. N DEKA
MR. M GOGOI
FOR CAVEATOR

GA, ASSAM

MR. B K PURKAYASTHA
(R4)

MS. M BORUAH (R4)

L KALITA (R4)

MR. S S S RAHMAN
SYED BURHANUR RAHMAN
MR A W AMAN

MR. A K HUSSAIN
MR. B HUSSAIN
MR. A HOQUE

MR. A K HUSSAIN
MR. B HUSSAIN
MR. A HOQUE

GA, ASSAM

MR. D SAIKIA

GA, ASSAM

MR. B GOGOI (R-2)
FOR CAVEATOR
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WITH

WA/14992/2018 PHARMACIST FORUM OF ASSAM AND3
(Filing Number) ORS
Versus
THE STATE OF 5 ORS
HEARING
20 PIL/72/2016 RITA DAS MOZUMDAR MS.R D MOZUMDAR MR.D SAIKIA(R-9)

FIXED Versus GA, ASSAM

THE STATE OF ASSAM and 16 ORS. MR.P HAZARIKA(R-9)

MR.M.A.ISLAM
MR.T K MISRA(R-9)
MRA BARMANR-9
SC, TRANSPORT

LEAVE NOTE OF ADVOCATES FOR 15/03/2019

1) MR. S CHAMARIA 03-01-2019 To  19-04-2019
2) MR. N BORUAH 19-02-2019 To  15-03-2019
3) MR. )] A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To  15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To  15-03-2019
8) MR A K DAS 11-03-2019 To  15-03-2019
9) MR A KUNDU 11-03-2019 To  22-03-2019
10) MR. Y DOLOI 11-03-2019 To  15-03-2019
11) MR G BAISHYA 11-03-2019 To  15-03-2019
12) MR C BARUAH 11-03-2019 To  15-03-2019
13) MS. M D CHOWDHURY 11-03-2019 To  15-03-2019
14) MRS. U CHAKRABORTY 12-03-2019 To  19-03-2019
15) MR R CHAKRAVORTY 12-03-2019 To  26-03-2019
16) MR. S P ROY 13-03-2019 To 16-03-2019
17) MR S M ABDULLAH P 11-03-2019 To  20-03-2019
18) MR N DUTTA 11-03-2019 To  27-03-2019
19) MS M HAZARIKA 11-03-2019 To  15-03-2019
20) MS D D ROY 13-03-2019 To 19-03-2019
21) MR. A K PURKAYASTHA 13-03-2019 To  15-03-2019
22) MS. ] HAZARIKA 12-03-2019 To  27-03-2019
23) MR S BORGOHAIN 13-03-2019 To  15-03-2019
24) MR. A H ALAMGIR 14-03-2019 To  20-03-2019
25) MR. S F CHISTIE 14-03-2019 To  18-03-2019
26) MR. N N JHA 15-03-2019 To  15-03-2019
27) MR. A ALAM 15-03-2019 To  15-03-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in

[ For Friday,15th March 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE ARUP KUMAR GOSWAMI
COURT NO: 2
[CIVIL BENCH - IV
THIS BENCH WILL TAKE UP HEARING LIST DATED
05-03-2019 TO 03-05-2019, (RELATING TO CIVIL
BENCH - IV) FROM ITEM NOS. 1 TO 55 ALONG WITH
THE FOLLOWING MATTERS.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
WITHDRAWAL
1  WP(C)/3597/2018 SAHARA BEGUM MR A R BHUYAN GA, ASSAM
B/O Versus MR. M A | HUSSAIN
THE STATE OF ASSAM AND 3 ORS.
MOTION
2 Cont.Cas(C)/120/2019 MAZIBAR RAHMAN AND ANR. MR. A MANNAF
Versus MS ] BEGUM
RAJENDRA PRASAD DAS AND 5 ORS MS A BEGUM
3 WP(C)/872/2019 DHUBRI WHOLESALE CONSUMERS CO-  MR. N HAQUE SC, CO OP
FIXED OPERATIVE STORES LTD AND ANR. MR. S R BARBHUIYA GA, ASSAM
Versus MR M HUSSAIN
THE STATE OF ASSAM AND 4 ORS.
4 WP(C)/949/2019 BABUL CHANDRA DEY @ ASHIT MR H R A CHOUDHURY GA, ASSAM
FIXED CHANDRA DEY AND 3 ORS. MRS. R RONGMEI SC, FOREST
Versus
THE STATE OF ASSAM AND 7 ORS.
5 WP(C)/973/2019 NORTH ASSAM CONTRACTORS MR S SARMA SC, IRRIGATION
ASSOCIATION
Versus
THE STATE OF ASSAM AND 2 ORS.
6 WP(C)/984/2019 M/S. BINAPANI RANDHAN GAS MRS N SAIKIA GA, ASSAM

FIXED

7 WP(C)/1123/2019
FIXED

8 WP(C)/1268/2019
FIXED

9 WP(C)/1388/2019
B/O

Versus
THE STATE OF ASSAM AND 2 ORS.

M/S. BRAHMAPUTRA TELE PRODUCTIONS

PVT. LTD.
Versus
STATE BANK OF INDIA AND ANR.

ABEDUR RAHMAN
Versus
THE STATE OF ASSAM AND 7 ORS.

RANGAGORAH FISHERMEN CO-
OPERATIVE SOCIETY LTD.

Versus
THE STATE OF ASSAM AND 3 ORS.

MS. L BORGOHAIN
MRS. P GOSWAMI

MS. M L GOPE
MS. N HAWELIA
MS. N GOGOI
MS. N MECH

MR A D CHOUDHURY
MR. D CHOUDHURY
MR. P DUTTA

MR A DUTTA

MR. T CHAKRABORTY

MR. S BANIK
MR H GUPTA
MS. R M SARMAH

SC, EXCISE DEPTT.

GA, ASSAM
SC, REVENUE

GA, ASSAM
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10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

WP(C)/1398/2019
FIXED

WP(C)/1431/2019
FIXED

WP(C)/1493/2019

WP(C)/1518/2019
FIXED

WP(C)/1522/2019
FIXED

WP(C)/1523/2019
FIXED

WP(C)/1637/2019
FIXED

I.LA.(Civil)/711/2019
FIXED

in WP(C)/8650/2018

WITH
WP(C)/8650/2018

WP(C)/6046/2014

WP(C)/6089/2014

WP(C)/6142/2014

WP(C)/6174/2014

WP(C)/6222/2014

WP(C)/6532/2014

WP(C)/6551/2014

HOJAI FISH MARKET ASSOCIATION AND
51 ORS.

Versus
THE STATE OF ASSAM AND 2 ORS.

HEM BAHADUR NEWAR ALIAS HEM
BAHADUR PRADHAN

Versus
THE STATE OF ASSAM AND 4 ORS.

RITAMANI DEKA
Versus
THE STATE OF ASSAM AND 4 ORS.

MUHIRAM BASUMATARY
Versus
THE STATE OF ASSAM AND 4 ORS.

KARIM ALI
Versus
THE STATE OF ASSAM AND 7 ORS.

BIDYADHAR CHETIA

Versus
THE NORTH EAST FRONTIER RAILWAY
AND ANR.

M/S. BARAK COLD STORAGE PVT. LTD.
Versus
THE STATE OF ASSAM AND 5 ORS.

ORDER (STAY VACATING)

MD. IMAMUL HAQUE
Versus
JAYANTA KUMAR BARUAH AND 4 ORS

JAYANTA KR. BARUAH
Versus
THE STATE OF ASSAM AND 4 ORS

ADMISSION

NILAMBAZAR YOUTH ASSOCIATION
Versus
THE STATE OF ASSAM AND 6 ORS

BHUPEN DEKA
Versus
THE STATE OF ASSAM AND 6 ORS

PRABIR BISWAS
Versus
THE STATE OF ASSAM and 3 ORS,

THE LASKAR BHALUKMARI SAMABAI
SAMITY LIMITED

Versus
THE STATE OF ASSAM AND 3 ORS

SUBHAS CHANDRA MALLICK and 17 ORS

Versus
THE STATE OF ASSAM AND 8 ORS

SANJOY DWIVEDI @ SANJAY
Versus
THE STATE OF ASSAM AND 6 ORS

NITYANANDA SAIKIA and 2 ORS
Versus
THE STATE OF ASSAM AND 6 ORS

MR. P K ROY

MR. S K CHAKRABORTY
MR A CHAKRABORTY

MS. M DUTTA

MR. S BARUAH
MS. D DUTTA

MR. R GOSWAMI
MS. P. KALITA

MR. ] C GOGOI
MR. K KALITA
MR. H KAKATI

MR P K DAS

MR. MOHAMMAD ALI

MR. S BORTHAKUR
MR. ] ABBAS

MR. D K SHARMA

MR B D DAS
MR. D KALITA
MR. D THAOSEN

MR. | A TALUKDAR
MS. M MALLIK

MR.B K DAS

MR.A KHANIKAR
MR.B KALITA

MR.T ] MAHANTA
MR.R PHUKAN

MR.J H LASKAR
MR.I H LASKAR
MR.P K DEKA
MSL SAIKIA
MR. S ALAM

MR.K K MAHANTA(Sr.Adv.)

MR. M A SHEIKH
MR.M HOSSAIN
MR.K SINGHA
MR.K'M MAHANTA
MS.F INTAZ

MR.K U AHMED

MRM H AHMED
MR.Z RAHMAN

MR.M R CHOUDHURY

MR.R DUTTA
MR.G G GOGOI
MR.S S SARMA

GA, ASSAM

GA, ASSAM

SC, PNRD
GA, ASSAM
SC,ASEC

SC, FOREST

GA, ASSAM
SC, BTC

SC, RAILWAY

GA, ASSAM
SC, APDCL

MR. | A TALUKDAR
SC, FOREST

MR. S DUTTA
SC, FOREST

GA, ASSAM
MR.S SARMA
SC, DLR

SC, REVENUE

GA, ASSAM
MR.H TALUKDAR
SC, PWD

DR.B N GOGOI
SC, NF RLY

DR.B AHMED
SC, CO-OP.

SC, NHAI
SC, NHAI
MR.G PEGU(R-6 & 9)
SC, BTADC

MR.A BHUYAN

GA, ASSAM

GA, ASSAM
MR.D P BORAH
SC, PWD
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25

26

27

28

29

30

31

32

33

34

35

36

37

WP(C)/6620/2014
FIXED

WP(C)/582/2015

WP(C)/1232/2016

WP(C)/2487/2016
B/O

WP(C)/385/2018

( PERSONAL APPEARANCE AT

10:30 A.M.), FIXED

WP(C)/5870/2018
FIXED

WP(C)/6284/2018

WP(C)/6823/2018
FIXED

WP(C)/7691/2018
CAVT. NO.1210/2018

CAVT. 1210/2018(D/0O), FIXED

WP(C)/8052/2018
FIXED

WP(C)/8386/2018
FIXED

WITH
I.A.(Civil)/4254/2018
in WP(C)/8386/2018

WP(C)/8912/2018
FIXED

WP(C)/971/2015

THE GRAHAK SURAKSHA COMMITTEE
and 9 ORS,

Versus
THE UNION OF INDIA and 13 ORS,

MAHABIR PRASAD AGARWALLA
Versus
THE STATE OF ASSAM AND 5 ORS

SHASANKA DEB CHOUDHURY
Versus
THE STATE OF ASSAM AND 4 ORS

TODAY FOOTWEAR PRIVATE LIMITED
Versus
THE STATE OF ASSAM AND 3 ORS

SRI NRIPEN BURAGOHAIN
Versus
THE STATE OF ASSAM

ABCI INFRASTRUCTURE PVT. LTD.
Versus
THE UNION OF INDIA AND 11 ORS.

RASHMOT ALI AND 7 ORS.
Versus
THE UNION OF INDIA AND 4 ORS

SHAHEB ALI
Versus
THE UNION OF INDIA AND 5 ORS

MR.A K DUTTA
MR.B PURKAYASTHA
MR.B ZAMAN

MR.O P BHATI
MR.T C DAS
MR.P SARMA
MR.S KHAN
MR.P K PODDAR

MR.M C DAS
MR.S P CHOUDHURY

MR.G N SAHEWALLA
MR.A CHETIA
MD.ASLAM

MR. R C DAS
MR S C DAS
MR P BURAGOHAIN

MR A M MAZUMDAR
MR. AY CHOUDHURY
MR. N H LASKAR

MR. T A CHOUDHURY

MD H R AHMED
MD A ISLAM

MR. M H RAJBARBHUIYAN
MR. W RAHMAN
MS. S RASUL

NAMAH SUDRAH FISHERY CO-OPERATIVE MR. T ] MAHANTA

SOCIETY LTD.
Versus
THE STATE OF ASSAM AND 6 ORS.

M/S. HAZARIKA TRADERS
Versus
THE STATE OF ASSAM AND 4 ORS

SAMITI DAS
Versus
THE STATE OF ASSAM AND 3 ORS.

SAMITI DAS
Versus
THE STATE OF ASSAM AND 3 ORS.

M/S. JOGANIAR
Versus
THE STATE OF ASSAM AND 3 ORS.

ORDERS

NOMAL CHANDRA BHUYAN
Versus
THE STATE OF ASSAM AND 6 ORS

MR. M H ANSARI

MR. R K TALUKDAR
MS. S MEDHI

MR A ALI

MR A ALI

MR. S BORTHAKUR
MR. ] ABBAS

MR.J | BORBHUIYA
MR.L MOHAN

MS.F BEGUM

MR.K'H CHOUDHURY

GA, ASSAM

MR.S CHAMARIA(R-
6,7&14)

MR.D SARMAH(R-6,7&14)
MR.M PHUKANR-6,7and14
ASSTT.S.G.I.

SC, CBI

MR.D P BORAH
SC, PWD

GA, ASSAM

MR.S K MEDHI(R-6)
MR.S SARMA

MR.A DAS R-6

MR.J DAS(R-6)

MR.S DUTTA(R-6)

SC, DLR

MR.S G
BHATTACHARJEE(R-6)

MR.S SAIKIA

SC, ELEMENTARY
EDUCATION

SC, TAXES

GA, ASSAM

GA, ASSAM

MR H GUPTA (C.G.C., R1,
R2)

ASSTT.S.G.I.

SC, PWD (NH)

SC, FOREST

GA, ASSAM
ASSTT.S.G.I.

GA, ASSAM

MR. ] HANDIQUE (SC,
REVENUE & DISASTER
MANAGEMENT)
ASSTT.S.G.1.

SC, FINANCE

GA, ASSAM
MR. K MOHAMMAD
FOR CAVEATOR

GA, ASSAM
SC, ELECTION
COMMISSION.

GA, ASSAM

GA, ASSAM

SC, HEALTH

SC, ASIDC

GA, ASSAM(R1-5)
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38

39

40

41

42

43

44

45

46

47

48

WP(C)/1648/2015

WP(C)/7338/2016

WP(C)/7504/2016

WP(C)/7575/2016

WP(C)/1282/2017
FIXED

WITH
WP(C)/1195/2017

Cont.Cas(C)/306/2018
FIXED

Cont.Cas(C)/584/2018
FIXED

[.LA.(Civil)/114/2019
WP(C) 3145/2011(D/O), FIXED
in WP(C)/3145/2011

WITH
I.LA.(Civil)/116/2019

WP(C)/391/2019
FIXED

WP(C)/1077/2019
FIXED

THE EXECUTIVE ENGINEER and ANR,
Versus
THE STATE OF ASSAM and 7 ORS,

BULU KUMAR ROY and ANR.
Versus
THE STATE OF ASSAM and 11 ORS.

SRI CHANDRA SONOWAL
Versus
THE STATE OF ASSAM AND 6 ORS

AGLO PACKAGING PVT. LTD. and ANR.

Versus
UNION OF INDIA and 8 ORS.

M/S BORUAH AND CO. PVT. LTD.
Versus
THE STATE OF ASSAM and 7 ORS.

MOHAN CHANDRA DEKA
Versus
THE UNION OF INDIA and ANR.

JIBAMONI KAKOTY AND ANR.
Versus
L. SWEETY CHANGSAN AND 5 ORS.

ON DEATH OF PRASHANTA GOSWAMI
HIS LEGAL HEIRS - ANJANA GOSWAMI
AND 2 ORS.

Versus
RAJESH PRASAD, IAS AND 2 ORS.

M/S WALTER TRADERS
Versus
THE STATE OF ASSAM AND 3 ORS

M/S WALTER TRADERS
Versus
THE STATE OF ASSAM AND 3 ORS

MANOJ KUMAR SHAHANI
Versus
THE STATE OF ASSAM AND 5 ORS.

BIPUL SAIKIA
Versus
THE STATE OF ASSAM AND 2 ORS.

MR.J | BORBHUIYA
MR.L MOHAN

MR.A AHMED
MRS.K'H CHOUDHURY
MS.F BEGUM

MRM H AHMED
MR.A HUSSAIN

MR.M K DAS
MR.R KAMAN
MR.R DOLEY

MR. R HUSSAIN
MS. S ROY

MR.N G KUNDU
MR.P K R CHOUDHURY

MR.S BANIK

MR.T H HAZARIKA
MR. S DEKA

MR.M CHETIA
MR.A RASHID
MR.K ISLAM

MR. S BORTHAKUR
MR. ] ROY

MR. C CHAKRAVARTY
MRS. S KALITA

MR. K N CHOUDHURY
MR. M MAHANTA
MR. B K KASHYAP

MR G CHOUDHURY

MR G CHOUDHURY

MR. K N CHOUDHURY
MR. M MAHANTA
MR. ] PATOWARY
MISS. R R KAKATI

MR. L GOGOI
MR B CHANDA

DR.B AHMEDR-5 to 8

GA, ASSAM

MR.N HAQUE(R-5 to 8)
MR.A K AZAD(R-5 to 8)
MR.KHAYERUDDIN(R-5 to
8)

GA, ASSAM

MR.P K GOGOI(R-12)
MR.H K GOGOIR-12
MR.S K PANDEY(R-12)

GA, ASSAM

MR.] M A CHOUDHURY
ASSTT.S.G.I.

SC, NHM

SC, HEALTH

DR. B AHMED

MR. S C KEYAL

SC, INDUSTRIES and
COMMERCE

ASSTT. S.G.1.

GA, ASSAM

MR. D K KOTHARI
SC, NHAI

MR. M CHOUDHURY
M CHOUDHURY

M CHOUDHURY
MRSR BORAH

MR D DEKA
ASSTT.S.G.I.

MRSR BORASC, N.H.A.l.

MS I JAMIR (R4)

MR. T C CHUTIA (R4)
MS. N DAS (R4)

MR D K ROY (R4)
MS. | KAKATI (R4)

GA, ASSAM
MR. A DAS (SC, FOREST
DEPT.)

GA, ASSAM
MR. A DAS (SC, FOREST
DEPT.)

GA, ASSAM

MR. P J SAIKIA (R5)
MR. P BORDOLOI (R5)
MS M NIROLA (R5)

GA, ASSAM
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LEAVE NOTE OF ADVOCATES FOR 15/03/2019

1) MR. S CHAMARIA 03-01-2019 To  19-04-2019
2) MR. N BORUAH 19-02-2019 To  15-03-2019
3) MR. ) A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To  15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To  15-03-2019
8) MR A K DAS 11-03-2019 To  15-03-2019
9) MR A KUNDU 11-03-2019 To  22-03-2019
10) MR.Y DOLOI 11-03-2019 To  15-03-2019
11) MR G BAISHYA 11-03-2019 To  15-03-2019
12) MR C BARUAH 11-03-2019 To  15-03-2019
13) MS. M D CHOWDHURY 11-03-2019 To  15-03-2019
14) MRS. U CHAKRABORTY 12-03-2019 To 19-03-2019
15) MR R CHAKRAVORTY 12-03-2019 To  26-03-2019
16) MR. S P ROY 13-03-2019 To 16-03-2019
17) MR S M ABDULLAH P 11-03-2019 To  20-03-2019
18) MR N DUTTA 11-03-2019 To  27-03-2019
19) MS M HAZARIKA 11-03-2019 To  15-03-2019
20) MS D D ROY 13-03-2019 To  19-03-2019
21) MR. A K PURKAYASTHA 13-03-2019 To  15-03-2019
22) MS. | HAZARIKA 12-03-2019 To  27-03-2019
23) MR S BORGOHAIN 13-03-2019 To  15-03-2019
24) MR. A H ALAMGIR 14-03-2019 To  20-03-2019
25) MR. S F CHISTIE 14-03-2019 To 18-03-2019
26) MR. N N JHA 15-03-2019 To  15-03-2019
27) MR. A ALAM 15-03-2019 To  15-03-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in

[ For Friday,15th March 2019]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE N. KOTISWAR SINGH
COURT NO: 3
[CIVIL BENCH - 1lI
THIS BENCH WILL TAKE UP HEARING LIST DATED
05-03-2019 TO 03-05-2019, (RELATING TO CIVIL
BENCH - IlIl) FROM ITEM NOS. 1 TO 63 ALONG WITH
THE FOLLOWING MATTERS.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION
1 Cont.Cas(C)/133/2019 RITA SHARMA MR. M GOGOI
Versus

RAMEN DAS AND 2 ORS.

MUNNI BHAKAT
Versus
ALOK KUMAR AND 3 ORS.

PARESH KUMAR SAIKIA
Versus
ASHUTUSH AGNIHOTRI AND 3 ORS.
AFIYA BEGAM BARBHUIYA
Versus
JURI PHUKAN, |.A.S.,
SHAHI ZAMAN SK.
Versus
THE STATE OF ASSAM AND 8 ORS.

2 Cont.Cas(C)/134/2019

3 Cont.Cas(C)/135/2019

4  Cont.Cas(C)/137/2019

5 WP(C)/606/2019
FIXED

6 WP(C)/1008/2019
FIXED

GANESH CHANDRA DAS AND 2 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS

NAUSHAD ALI AND 22 ORS.
Versus
THE STATE OF ASSAM AND 4 ORS.

AHIDUL ISLAM
Versus
THE STATE OF ASSAM AND 4 ORS.

BASAB RANJAN DEB
Versus
THE STATE OF ASSAM AND 4 ORS.

AJIT DEB BARMAN AND ANR.
Versus
THE STATE OF ASSAM AND 8 ORS.

BADARUL HOQUE
Versus
THE STATE OF ASSAM AND 3 ORS.

7 WP(C)/1488/2019

8 WP(C)/1641/2019

9 WP(C)/1654/2019

10 WP(C)/1664/2019

11 WP(C)/1666/2019

MR. M U MONDAL
MS. N NASRIN
MD. | H KHAN

MR. S ISLAM

MR. AM S MAZUMDER

MR. A R SIKDAR
MR. M H TALUKDAR
MD A ALI

MR. S | TALUKDAR

MR N DUTTA

MR. N N B CHOUDHURY
MR. M P CHOUDHURY
MR. S BATHARI

MR. M A SHEIKH
MD A S AHMED

MR. B C DAS

MR D N BHATTACHARYYA

MR. L R MAZUMDER
MD. | HUSSAIN
MR. A Z AHMED

MR. KR PATGIRI
MR. U K NAIR

MR H R A CHOUDHURY
MR. A M AHMED

MRS. S ISLAM

MR. R ALAM

SC, AG
SC, HEALTH
SC, FINANCE

GA, ASSAM

SC, REVENUE

SC, PERSONNEL DEPT.

GA, ASSAM

GA, ASSAM

GA, ASSAM

GA, ASSAM

GA, ASSAM
SC, REVENUE
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12

13

14

15

16

17

18

19

20

21

22

23

24

25

WP(C)/1670/2019

WP(C)/1671/2019

WP(C)/1672/2019

WP(C)/1676/2019

WP(C)/1679/2019

WP(C)/1685/2019

WP(C)/1686/2019

WP(C)/1687/2019

WP(C)/1688/2019

WP(C)/1694/2019

WP(C)/1701/2019

[.LA.(Civil)/1118/2018
B/O
in WP(C)/906/2018

WITH
WP(C)/906/2018

WITH
WP(C)/1114/2018

WITH
[.A.(Civil)/1708/2018
in WP(C)/1114/2018

I.A.(Civil)/210/2019
FIXED
in WP(C)/7360/2018

AMIT KUMAR BANIK

Versus
THE UNITED INDIA INSURANCE
COMPANY LTD AND 4 ORS.

PADUM BHARALI AND ANR.
Versus
THE STATE OF ASSAM AND 3 ORS.

UTPAL CHANDRA DAS AND 12 ORS.

Versus
THE STATE OF ASSAM AND 3 ORS.

POPI KALITA
Versus
THE STATE OF ASSAM AND 2 ORS.

RONALD HAZARIKA
Versus
THE STATE OF ASSAM AND 3 ORS.

MOHENDRA DAS
Versus
THE STATE OF ASSAM AND 6 ORS.

SITANANDA GOGOI
Versus
THE STATE OF ASSAM AND 6 ORS.

PRATINDRA CHOUDHURY
Versus
THE STATE OF ASSAM AND 4 ORS.

MINTURAJ BORO
Versus
THE STATE OF ASSAM AND 6 ORS.

MEENHAZ UDDIN BARBHUIYA
Versus

THE GAUHATI HIGH COURT AND 2 ORS.

MRINAL KANTI CHAKRABORTY
Versus

MR. P K TIWARI
MR M BEZBARUAH
MR. A LAL

MR. A R GOGOI

MR. K SARMA
MR. D DAS
MR. B ] TALUKDAR

MR. AY CHOUDHURY
MR. N H LASKAR
MR. T A CHOUDHURY

MR. B RAHMAN
MR. S CHOWDHURY

MR R BARUAH
MR. R M CHOUDHURY

MS. M BARMAN
MS. D GHOSH
MR. M ISLAM
SC, FINANCE

MS. M BARMAN
MS. D GHOSH
MR. M ISLAM

MR R S CHAUHAN

MR. T DEURI
MRS. R S DEURI

DR. B U AHMED
MR. N HAQUE

MR K UDDIN

MR. A KAZAD

MR. S R BARBHUIYA

MR K K MAHANTA
MR. KM MAHANTA

THE INDIAN INSTITUTE OF TECHNOLOGY MR. S CHAKRABARTY

AND 6 ORS.

ORDER (STAY VACATING)

MIR HUSSAIN
Versus
JINTU DAS AND 6 ORS

JINTU DAS
Versus
THE STATE OF ASSAM AND 6 ORS.

BHASKAR SAHA
Versus
THE STATE OF ASSAM AND 6 ORS.

GAUTAM SAHARIA
Versus
BHASHKAR SAHA AND 6 ORS

SMT. BARNALI DAS
Versus
THE STATE OF ASSAM AND 4 ORS.

MR. I HUSSAIN
MR. D SARMAH

DR. B AHMED

MR. N HAQUE

MR K UDDIN

MR. A K AZAD

MR. S R BARBHUIYA
MR M HUSSAIN

DR. B AHMED
MR. N HAQUE
MR K UDDIN

MR. A KAZAD

MRS. K BARPUZARI
MR. A CHAMUAH
MR. S D ROY

MR. D DAS

MR. M K CHOUDHURY
MR P BHARDWA]

GA, ASSAM
SC, GHC
SC, FINANCE

SC, PNRD

GA, ASSAM (R3)

GA, ASSAM

SC, PNRD
GA, ASSAM
SC, PENSION

SC, PNRD
GA, ASSAM
SC, FINANCE

GA, ASSAM
SC,PHE

SC, IRRIGATION
SC, BTC

SC, GHC
MR. U K NAIR

SC, IIT
ASSTT.S.G.I.

DR. B AHMED
SC, HEALTH

| HUSSAIN
SC, HEALTH

MR D DAS

MRS. K BARPUZARI

SC, HEALTH

MR K UDDIN
SC, HEALTH

MR. S SAIKIA
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26

27

28

29

30

31

32

33

34

35

WITH
WP(C)/7360/2018

WITH
WP(C)/7188/2018

WITH
[.A.(Civil)/4121/2018
in WP(C)/7188/2018

I.A.(Civil)/820/2019
FIXED
in WP(C)/5572/2018

WITH
WP(C)/5572/2018

I.A.(Civil)/784/2019
in WP(C)/1504/2017

WITH
WP(C)/1504/2017

WITH
WP(C)/6310/2014

WITH
WP(C)/6282/2017

WITH
WP(C)/6671/2017

I.A.(Civil)/858/2019
in Cont.Cas(C)/582/2017

WITH
Cont.Cas(C)/582/2017

WP(C)/1432/2017
FIXED

WP(C)/1485/2017

WP(C)/5510/2017
FIXED

BHUPEN NATH
Versus
THE STATE OF ASSAM AND 4 ORS.

BINOY NATH
Versus
THE STATE OF ASSAM AND 3 ORS.

SMT. BARNALI DAS
Versus
THE STATE OF ASSAM AND 4 ORS.

OIL INDIA LTD.
Versus
BABAN DAS

SRI BABAN DAS
Versus
OIL INDIA LTD AND ANR.

MR. S SAIKIA
MR. P SAIKIA
MR. N ] GOGOI

MR. S SAIKIA
MR. N | GOGOI
MR. P SAIKIA

MR P BHARADWA|
MR. M K CHOUDHURY
MR. A BARKATAKI

MR N BARUAH

S N SARMA
MR. K KALITA

MR. B CHAKRABORTY
MD S HUSSAIN
MS. P HAZARIKA

ORDER (IMPLEADMENT OF PARTY)

BHRIGU THAKURIA
Versus

THE STATE OF ASSAM AND 25 ORS.

BHRIGU THAKURIA
Versus
THE STATE OF ASSAM and 15 ORS.

SATYENDRA SARMA
Versus
THE STATE OF ASSAM AND 8 ORS

PRADIP DAS and 2 ORS.
Versus
THE STATE OF ASSAM and 3 ORS.

BHRIGU THAKURIA

Versus
THE STATE INFORMATION
COMMISSIONER and 9 ORS.

SMTI. ARCHANA KALITA and 6 ORS
Versus
V.K. PIPERSONIA and 7 ORS

ARCHANA KALITA and 6 ORS
Versus
V.K. PIPERSONIA and 4 ORS

ADMISSION

PRADIP KUMAR HAZARIKA
Versus
THE STATE OF ASSAM AND 3 ORS

MD. TAZ UDDIN BORBHUIYA
Versus
THE STATE OF ASSAM AND 4 ORS

PRANAB DAS
Versus
THE STATE OF ASSAM and 5 ORS.

MR. S BIKASH

MR.S BIKASH
MR.R ] SARMA

MR.S BIKASH
MRR BARMAN

MR.S BIKASH

MR.S BIKASH

MR. | ALAM
MR. T SK

MR.I ALAM
MR.T SK

MR.K BHATTACHARJEE
MRS BORGOHAIN
MR.D BANERJEE

MR.S DEY

MR.J] C BARUAH

MS.S ROY
MR.U BHATTACHARJEE
MR.D C C PHUKAN
MRS.) GOGOI

MR.B RAHMAN
MR.H R AHMED

MR. M K CHOUDHURY (R5)
GA, ASSAM

MR. A BARKATAKI (R5)
MR. N BARUAH (R5)

MR P BHARDWA] (R5)

MR. M SARMA (R5)

MR P BHARADWAJ (R5)
MR. M K CHOUDHURY (R5)
GA, ASSAM

MR. A BARKATAKI (R5)
MR. N BARUAH (R5)

MR. P SAIKIA

MR. B CHAKRABORTY

S N SARMA
MR. K KALITA
SC, OIL

SC, APDCL

SC, APDCL

SC, APDCL

SC, APDCL

SC, APDCL

MS. S KHANIKAR (R5)
MS U DAS (R2, R5)

MS. A VERMA (R2, R5)
MS. S KHANIKAR (R5)
MS U DAS (R2, R5)

GA, ASSAM

GA, ASSAM
MR M R ADHIKARI

GA, ASSAM
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36

37

38

39

40

41

42

43

44

45

46

47

48

49

50

51

52

53

WP(C)/5601/2017
B/O

WP(C)/8196/2017
B/O

WP(C)/8224/2017
B/O

WP(C)/8225/2017
FIXED

WP(C)/771/2018
FIXED

WP(C)/912/2018
FIXED

WP(C)/1141/2018
B/O

WP(C)/1686/2018
FIXED

WP(C)/2076/2018
FIXED

WP(C)/2509/2018
FIXED

WP(C)/2534/2018
FIXED

WP(C)/2852/2018
FIXED

WP(C)/3914/2018
B/O

WP(C)/4205/2018
B/O

WP(C)/4717/2018
FIXED

WP(C)/4972/2018

WP(C)/7203/2018
FIXED

WITH
I.LA.(Civil)/292/2019
in WP(C)/7203/2018

WITH

Cont.Cas(C)/547/2018

JASUDA BHOWMIK
Versus
THE STATE OF ASSAM and 4 ORS.
MD. RAFIUL HUSSAIN
Versus
THE STATE OF ASSAM and 3 ORS.
ROMENDRA KUMAR DUTTA
Versus
THE UNION OF INDIA and 24 ORS.
PUSHKAR SINGH
Versus
THE UNION OF INDIA and 25 ORS.
GOPESH ROY AND 283 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS
PABITRA KR. NATH
Versus
UNION OF INDIA AND 6 ORS
RAMEN DEKA
Versus
THE STATE OF ASSAM AND 2 ORS.
PUSHPESHWAR PRASAD
Versus
THE STATE OF ASSAM AND 5 ORS.

TARUN DAIMARY AND ANR
Versus
THE STATE OF ASSAM AND 5 ORS.

SABIR AHMED
Versus

THE ASSAM UNIVERSITY AND 3 ORS. (B)

PINTU DAS
Versus
THE STATE OF ASSAM AND 4 ORS.

AMBIA KHATUN
Versus
THE STATE OF ASSAM AND 4 ORS.

DIPU LANGTHASA
Versus
THE STATE OF ASSAM AND 6 ORS.

HEMLATA DEKA
Versus
THE STATE OF ASSAM AND 11 ORS

SHRI NABA KANTA PATIR
Versus
THE STATE OF ASSAM AND 2 ORS.

ANANDA TOKBI
Versus
THE STATE OF ASSAM AND 2 ORS.

SANJAY BODO

Versus
THE ASSAM KHADI AND VILLAGE
INDUSTRIES AND 2 ORS.

THE ASSAM KHADI AND VILLAGE

INDUSTRIES BOARD AND 2 ORS.
Versus

SANJAY BODO

SANJAY BODO
Versus
SURESH CH. SARMA

MR.B K DAS
MS.P DAS

MS.M HAZARIKA
MR.M K BARUAH

MR. S BORA
MS. M CHAKRABORTY

MS. S BORA
MS. M CHAKRABORTY

MR. A K SAHEWALLA

MR. | CHOUDHURY
MR. A ULLAH
MR R L CHUTIA

MR. A KHANIKAR
MR. D P GOSWAMI

MR. | CHOWDHURY
MR G DAS

MR. S BISWAKARMA
MS A LONGSU

MR. N UPADHAYAY

MR. M DUTTA
MR. M ISLAM
MR. ) BHARALI

MR. ] KALITA
MR. D PEGU

MR. | HUSSAIN
MR. L R MAZUMDER
S BEGUM

MR. D SARMAH
MS S BARUAH
MR D SAIKIA

MR. D GOGOI
MR. R BORA

MR F KHAN
MS. M SAIKIA

MR. B C DAS
MR D N BHATTACHARYYA

MR B D DAS
MR H K SARMA
MR. D THAOSEN

MR | K PARAJULI

MR B D DAS
MR H K SARMA
MR. D THAOSEN

GA, ASSAM
MR.G BAISHYA(SC, AG,
Assam)

GA, ASSAM

MR. S C KEYAL (R4-R25)
MS. P BARUAH (R4-R25)
ASSTT.S.G.I.

MR. S C KEYAL (R4-R26)
MS. P BARUAH (R4-R26)
ASSTT.S.G.1.

GA, ASSAM

MR. S K MEDHI (CGC)
ASSTT.S.G.I.

GA, ASSAM

GA, ASSAM

MR. A C SARMA (R5)
MR. B HALDAR (R5)
MS. | DEKA

MR G BHARADWA| (R5)

SC, HEALTH
SC, BTC

SC, ASSAM UNIVERSITY

GA, ASSAM
SC, IRRIGATION

GA, ASSAM

SC, CO opP
GA, ASSAM
SC, N C HILLS
SC, FINANCE

GA, ASSAM
SC, AG
SC,KAAC
SC, FINANCE

GA, ASSAM

GA, ASSAM

SC, ASSAM KHADI AND
VILLAGE INDUSTRIES
BOARD

MR | K PARAJUL

MR B D DAS
MR H K SARMA
MR. D THAOSEN
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54

55

56

57

58

59

60

61

62

63

64

65

66

WP(C)/7704/2018
FIXED

WP(C)/7937/2018

WP(C)/8127/2018
FIXED

WP(C)/8230/2018
FIXED

WP(C)/61/2019

WP(C)/206/2019

WITH
I.A.(Civil)/299/2019
in WP(C)/206/2019

WITH
WP(C)/7768/2018

WITH
WP(C)/7891/2018

WITH
WP(C)/8539/2018

WITH
WP(C)/608/2019

WP(C)/6325/2017

WP(C)/7561/2017
B/O

WITH
I.A.(Civil)/135/2018
in WP(C)/7561/2017

W.P.(Crl.)/1/2018

RAJANI KANTA DEKA
Versus
THE STATE OF ASSAM AND 4 ORS.

MANIK DUTTA AND 4 ORS.
Versus
THE STATE OF ASSAM AND 2 ORS.

TAHAJUDDIN SK.
Versus
THE STATE OF ASSAM AND 3 ORS.

BADAL DAS
Versus
THE UNION OF INDIA AND 5 ORS.

ABINASH KALITA

Versus
THE INDIAN OIL CORPORATION LTD AND
4 ORS.

SURAN]JITA HAZARIKA
Versus
THE STATE OF ASSAM AND 3 ORS

SURAN]JITA HAZARIKA
Versus
THE STATE OF ASSAM AND 3 ORS

HARSHAJYOTI BORA AND 2 ORS.
Versus
THE STATE OF ASSAM AND 2 ORS.

SABBIRA IMRAN
Versus
THE STATE OF ASSAM AND 2 ORS.

PRASENJIT KR. GHOSH
Versus
THE STATE OF ASSAM AND 2 ORS

PRASENJIT KR. GHOSH
Versus
THE STATE OF ASSAM AND 2 ORS.

ORDERS

MD. ANISUDDIN HAZARIKA and 4 ORS.
Versus

THE MANAGEMENT OF ASOM

RASHTRABHASA PRACHAR SAMITY and

ANR.

JAHANARA AHMED
Versus
THE STATE OF ASSAM AND 3 ORS

JAHANARA AHMED
Versus
THE STATE OF ASSAM

AGARSTIN MOCHAHARI @ AGOSTIN
MOCHAHARI

Versus
THE UNION OF INDIA AND 5 ORS

MR. A AHMED

MR. N BARMAN
MS. R R RAJKUMARI
MS. D GOSWAMI
MS. ATHEYO

MR P BHARADWA|
MR. M K CHOUDHURY
MR. A BARKATAKI
MR. N BARUAH

MR. M SARMA

MD. A HUSSAIN
MR. A S CHOUDHURY

MR. N N B CHOUDHURY
MR. N SARKAR

MR D P SAHU

MR P K BASU

MR. K N CHOUDHURY
MR. ] PATOWARY

MR. R M DEKA

MR. D J DAS

MR. B K KASHYAP

MS K GOGOI
MR A JAIN

MS K GOGOI

MR. K N CHOUDHURY
MR. D | DAS
MR. ] PATOWARI

MR. S K TALUKDAR
MR. AB T HAQUE

MR K P PATHAK
MR S S DEY

MR. P N GOSWAMI
MR. | KALITA

MR. P N GOSWAMI
MR. | KALITA

MR. K P PATHAK
MR. R R Gogoi

MR. S N SARMA
MR. K KALITA

MR. S CHOUDHURY
MR. A JAHID

MR.A ALI

MS.K LAHKAR
MS.A MAHANTA
MS.M KHATUN

K LAHKAR

MR A ALI

MS. A MAHANTA
MS. M KHATUN

MR. R PHUKAN
MR D ) DAS

MR. P J SAIKIA (R5)
MR. B GOGOI

MR. K BORUAH (R5)
MR. P BORDOLOI (R5)
SC, HEALTH

GA, ASSAM

GA, ASSAM (R1TO3)

SC, FINANCE DEPTT. (R4)

MR. P C GOSWAMI (R2-R6)

ASSTT.S.G.1.
MR. M SHARMA
SC. UCO BANK

SC,10C

GA, ASSAM
MR. Y DOLOI
SC, TRANSPORT

GA, ASSAM

SC, TRANSPORT

GA, ASSAM

GA, ASSAM

SC, TRANSPORT

SC, TRANSPORT

MR. R THAKURIA (R1)
MR. L P SHARMA (R1)

GA, ASSAM

GA, ASSAM

G.A.ASSAM.
ASSTT.S.G.I.
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67

68

69

70

71

72

73

74

75

76

77

78

79

80

81

Cont.Cas(C)/111/2018

Cont.Cas(C)/191/2018
B/O

Cont.Cas(C)/503/2018
FIXED

W.P.(Crl.)/1/2019

WP(C)/63/2019
FIXED

WP(C)/165/2019
FIXED

I.LA.(Civil)/777/2019
WP(C) 773/2019(D/O)
in WP(C)/773/2019

I.A.(Civil)/794/2019
in WP(C)/4832/2017

WITH
WP(C)/4832/2017

WITH
WP(C)/4965/2016

WITH
WP(C)/1895/2017

WITH
WP(C)/1931/2017

WITH
WP(C)/2210/2017

WITH
WP(C)/2542/2017

WITH
WP(C)/2824/2017

WITH
WP(C)/2837/2017

MATIUR RAHMAN
Versus
MRIGEN SHARMA AND ANR.

MD. NABIRUDDIN AHMED
Versus
RAJEEV RISHI AND 4 ORS.

KAKUMONI BORAH
Versus
ANURAG GOEL AND 3 ORS.

NIKHIL CHANDRA DAS AND ANR.
Versus
THE UNION OF INDIA AND 5 ORS.

ARUNDHATI BARUAH
Versus
THE STATE OF ASSAM AND 6 ORS.

SANDHYA BORDOLOI
Versus
THE STATE OF ASSAM AND 6 ORS.

PAMI BORA (DEY)
Versus
THE STATE OF ASSAM AND 5 ORS.

ASHIM SAIKIA and 7 ORS.
Versus
THE STATE OF ASSAM and 5 ORS.

ASHIM SAIKIA and 7 ORS.
Versus
THE STATE OF ASSAM and 5 ORS.

CHANDAN BORGOHAIN and 57 ORS

Versus
THE STATE OF ASSAM AND 2 ORS

TAPAN KALITA and 3 ORS.
Versus
THE STATE OF ASSAM and 4 ORS.

SUBAL KALITA and 2 ORS.
Versus
THE STATE OF ASSAM and 4 ORS.

TAPAN DAS and 4 ORS.
Versus
THE STATE OF ASSAM and 3 ORS.

BIMAL CH. SARMA and 3 ORS.
Versus
THE STATE OF ASSAM and 3 ORS.

MINTU BARUAH and ANR
Versus
THE STATE OF ASSAM and 3 ORS.

SAJID AHMED SW and 16 ORS.
Versus

THE STATE OF ASSAM and 14 ORS.

MRS ] M KONWAR
MR. R KALITA
MS. S NEWAR
MS. S NEWAR

MR. N J KHATANIAR

MS. S BHUYAN
MS N KALITA

MR. S K DAS
MR R KARIM

MR. R SINGHA

MR. N J KHATANIAR
MR D GOGOI

MD. A ] ATIA
MS ] MARIYAM
MS A H ATIA

MRS. S BORPATRA GOHAIN

MR.R D PHUKAN
MRS.S BORPATRAGOHAIN

MR.B K MAHAJAN
MR.N HAQUE

MR.M HUSSAIN
MR.S R BARBHUIYA
MR.A CHOUDHURY

MR.H K SARMA
MS.T SOM

MS.S KALITA
MR.H DAS

MS.R BORGOHAIN

MR.M K SARMA
MS.T SOM
MS.S KALITA
MR.H DAS

MR.I HUSSAIN
MR.N H BARBHUIYA

MR.I HUSSAIN
MR.N H BARBHUIYA

MR.I HUSSAIN
MR.N H BARBHUIYA

MR.K K MAHANTA
MR.K SINGHA
MR.A K SINGH

MR. K N CHOUDHURY,
SENIOR ADVOCATE
MR. R DUBEY

MS. A B KAYASTHA
MR. AN | HUSSAIN

MR. D SAIKIA (R1)
MR. B GOGOI (R1)
MRS. R BORAH (R1)
MR P NAYAK (R1)

GA, ASSAM
MR. S S ROY, CGC (R-1)
ASSTT.S.G.1.

MR. R SARMA (R6)
MS. | DEKA (R6)
SC, HEALTH

GA, ASSAM
SC, AG

GA, ASSAM
SC, REVENUE

SC, FINANCE
SC, HEALTH

SC, HEALTH

SC, HEALTH & F W(R-1-5)

MR. D P BORAH (SC,
HEALTH DEPT.)
SC, HEALTH & F W(R- 1-5)

SC, HEALTH

GA, ASSAM
SC, HEALTH

SC, HEALTH

MR.P KATAKI(R- 9&11)
MS.M DEVI(R- 9&11)
MS.B BHUYAN

MS.R BEGUM(R- 9&11)
SC, HEALTH

SC, FINANCE

SC, BTC
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82

83

84

85

86

87

88

89

90

91

WITH
WP(C)/4341/2017

WITH
WP(C)/4847/2017

WITH
I.LA.(Civil)/793/2019
in WP(C)/4847/2017

WITH
WP(C)/4850/2017

WITH
WP(C)/4943/2017

WITH
WP(C)/4970/2017

WITH
WP(C)/5109/2017

WITH
WP(C)/5580/2017

WITH
I.A.(Civil)/795/2019
in WP(C)/5580/2017

WITH
WP(C)/7419/2017

I.A.(Civil)/868/2019
WP(C) 761/2019(D/0O)
in WP(C)/761/2019

I.A.(Civil)/899/2019
WP(C) 270/2019(D/0),

AJIT BURAGOHAIN and 67 ORS.
Versus
THE STATE OF ASSAM and 14 ORS.

KALYAN KUMAR DEHINGIA and 13 ORS.

Versus
THE STATE OF ASSAM and 5 ORS.

KALYAN KUMAR DEHINGIA and 13 ORS.

Versus
THE STATE OF ASSAM and 5 ORS.

ANANTA MALAKAR and 26 ORS.
Versus
THE STATE OF ASSAM and 12 ORS.

PULAK KALITA and 2 ORS.
Versus
THE STATE OF ASSAM and 2 ORS.

CHINMAY CHAKRABARTY
Versus
THE STATE OF ASSAM and 6 ORS.

NIRMAL GOGOI and 3 ORS.
Versus
THE STATE OF ASSAM and 14 ORS.

ATUL SAIKIA and ANR
Versus
THE STATE OF ASSAM AND 5 ORS

ATUL SAIKIA and ANR
Versus
THE STATE OF ASSAM AND 5 ORS

DIPUMANI SAIKIA and 9 ORS
Versus
THE STATE OF ASSAM and 6 ORS

JYOTILEKHA DUTTA DAS CHOUDHURY
Versus
THE STATE OF ASSAM AND 5 ORS.

AMALENDU ROY
Versus

CONT.CASE(C) 54/2019(D/O), B/O THE STATE OF ASSAM AND 3 ORS.

in WP(C)/270/2019

MR.P K GOSWAMI
MR.B P BORAH
MR.P ) DUTTA

MR.R D PHUKAN

MRSS BARPATRAGOHAIN

MRS. S BORPATRA GOHAIN

MR. R D PHUKAN
MR. R D PHUKAN

MR.M U MAHMUD
MS. T SOM

MD.S ISLAM
MR.S HOQUE
MS.C KALITA
MRSR BORAH
MS.A DAS

MR.M ALI

MR.M U MAHMUD
MR.A DAS

MD.S ISLAM
MR.S HOQUE
MS.C KALITA
MRSR BORAH
MR.M ALI

DR.B AHMED

MR.I CHOUDHURY
MRR L CHUTIA
MS.B M BHUYAN

MR. P K GOSWAMI
MR. B P BORAH
MR. P J DUTTA

MR.R D PHUKAN

MRS.S BORPATRAGOHAIN

MRS. S BORPATRA GOHAIN

MR. R D PHUKAN

MR.D K SAIKIA
MS.S BORA
MS.B DAS

MRS. P P BORAH
MR. P K DAS

MRS S B CHOUDHURY

SC, HEALTH
SC, FINANCE

SC, HEALTH
SC, FINANCE

SC, HEALTH

SC, HEALTH

SC, HEALTH

SC, HEALTH

GA, ASSAM
SC, FINANCE
SC, HEALTH

MR.B GOGOI
SC, FINANCE

SC, HEALTH

SC, HEALTH

GA, ASSAM
SC, AG

GA, ASSAM
MR. S B LASKAR
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LEAVE NOTE OF ADVOCATES FOR 15/03/2019

1) MR. S CHAMARIA 03-01-2019 To  19-04-2019
2) MR. N BORUAH 19-02-2019 To  15-03-2019
3) MR. ) A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To  15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To  15-03-2019
8) MR A K DAS 11-03-2019 To  15-03-2019
9) MR A KUNDU 11-03-2019 To  22-03-2019
10) MR.Y DOLOI 11-03-2019 To  15-03-2019
11) MR G BAISHYA 11-03-2019 To  15-03-2019
12) MR C BARUAH 11-03-2019 To  15-03-2019
13) MS. M D CHOWDHURY 11-03-2019 To  15-03-2019
14) MRS. U CHAKRABORTY 12-03-2019 To 19-03-2019
15) MR R CHAKRAVORTY 12-03-2019 To  26-03-2019
16) MR. S P ROY 13-03-2019 To 16-03-2019
17) MR S M ABDULLAH P 11-03-2019 To  20-03-2019
18) MR N DUTTA 11-03-2019 To  27-03-2019
19) MS M HAZARIKA 11-03-2019 To  15-03-2019
20) MS D D ROY 13-03-2019 To  19-03-2019
21) MR. A K PURKAYASTHA 13-03-2019 To  15-03-2019
22) MS. | HAZARIKA 12-03-2019 To  27-03-2019
23) MR S BORGOHAIN 13-03-2019 To  15-03-2019
24) MR. A H ALAMGIR 14-03-2019 To  20-03-2019
25) MR. S F CHISTIE 14-03-2019 To 18-03-2019
26) MR. N N JHA 15-03-2019 To  15-03-2019
27) MR. A ALAM 15-03-2019 To  15-03-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in

[ For Friday,15th March 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE UJJAL BHUYAN
COURT NO: 4
[CIVIL BENCH - Il
THIS BENCH WILL TAKE UP HEARING LIST DATED
05-03-2019 TO 03-05-2019, (RELATING TO CIVIL
BENCH - 1I) ALONG WITH THE FOLLOWING MATTERS.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION
1 WP(C)/738/2019 MAINOLA JIDUNG MR. D BORAH SC, ELEM. EDU
FIXED Versus MR. R BORA GA, ASSAM
THE STATE OF ASSAM AND 7 ORS. SC, AG
SC, DIMA HASAO
SC, FINANCE DEPTT.
2 WP(C)/1162/2019 PRATIMA BAISHYA AND 11 ORS. MRS. K DEVI SC, ELEM. EDU
Versus MS R P BARUAH SC, FINANCE DEPTT.
THE STATE OF ASSAM AND 4 ORS. MS D DAS
ADMISSION
3 WP(C)/443/2016 DR. INDRANEE PHOOKAN BAROOAH MR. Y S MANNAN SC,GU
Versus MS. R AKHTAR
THE GAUHATI UNIVERSITY and ANR. MS. S GOHAIN
4 WP(C)/493/2016 MISS BIJU BARMAN MR.H K DAS MS. R B BORA( GA, Social
Versus MS.P DUTTA Welfare Deptt. R-3 & 4)
THE STATE OF ASSAM and 3 ORS MR.M C BORA MR.U ] SAIKIA(R-2)
SC, HIGHER EDUCATION
5 WP(C)/6031/2016 ALOKESH CH. ROY MR.K C DEKA MS.P BHATTACHARYA(R-7)

Versus
THE STATE OF ASSAM AND 6 ORS

MR.K BHATTACHARJEE
MR.D BANERJEE
MR.P BORGOHAIN

6 WP(C)/7320/2016 SAMARJIT DEB MR. M DUTTA
Versus MS. E BHARALI
THE STATE OF ASSAM and 2 ORS.
7  WP(C)/7510/2016 NO.3 GHILADHARI L.P.SCHOOL MR.P SARMAH
Versus MSR D KAKATI
STATE OF ASSAM and 7 ORS. MR.S K SINGHA
MR.A ADHIKARY
MR.S UPADHAY
MR.B KUMAR
MS.D SARMA
8 WP(C)/7557/2016 RABIOL HUSSAIN MR.B RAHMAN
Versus MR.S CHOUDHURY

THE STATE OF ASSAM and 6 ORS.

MR.A BARUA(R-7)
SC, ELEMENTARY
EDUCATION(R4-7)
SC, BTCR1-3

SC, ELEMENTARY
EDUCATION

SC, ELEMENTARY
EDUCATION

SC, SSA

SC, BTC

GA, ASSAMR 3

MR.A SARMA(R-5)

MRM H AHMED(R- 6&7)
MR.H R AHMED(R-5)
SC, SECONDARY
EDUCATION(R 1,2 & 4)
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10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

WP(C)/7568/2016

WP(C)/7576/2016

WP(C)/7906/2016

WP(C)/1894/2017

WP(C)/2579/2017

WP(C)/2862/2017

WP(C)/3648/2017

WP(C)/4710/2017

WP(C)/581/2018

WP(C)/937/2018
FIXED

WP(C)/2082/2018

WP(C)/6738/2018

WP(C)/853/2019

Arb.P./1/2018
FIXED

Arb.P./7/2018
FIXED

Arb.P./19/2018
FIXED

WITH
Arb.P./17/2018

FIXED

DR. ASHES KUMAR NAYAK
Versus
THE TEZPUR UNIVERSITY and ANR.

TUFAIL AHMED
Versus
THE STATE OF ASSAM AND 4 ORS

SUKUMAR ROY
Versus
STATE OF ASSAM and 4 ORS.

MOON MOON DOLEY
Versus
THE STATE OF ASSAM and 4 ORS.

MADHAB KALITA
Versus
THE STATE OF ASSAM and 5 ORS.

KUMUD BHATTACHARRYA
Versus
THE STATE OF ASSAM and 5 ORS.

PROMILA GOHAIN and 5 ORS.
Versus
THE STATE OF ASSAM and 4 ORS.

ROMEN KUMAR BHARALI and 2 ORS.

Versus
THE STATE OF ASSAM and 7 ORS.

RATNAWALI DEVI
Versus
THE STATE OF ASSAM

REJIA KHATUN
Versus
THE STATE OF ASSAM AND 4 ORS

BHABATOSH BARMAN
Versus
THE STATE OF ASSAM AND 4 ORS.

TANKESWAR BARMAN
Versus
THE STATE OF ASSAM AND 5 ORS.

M/S. TRIBENI METALLOYS PVT. LTD.
Versus
THE UNION OF INDIA AND 2 ORS

MR.P MAHANTA
MR.P DEKA
MR.R B GOHAIN

DR.B AHMED
MR.N HAQUE
MRK UDDIN
MR.M HUSSAIN

MR.S R BHATTACHARJEE

MR.H A SARKAR

MR.P K GOGOI
MR.J P KACHARI

MR.P SARMAH

MR.B CHAKRABORTY

MS.P UPAMANYU

MR.P SUNDI
MR.R SINGHA

MR.U J SAIKIA
MR.A GOHAIN

MR.S K DAS
MR R KARIM

MR. D K SARMAH
MS. A TALUKDAR
MR H BORAH

MR A ALI

MS. K LAHKAR
MS. A MAHANTA
MS. M KHATUN

MS D BORGOHAIN
MR. P GOHAIN
MS. B PHUKAN

MRS. P P BORAH
MR. P K DAS

MS. M L GOPE
MS. N HAWELIA
MS. N GOGOI
MS. N MECH

ARBITRATION PETITION MATTERS (AT 2 PM)

M/S. T.N.T. ENTERPRISES
Versus
UNION OF INDIA

APLUS PROJECTS AND TECHNOLOGY (P)

LTD.
Versus
OIL INDIA LTD.

M/S. ASIA BUILDERS
Versus
UNION OF INDIA AND ANR.

M/S. ASIA BUILDERS
Versus
UNION OF INDIA AND ANR.

MS. M BORAH
MS. S GHOSH

MS. KAWIZENGDAULIU

MS. ATHEYO

MS. M JAIN
MRS. S D DEKA

MS. M BORAH

MS. M BORAH

SC,TU

GA, ASSAM

MR.K D SARMA(R - 3)

SC, ELEMENTARY
EDUCATION

MR.A DEKA(R - 1,2,4 & 5)

SC, SECONDARY
EDUCATION

GA, ASSAM
SC, ELEMENTARY
EDUCATION

MR.M K
CHOUDHURY(Sr.Adv.)(R-5)
MS.A CHOUDHURY R-5
MR.N BARUAH(R-4)

SC, SECONDARY
EDUCATION

MR.T N SRINIVASAN(R-5)
MR.D BARKAKATI(R-4)

SC, ELEMENTARY
EDUCATION

SC, ELEMENTARY
EDUCATION
SC, FINANCE

MR.) P KACHARI(R- 6,7&8)
SC, SECONDARY
EDUCATION

MR.L K BORAH R- 6,7and8
MR.) PAWE(R-5)

SC, SECONDARY
EDUCATION
MR M MAHANTA
MR. D J DAS

SC, ELEM. EDU
GA, ASSAM
SC, AG

SC, SEC. EDU.

SC, SEC. EDU.
GA, ASSAM
SC, FINANCE DEPTT.

SC, CENTRAL EXCISE

ASSISTANT SG

MR. A SARMA
MR. K KALITA

ASSTT.S.G.1.

MR. S C KEYAL
(ASSTT.S.G.1.)
ASSTT.S.G.I.
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26

27

28

29

30

31

32

33

34

35

36

37

38

39

40

41

WITH
Arb.P./18/2018

FIXED

Arb.P./20/2018
FIXED

Arb.P./26/2018
FIXED

Arb.P./29/2018
FIXED

Arb.P./33/2018
FIXED

Arb.P./1/2019
FIXED

Review.Pet./118/2017

WP(C) 3476/2007(D/O)

Cont.Cas(C)/290/2017

Cont.Cas(C)/313/2017

Cont.Cas(C)/314/2017

Cont.Cas(C)/337/2017

Cont.Cas(C)/357/2017

Cont.Cas(C)/379/2017

Cont.Cas(C)/404/2017

Cont.Cas(C)/461/2017

Cont.Cas(C)/525/2017

M/S. ASIA BUILDERS
Versus
UNION OF INDIA AND ANR.

M/S. PARBATI TEA PVT. LTD.

Versus
M/S. RHINO ASSAM TEA PROCESSING
ENTERPRISE

M/S. NSC PROJECTS PVT. LTD.
Versus
UNION OF INDIA

M/S. RATNAGIRI IMPEX PVT. LTD.
Versus

NORTH EASTERN REGIONAL

AGRICULTURAL MARKETING CORPN.

LTD. (NERAMAC LTD.)

PCM CEMENT CONCRETE PVT. LTD.

Versus
UNION OF INDIA AND 2 ORS.

RANJIT GHOSH AND ANR
Versus
UNION OF INDIA AND 2 ORS

ORDERS

THE STATE OF ASSAM and 2 ORS
Versus

THE CACHAR TRANSPORT VEHICLE

OWNERS ASSOCIATION

GULBAHAR BEGUM
Versus
R.C.JAIN and 3 ORS.

SURENDRA NATH GOGOI @ SUREN
GOGOI and 2 ORS.

Versus
PREETAM SAIKIA and 4 ORS.

ALAM SHAH ROHMAN
Versus
PREETAM SAIKIA

SHAMSUDDIN BARBHUIYA
Versus
PREETAM SAIKIA and 4 ORS.

DR. MONORAMA SARMA
Versus

P. JIDUNG

MD. SAMSUDDIN BARBHUIYA and 2 ORS.
Versus

SRIR. C. JAIN

JERINA AHMED
Versus

SANJIB KUMAR BHUYAN

DIPALI DEY
Versus

SANJEEV KUMAR BHUIYAN

BIDHAN CHANDRA KAR and 9 ORS.
Versus
RAMESH CHAND JAIN and 4 ORS.

MS. M BORAH

MR. S DEKA
MS ] BORAH
MR D TUMUNG

MR B KAUSHIK
MS. A KAPINJAL
MR. S HAZARIKA

MR. P DAS

MR. S ] SARMAH
MR. S N ADHYAPAK

MR. R HUSSAIN
MS G SUTRADHAR
MS P SEN

MR.D SAIKIA

MR.H BURAGOHAIN
MR.P NAYAK

SR. ADDL A.G. ASSAM

MS. A DAS
MR. A BAREK
MR. P K MUNIR

MR.S U AHMED
MR G DEKA
MR A HAWARI

MR.S U AHMED
MRG DEKA
MRA HAWARI

MR.S B LASKAR

MR.A KDUTTA
MR.B PURKAYASTHA
MR.B ZAMAN

MS.S ROY
MR.M H LASKAR

MR.R ALI
MS.FY HUSSAIN
MS.R PEGU

MR.N DHAR

MR .B MALAKAR
MR. T U LASKAR
MS.S DASGUPTA

MR.D C K HAZARIKA
MS.) KALITA

MR. S C KEYAL
(ASSTT.S.G.1.)
ASSTT.S.G.I.

MR. U K NAIR
MR P S DEKA
MR. A CHETRY
MR. D DAS

ASSTT.S.G.I.

MR. S S S RAHMAN

SYED BURHANUR RAHMAN

MR AW AMAN

MR G GOSWAMI
SC, NF RLY

MR S CHAKRABORTY (R3)

SC, RAILWAY

MR. S DUTTA
MS. S NATH
MR G ] SHARMA

MR. B GOGOI (R4)
MR P NAYAK (R4)
N SARMA (R1)

D SAIKIA, SR.ADV. (R1, R4)

MR. A DEKA (R2)

MS U DASR-5

MS.A VERMA(R-5)
MR.B TALUKDAR(R-1)
MS.S KHANIKAR(R-5)
MR.S M T CHISTIE(R-1)

MR.D SAIKIA(Sr.Adv.)(R-
1)(R-2)

MS U DAS(R-5)

MS.A VERMAR-5
MS.S KHANIKAR(R-5)
MR.N SARMA(R-1)

MS.P CHAKRABORTY(R-2)

MR.A DEKA(R-2)

MR.B CHOUDHURY (R-2)
MR.M R LASKAR (R-1)
MR.N SARMA (R-1)
MR.D SAIKIA(R1-2)

MR.A DEKA

MR.B TALUKDAR
MR.D SAIKIA

MR.D SAIKIA(Sr.Adv.)
MR.A DEKA

MR. A DEKA

MRS R CHAKRAVORTY
MS. N PHUKAN

MS U DAS

MR D SAIKIA, SR.ADV.
MR. S M T CHISTIE
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42 Cont.Cas(C)/206/2018 LUCY PHUKAN @ LUSI PHUKAN AND 6 MR. S U AHMED MR. D SAIKIA (R2)

ORS. MR A HAWARI MR. D SAIKIA (R2)
Versus MR. A DEKA (R2)
PREETAM SAIKIA AND 2 ORS. MR. K K DUTTA (R1)
MRS. R BORAH (R1)
43 Cont.Cas(C)/324/2018 DIPAK KUMAR BORAH MRS. K DEVI MR. D SAIKIA (R1)
Versus MR. M KHAN MR. A DEKA (R2)
PRETOM SAIKIA AND 2 ORS MR ] RAHMAN MR. N SARMA (R1, R3)
MS. N PHUKAN (R1, R3)
44 Cont.Cas(C)/436/2018 APARNA ACHARJEE MR. R SARMA
Versus MR. ] DEKA
RAMESH CHANDRA JAIN AND 5 ORS.
45 Cont.Cas(C)/537/2018 MINAKHI BARUAH MR. S BORTHAKUR
Versus MR. ] ABBAS
JEEVAN B, DEPUTY COMMISSIONER,
LAKHIMPUR
46 WP(C)/2639/2018 BYOMAKESH DUTTA MR. P K ROYCHOUDHURY  SC, HIGHER EDU
FIXED Versus MR. N G KUNDU
THE STATE OF ASSAM AND 7 ORS. MR G DEKA
MS. P UPAMANYU
47 WP(C)/7871/2018 KAMAL CHANDRA LAHKAR AND 6 ORS.  MR. R C SAIKIA SC, SEC. EDU.
Versus MS. P BORA MR. A CHAMUAH
THE STATE OF ASSAM AND 3 ORS. MS. K SAIKIA MR. S D ROY (SC, UGC)
MS. R GOHAIN
48 1.A.(Civil)/904/2019 JAHIR UDDIN AND 11 ORS. MR. M HUSSAIN SC, ELEM. EDU
WP(C) 5162/2018(D/O), WP(C) Versus GA, ASSAM
88/2019(D/0), B/ O THE STATE OF ASSAM AND 11 ORS. SC, APDCL

in WP(C)/5162/2018

LEAVE NOTE OF ADVOCATES FOR 15/03/2019

1) MR. S CHAMARIA 03-01-2019 To  19-04-2019
2) MR. N BORUAH 19-02-2019 To  15-03-2019
3) MR. )] A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To  15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To  15-03-2019
8) MR A K DAS 11-03-2019 To  15-03-2019
9) MR A KUNDU 11-03-2019 To  22-03-2019
10) MR. Y DOLOI 11-03-2019 To  15-03-2019
11) MR G BAISHYA 11-03-2019 To  15-03-2019
12) MR C BARUAH 11-03-2019 To  15-03-2019
13) MS. M D CHOWDHURY 11-03-2019 To  15-03-2019
14) MRS. U CHAKRABORTY 12-03-2019 To 19-03-2019
15) MR R CHAKRAVORTY 12-03-2019 To  26-03-2019
16) MR. S P ROY 13-03-2019 To 16-03-2019
17) MR S M ABDULLAH P 11-03-2019 To  20-03-2019
18) MR N DUTTA 11-03-2019 To  27-03-2019
19) MS M HAZARIKA 11-03-2019 To  15-03-2019
20) MS D D ROY 13-03-2019 To  19-03-2019
21) MR. A K PURKAYASTHA 13-03-2019 To  15-03-2019
22) MS. ] HAZARIKA 12-03-2019 To  27-03-2019
23) MR S BORGOHAIN 13-03-2019 To  15-03-2019
24) MR. A H ALAMGIR 14-03-2019 To  20-03-2019
25) MR. S F CHISTIE 14-03-2019 To  18-03-2019
26) MR. N N JHA 15-03-2019 To  15-03-2019
27) MR. A ALAM 15-03-2019 To  15-03-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in

[ For Friday,15th March 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE MANASH RANJAN PATHAK
HONOURABLE MR JUSTICE SONGKHUPCHUNG SERTO

COURT NO: 5
[SPECIAL DIVISION BENCH
THIS BENCH WILL TAKE UP CRIMINAL APPEAL
(JAIL) AND CRIMINAL APPEAL MATTERS.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS

1 LA.(Crl.)/179/2019
in Crl.A./94/2019

WITH
Crl.A./94/2019

2 Crl.AJ271/2015

WITH LCR 8 FILES & P.B. 2 NOS.

3  Crl.A./83/2016
WITH P.B. & LCR

4 Crl.A./126/2016
WITH LCR

5 Crl.A/163/2016
WITH P.B. & LCR

WITH
6 Crl.A/155/2016

MD. ALI HUSSAIN AND ANR.
Versus
THE STATE OF ASSAM AND ANR.

MD ALI HUSSAIN AND ANR
Versus
STATE OF ASSAM AND ANR

HEARING

SRI'JATIN CHOUDHURY
Versus
THE STATE OF ASSAM and ANR

ABDUL MALIK MAZUMDAR and 5 ORS
Versus
THE STATE OF ASSAM and ANR

PRABITRA DAS and ANR
Versus
THE STATE OF ASSAM and ANR

MD JAKIR HUSSAIN
Versus
THE STATE OF ASSAM and ANR

MD JIABUR RAHMAN
Versus
THE STATE OF ASSAM and ANR

MR F KHAN
MS. M SAIKIA

MR F KHAN
MS. M SAIKIA

MR.B K MAHAJAN
MR.P K DAS

MRN J DAS

MR.A CHOUDHURY
MR.R ALI

MR. B K MAHAJAN
MR. P K DAS

MR N ) DAS

MR. L R MAZUMDER (A3)
MR. A CHOUDHURY

MR. R ALI

MD. | HUSSAIN (A3)

MRM RAHMAN
MRS BORGOHAIN
MSB DEVI

MR.N ] GOGOI
MR.M BORGOHAIN

MR. M A SHEIKH
MS.A BEGUM

MD.M H CHOUDHURY
MS.F INTAZ

MR.S C BISWAS
MS.K'L R YANTHAN
MS.] BORAH

MR. S BISWAS
MR.P BISWAS
MR.D BANIA

PP, ASSAM

PP, ASSAM

MR.K' N KALITA(R-2)
MS.J] DEKA(R-2)
MR.B KAKATI(R-2)
PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM
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7 Crl.A/179/2016 SRI DIBYAJYOTI BORAH MRM RAHMAN PP, ASSAM

WITH P.B. & LCR Versus MRS BORGOHAIN
THE STATE OF ASSAM and ANR MSB DEVI
MR.M BORGOHAIN
8 Crl.A./281/2016 ALTAF HUSSAIN BARBHUYAN @ ALTA MR.B K MAHAJAN PP, ASSAM
WITH LCR 6 FILES & P.B. 2 NOS., HUSSAIN and 2 ORS MR.P K DAS
FIXED Versus MRN ] DAS
THE STATE OF ASSAM and ANR MR.A CHOUDHURY
MR.R ALI
WITH
9 Crl.A./260/2016 BORAI MIA @ GIASUDDIN and 3 ORS MR A R BHUYAN PP, ASSAM
Versus MR. M A | HUSSAIN

THE STATE OF ASSAM and ANR

LEAVE NOTE OF ADVOCATES FOR 15/03/2019

1) MR. S CHAMARIA 03-01-2019 To  19-04-2019
2) MR. N BORUAH 19-02-2019 To  15-03-2019
3) MR. )] A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To  15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To  15-03-2019
8) MR A K DAS 11-03-2019 To  15-03-2019
9) MR A KUNDU 11-03-2019 To  22-03-2019
10) MR. Y DOLOI 11-03-2019 To  15-03-2019
11) MR G BAISHYA 11-03-2019 To  15-03-2019
12) MR C BARUAH 11-03-2019 To  15-03-2019
13) MS. M D CHOWDHURY 11-03-2019 To  15-03-2019
14) MRS. U CHAKRABORTY 12-03-2019 To 19-03-2019
15) MR R CHAKRAVORTY 12-03-2019 To  26-03-2019
16) MR. S P ROY 13-03-2019 To 16-03-2019
17) MR S M ABDULLAH P 11-03-2019 To  20-03-2019
18) MR N DUTTA 11-03-2019 To  27-03-2019
19) MS M HAZARIKA 11-03-2019 To  15-03-2019
20) MS D D ROY 13-03-2019 To  19-03-2019
21) MR. A K PURKAYASTHA 13-03-2019 To  15-03-2019
22) MS. ] HAZARIKA 12-03-2019 To  27-03-2019
23) MR S BORGOHAIN 13-03-2019 To  15-03-2019
24) MR. A H ALAMGIR 14-03-2019 To  20-03-2019
25) MR. S F CHISTIE 14-03-2019 To  18-03-2019
26) MR. N N JHA 15-03-2019 To  15-03-2019
27) MR. A ALAM 15-03-2019 To  15-03-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Friday,15th March 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:
HONOURABLE MR. JUSTICE MANOJIT BHUYAN
COURT NO: 6
[CIVIL BENCH - IV

THIS BENCH WILL TAKE UP HEARING LIST DATED
05-03-2019 TO 03-05-2019, (RELATING TO CIVIL
BENCH - IV) FROM ITEM NOS. 56 TO 117 ALONG WITH
THE FOLLOWING MATTERS.]

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate

ORDER (STAY VACATING)

1 1.A(Civil)/725/2019
in WP(C)/6219/2018

WITH
WP(C)/6219/2018

WITH
2 WP(C)/6228/2018

3 LA.(Civil)/427/2019
FIXED
in WP(C)/420/2019

WITH
WP(C)/420/2019
FIXED

4 |.A.(Civil)/442/2019
in WP(C)/529/2018

WITH
WP(C)/529/2018

THE CHIEF GENERAL MANAGER (HQ)
Versus
M/S ARADHANA AGENCY

M/S. ARADHANA AGENCY

Versus
THE ASSAM POWER DISTRIBUTION
COMPANY LTD. AND 3 ORS.

M/S. ARADHANA AGENCY

Versus
THE ASSAM POWER DISTRIBUTION
COMPANY LTD AND 3 ORS.

MRS R DEKA
MR H K SARMA
SC, APDCL

MR B DAS

MR D SENAPATI
MS. S KATAKEY
MR. M SAHEWALLA

MD ASLAM
MR D SENAPATI
MR. M SAHEWALLA

ORDER (IMPLEADMENT OF PARTY)

NILAKSHYA SARMA

Versus
TEZPUR IDDGAH COMMITTEE AND 2
ORS.

TEZPUR IDDGAH COMMITTEE AND ANR.
Versus
THE STATE OF ASSAM AND 2 ORS.

FAIZAN NESSA

Versus
GOBARDHANA ANCHALIK PANCHAYAT
AND 8 ORS

GOBARDHANA ANCHALIK PANCHAYAT
AND ANR

Versus
THE STATE OF ASSAM AND 6 ORS

MS D KALITA

MR G CHOUDHURY
MS A REHMAN

MS. S KAUSHIK

MR R BARUAH
MR S ALI

MR. A IKBAL
Al AHMED
MS. M NATH

MR. N BORAH
MR S KHOUND
MR. K MOHAMMAD

MR M AHMED
MR. A HUSSAIN

MR D SENAPATI

MR. T ] MAHANTA (R4)
SC, APDCL

MR. P P DUTTA (R4)
MR T GOGOI (R4)

MR. D BARUAH (R4)

SC, APDCL

MS. B DAS (R4)

MR. P P BORTHAKUR (R3)
MS. N UPADHYAY (R4)
MS. P BORTHAKUR (R3)
MAYUR DAS (R3)

S ALl

GA, ASSAM
SC, REVENUE

GA, ASSAM
MR. M AHMED

GA, ASSAM
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10

11

12

13

14

15

16

I.A.(Civil)/779/2019
in WP(C)/7827/2018

WITH
WP(C)/7827/2018

WITH
WP(C)/8760/2018
CAVT. NO. 1282/2018

WITH
WP(C)/430/2019

WITH
WP(C)/433/2019

WP(C)/5074/2013
FIXED

WP(C)/1542/2014
FIXED

WP(C)/6434/2014
CONT.CASE(C) 207/2017(D/O)

WP(C)/6445/2014

WP(C)/2648/2015

WP(C)/593/2016
FIXED

WP(C)/734/2016
FIXED

WP(C)/2246/2016
FIXED

PRABIR BISWAS
Versus
JOGESWAR HALOI AND 21 ORS

JOGESWAR HALOI AND 16 ORS.
Versus
THE STATE OF ASSAM AND 4 ORS.

HAREKRISHNA TALUKDAR
Versus
THE STATE OF ASSAM AND 3 ORS.

UTPAL KALITA
Versus
THE STATE OF ASSAM AND 3 ORS.

NAYAN CH. SARMA
Versus
THE STATE OF ASSAM AND 3 ORS.

ADMISSION

JAGATSINH LALJIBHAI VASAVA
Versus

CENTRAL BUREAU OF INVESTIGATION

and 2 ORS.

SMTI NILIMA KALITA

Versus
THE HOUSING and URBAN
DEVELOPMENT CORPORATION LIMITED
and 2 ORS

KRISHNA MOHAN SARKAR and ANR.
Versus
THE STATE OF ASSAM AND 3 ORS

M/S TINSUKIA GALLA KIRANA
COMMITTEE

Versus
THE STATE OF ASSAM AND 6 ORS

JITENDRA MOHAN DHAR
Versus
THE STATE OF ASSAM AND 3 ORS

SMTI SHANTI NATH
Versus
THE STATE OF ASSAM AND 4 ORS

SMT. ANILA DEVI
Versus
GOVT. OF ASSAM and 4 ORS.

GOPESH DAS and ANR
Versus
THE STATE OF ASSAM AND 9 ORS

MR. S BANIK

MR. N BHARALI
MR S ALI

MR. R BARUAH
MR. A AHMED
MR P SAH

MR G JALAN
MR. N DAS

MR G JALAN

MR G JALAN

MR.M BISWAS
MRP GOGOI
MR.M BORA

MR.A M BORA

MR.A D CHOUDHURY
MR. S DEKA

MR.D CHOUDHURY
MR.B SINHA

MR.O P BHATI
MR.T C DAS
MRD MONDAL
MR.P SARMA
MR.S KHAN

MR.M K CHOUDHURY
MR.A BARKATAKI
MR.N BARUAH

MRP BHARDWA)
MR.T N SRINIVASAN

MR.A DEB
MR.K K GOSWAMI
MS.C DAS

MS. M BARMAN
MS. D GHOSH
MR. N MAHANTA

MR. S P DEKA

MR. B KALITA

MS. D SHARMA
MS. T CHOUDHURY

MR.N DHAR

MR .B MALAKAR
MR. T U LASKAR
MS.S DASGUPTA

MR. N BHARALI

GA, ASSAM
MR. M KATAKI (R5)
SC, REVENUE

GA, ASSAM

MR. S BANIK
SC, REVENUE
FOR CAVEATOR

GA, ASSAM
SC, REVENUE

GA, ASSAM
SC, REVENUE

MR.K K DEY

MR.P N CHOUDHURY

MR. S C KEYAL (ASSTT.
SOLICITOR GEN. OF INDIA)
MRV K BAROOAH

SC, CBI

MR.A KHANIKAR
MS.P BORA
MR.B KALITA

SC, PWD

GA, ASSAM
MR.O P BHATI
MR.T C DAS
MR.B GOGOI
MR.P SARMA
MR.S KHAN
SC, HEALTH

GA, ASSAM(R1)

MR.M K MISRA(R-2, 3 & 4)
MR.M CHOUDHURYR-2, 3
and 4

MR.B KALITA(R-2, 3 & 4)
MR.P K MUNIR(R-2, 3 & 4)

MR. S BORTHAKUR (R5)
MR. ) ROY (R5)

MS. S KAKATI (R5)

MR. C CHAKRAVARTY (R5)
SC, HEALTH

GA, ASSAM

SC, GMC
SC,GMDA

SC, PWD (ROADS)

SC, FOREST
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17

18

19

20

21

22

23

24

25

26

27

WP(C)/3181/2016
FIXED

WP(C)/6147/2016
FIXED

WP(C)/802/2017
FIXED

WP(C)/5951/2017
FIXED

WP(C)/6982/2017
FIXED

WP(C)/7626/2017

WP(C)/7675/2017
FIXED

WP(C)/499/2018
FIXED

WITH
[.A.(Civil)/1790/2018
in WP(C)/499/2018

WP(C)/2875/2018

WP(C)/3030/2018

WP(C)/3990/2018

GANGA DHAR DAS and 3 ORS
Versus
THE UNION OF INDIA and 7 ORS

ARUP KALITA
Versus
THE STATE OF ASSAM AND 5 ORS

HARESWAR SARMA
Versus
THE UNION OF INDIA and 4 ORS.

MAHAR ALI
Versus
THE STATE OF ASSAM and 14 ORS.

PUNJAB NATIONAL BANK and ANR.
Versus
THE STATE OF ASSAM and 5 ORS.

ALL ASSAM WATER RESOURCES

CONTRACTORS ASSOCIATION
Versus

THE UNION OF INDIA and 8 ORS.

ABDUL SUBUR and ANR.
Versus
THE STATE OF ASSAM and 3 ORS.

ABUL HUSSAIN CHOUDHURY
Versus
THE STATE OF ASSAM

KHUKOMONI SINHA AND 5 ORS
Versus

ABUL HUSSAIN CHOUDHURY AND 10

ORS

M/S. ROSE ENTERPRISE
Versus
THE STATE OF ASSAM AND 8 ORS.

MORJINA SULTANA
Versus
THE STATE OF ASSAM AND 5 ORS

M/S. REGINA TEA COMPANY PVT. LTD.

Versus
THE STATE OF ASSAM AND 4 ORS.

MR. S SHARMA
MR A SAIKIA
MR. N N UPADHAYA

MR M R ADHIKARI
MR.A R TAHBILDAR
MS.N DAIMARI

MR.U C RABHA
MR.S M SARMA
MR.M M DEKA

MR B CHANDA
MR. Y ALI
MR. F R CHOUDHURY

MR.A GANGULY
MR.A DHANUKA
MR.A DUTTA

MR.D K DAS
MR.S DIHINGIA
MR.P BHUYAN

MRJ C BORAH

MR H R A CHOUDHURY
MR G UDDIN
MR H | CHOUDHURY

MR M ] QUADIR
MR. N ANSARI

MR. I H LASKAR
MR. P K DEKA
MD. S ALOM
MR. M S ALAM

MR. AF N U MOLLAH
MD H R AHMED

MRS N SAIKIA
MS. L BORGOHAIN
MRS. P GOSWAMI

GA, ASSAM (R3-R5)

MRS. R BORAH (SC, NHAI,
R2, R7)

MR. ] HANDIQUE (GA, R3-

R6))

MR.Y S MANNAN (SC, PWD,
R8)

SC, PWD

ASSTT.S.G.I. (R1)

MR. S DUTTA (SC, FOREST
DEPT.)

SC, REVENUE AND
DISASTER MANAGEMENT
SC, REVENUE AND
DISASTER MANAGEMENT
ASSTT.S.G.I.

GA, ASSAM

MR. S AHMED (R12-R14)
MR. D DAS (R6-R10)

MR. M BARUAH (R6-R10)

GA, ASSAM

MR. M A SHEIKH(R- 6,7&8)
MD.M H CHOUDHURY(R-
6,7&8)

MR A K RAI (R4-R6)

MS.F INTAZ(R- 6,7&8)

MS. N RAI (R4-R6)

MS.A BEGUM(R- 6,7&8)

GA, ASSAM

MR.Y DOLOI(R- 1,4,7&8)
MR.B GOGOI(SC, FINANCE
DEPT. (R - 5))

SC, WATER RESOURCER -
2T04

ASSTT.S.G.I.

SC ASTDC

MS.D NATH(R-6)

SR. CGC

GA, ASSAM
MR. Y DOLOI (SC,
TRANSPORT DEPT.)

MR. M NATH (SC,
PANCHAYAT & RURAL
DEVELOPMENT DEPT.)
MS. M BHATTACHARJEE
(GA, ASSAM)

MR M J QUADIR (R 8 TO
13)

MR. N ANSARI (R 8-13)

GA, ASSAM
MR. H | CHOUDHURY

GA, ASSAM

MS. A VERMA

SC. BTC

SC, FINANCE DEPTT.

GA, ASSAM
SC, REVENUE
SC, FINANCE DEPTT.

DR. B AHMED

MR. P DAS (R3)

MR. M PHUKAN (R4)
MR G DAS (R3)

SC, INDUSTRIES AND
COMMERCE

SC, NEDFI
ASSTT.S.G.1.
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28

29

30

31

32

33

34

35

36

37

38

39

40

41

WP(C)/4108/2018

WP(C)/4423/2018
FIXED

WP(C)/5439/2018
FIXED

WP(C)/6897/2018

WP(C)/6965/2018
FIXED

I.LA.(Civil)/537/2019
FIXED
in WP(C)/7248/2018

WITH
WP(C)/7248/2018
FIXED

WP(C)/1675/2014
FIXED

WP(C)/6207/2014

WP(C)/6888/2016
FIXED

WITH
[.A.(Civil)/1992/2016
FIXED
in WP(C)/6888/2016

Review.Pet./182/2017
WP(C) 268/2013(D/0), FIXED

WITH
Cont.Cas(C)/70/2018

Cont.Cas(C)/308/2017
I.LA.(C) 3175/2018(D/O), FIXED

Cont.Cas(C)/515/2017

Cont.Cas(C)/568/2017

NABAKANTA DEKA
Versus
LIFE INSUJRANCE CORPORATION AND 2
ORS. (B)
SURAJIT BARMAN AND 2 ORS.
Versus
PUNJAB NATIONAL BANK AND 4 ORS
ROBIN SAIKIA
Versus
THE STATE OF ASSAM AND 4 ORS
RAJU KUMAR DAS
Versus
THE STATE OF ASSAM AND 4 ORS.
ABDUL SAMAD CHOUDHURY

Versus
THE STATE OF ASSAM AND 3 ORS.

CANARA BANK
Versus
DAISY ROUFF AND 3 ORS.

DAISY ROUFF AND ANR.

Versus
THE DEBTS RECOVERY TRIBUNAL AND 2
ORS.

ORDERS

SMTI SURABALA DEY
Versus
THE STATE OF ASSAM AND 11 ORS

SMTI PADMESWARI GHOSE
Versus
THE STATE OF ASSAM AND 4 ORS

FAJAR ALl and 14 ORS.
Versus
THE GOVT. OF ASSAM and 4 ORS.

FAJAR ALl and 14 ORS.
Versus
THE GOVT. OF ASSAM and 4 ORS.

THE STATE OF ASSAM and ANR
Versus
RABBUL HUDDA and 28 ORS

RABBUL HUDA AND 28 ORS
Versus
PRITAM SAIKIA AND ANR

M/S. SUNRISE ENTERPRISE
Versus
A.K.DAS and ORS.

ALOK KUMAR DHAR and 6 ORS.
Versus
VINOD KUMAR PIPERSENIA and 3 ORS.

CHUNU MIA CHOUDHURY
Versus
PRITOM CHAKRABORTY and ORS.

MR.S S S RAHMAN
SYED BURHANUR RAHMAN
MR A W AMAN

MS. N RAI
MR A K RAI

MR. S A AHMED
MS. M GOGOI
MS. D SWARGIARY

MR. ] AHMED
MR S Z AHMED
MR. S | BORA

MR. M A SHEIKH

DR. KU AHMED

MR M HUSSAIN

MS F INTAZ

MR. AM CHOWDHURY
MR. Z H AHMED

MS. P BORAH
MR. S BORTHAKUR

MR. M KATAKI

MRM H AHMED
MSG KALITA

MR. M A SHEIKH
MR.M HOSSAIN
MS.F INTAZ

MR.K U AHMED

MR.Y S MANNAN
MS.S GOHAIN

MR.Y S MANNAN
MS.S GOHAIN

MR.N SARMA
SC, EDUCATION
MR.D SAIKIA
MR.A DEKA

MR. M DUTTA
MR. ) BHARALI

MR. KK DUTTA
MR. B GOGOI

MR.A ROSHID
MR.M HUSSAIN

MR. S ISLAM
MR A HAWARI

MR. K K NANDI (R1-R3)
MR. AJ GHOSH (R1-R3)

MR. A GANGULY
SC, PNB

GA, ASSAM
MR. ] HANDIQUE
SC, REVENUE

GA, ASSAM

SC, IRRIGATION

MR. M KATAKI

GA, ASSAM

MRS.V L SINGH
MR.M CHOUDHURY
SC, REVENUE

SC, DLR

MR N DUTTA

GA, ASSAM

MR G J SAIKIA

MR. N DAS

MR. K R BOROOAH

GA, ASSAM
MR.P ) PHUKAN
SC,PCBA

GA, ASSAM
MR.P ) PHUKAN
SC,PCBA

MR. M DUTTA (R1 TO 29)
MR. ) BHARALI (R1 TO 29)

MR. N SARMA
MR. D SAIKIA, SR.ADV.

MR. P N GOSWAMI (R-
1&2)

MS. M D BORAH

MR. R R GOGOI (R- 1&2)

MR.B GOGOI(R-1)
MR.P NAYAK R-1
MR.D SAIKIA(Sr.Adv.)(R-1)

MR. M Z AHMED

MS | JAMIR (R 2)

MR. A M DUTTA

MR. R DHAR (R-2,3 & 4)
MR B DUTTA
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42

43

44

45

46

47

48

49

50

51

52

53

54

WP(C)/3948/2017
FIXED

Cont.Cas(C)/68/2018

Review.Pet./161/2018
WP(C) 5706/2017(D/O)

Cont.Cas(C)/207/2018
FIXED

Cont.Cas(C)/355/2018
FIXED

Cont.Cas(C)/358/2018
FIXED

Cont.Cas(C)/360/2018
FIXED

Cont.Cas(C)/383/2018
FIXED

[.LA.(Civil)/3761/2018
WP(C) 3910/2011(D/O)
in WP(C)/3910/2011

WP(C)/5929/2018
FIXED

Cont.Cas(C)/45/2019
FIXED

I.A.(Civil)/283/2019
WP(C) 2890/2012(D/O)
in WP(C)/2890/2012

WITH
I.A.(Civil)/280/2019

I.LA.(Civil)/812/2019
in WP(C)/4145/2012

WITH
WP(C)/4145/2012

KANDARPA TERON @ PAPLU and 2 ORS. MR.M R CHOUDHURY

Versus
THE STATE OF ASSAM and 3 ORS.

HARJYOTI CHOUDHURY
Versus
NAREN CH. DAS

SRI ANDRIASH BESRA AND 9 ORS
Versus
THE STATE OF ASSAM AND 5 ORS

NABA KUMAR NATH
Versus
KAMAL KUMAR BAISHYA

SONITPUR DHATRI SEWA SAMITY
Versus
SRI RITURA) BORA

M/S. PUJA CONSTRUCTION
Versus
MONALISA GOSWAMI AND 4 ORS.

SMTI. BIJUMONI BHUYAN
Versus

SRI ASHUTOSH AGNIHOTRI AND 2 ORS.

M/S. NILIMA ENTERPRISE
Versus
MANASH NATH

SMT. SIROJA BEGUM and ANR.
Versus
THE STATE OF ASSAM AND 7 ORS

MISS. BHUPALI BARUAH
Versus
THE UNION OF INDIA AND 6 ORS.

EKTA LASKAR AND ANR.
Versus
KULADHAR SAIKIA

KESHAB KUMAR and 25 ORS
Versus
THE STATE OF ASSAM AND 8 ORS

KESHAB KUMAR and 25 ORS
Versus
THE STATE OF ASSAM AND 9 ORS

ON THE DEATH OF INDU PRAVA
BORDOLOI HIS LEGAL HEIRS DIBYA
BORDOLOI AND 3 ORS

Versus
THE STATE OF ASSAM AND 3 ORS

on the death of SMT. INDU PRAVA

BORDOLOI, represented by Sri Dibya

Bordoloi and Ors
Versus
THE STATE OF ASSAM AND ORS

MR.I H SAIKIA
MR.L M RAHMAN

MR G CHOUDHURY
MR. B SHARMA
MR. A REHMAN
MR. S AHMED

MS D BORGOHAIN
MR. P GOHAIN
MS. K BARUAH
MS. B PHUKAN

MR. S BARUAH
MR. A DAS

MR. J | BORBHUIYA
F BEGUM

MR. L MOHAN

MR. M RAHMAN

MR. N ANAND
MR. U K BARMAN

MR P C R MEDHI

MR. | CHOUDHURY
MR. S BISWAKARMA
MS G DAS

MS. R M DEKA

MR. A R SIKDAR

MR. A DEB
MR. S Z RAHMAN

MR S DAS

MR. R SENSUA
MR. K MOHAMMED
MR. A MAHANTA

MR. ] CHOUDHURY
MR. C N MAZUMDAR

MR. ] CHOUDHURY
MR. C N MAZUMDAR

MR R DHAR

MR.P SARMAH
MR.B DEY
MR.R DHAR
MR.R DOLEY

GA, ASSAM

MR. R KD CHOUDHURY

GA, ASSAM
SC, BTC

MR. N DAS
MR. A DEKA
MR. P KATAKI

MR. S P DAS

MR. D SAIKIA (R1-R4)
MR. S BORA (R1-R4)

MR. T C CHUTIA (R3)

MS. A VERMA (R1)

MR. S BORTHAKUR (R2)
MR. ] ROY (R2)

MS. S KAKATI (R2)

MR D K ROY (R3)

MR. C CHAKRAVARTY (R2)
MS. | KAKATI (R3)

MS U DAS (R1)

MR. G TAYE (R1)

MR. S CHAMARIA
MR. M ALl
MR. S CHANDA

MR. D K DAS (R-4,5,6,7)
MR P S DEKA

MS. P BHUYAN (R-4,5,6,7)
SC, REVENUE

GA, ASSAM

MR. A K SAHEWALLA (OP3,
OP4)

ASSTT.S.G.I.

DR. B AHMED
GA, ASSAM

MR. | K
PARAJULI(SC,ASSAM KHADI
AND VILLAGE INDUSTRIES)

DR. B AHMED
GA, ASSAM
SC, INDUSTRIES

MR. A SATTAR
SC, REVENUE

MR.A SATTAR
MRS.V L SINGH
MISS N BARMAN
MR.Z MUKIT

SC, REVENUE
MR.R P GUPTA
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55 1.A.(Civil)/907/2019 DR. ADITYA BIHAR KANDALI MR. P J SAIKIA SC, HIGHER EDU

WP(C) 4831/2015(D/0O) Versus MS. R GOGOI SC, FINANCE DEPTT.
in WP(C)/4831/2015 THE STATE OF ASSAM AND 3 ORS
HEARING
56 WP(C)/6535/2015 RAKIBUDDIN BORBHUYAN and 2 ORS. MS.S B CHOUDHURY MR.H K GOGOI(R- 6&7)
FIXED Versus MR.S K DAS MR.S K PANDEY(R- 6&7)
THE ASSAM STATE TRANSPORT MS.A BORA MRSN BEGUMR- 6and7
CORPORATION and 4 ORS SC,ASTC

LEAVE NOTE OF ADVOCATES FOR 15/03/2019

1) MR. S CHAMARIA 03-01-2019 To  19-04-2019
2) MR. N BORUAH 19-02-2019 To  15-03-2019
3) MR. )] A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To  15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To  15-03-2019
8) MR A K DAS 11-03-2019 To  15-03-2019
9) MR A KUNDU 11-03-2019 To  22-03-2019
10) MR. Y DOLOI 11-03-2019 To  15-03-2019
11) MR G BAISHYA 11-03-2019 To  15-03-2019
12) MR C BARUAH 11-03-2019 To  15-03-2019
13) MS. M D CHOWDHURY 11-03-2019 To  15-03-2019
14) MRS. U CHAKRABORTY 12-03-2019 To  19-03-2019
15) MR R CHAKRAVORTY 12-03-2019 To  26-03-2019
16) MR. S P ROY 13-03-2019 To 16-03-2019
17) MR S M ABDULLAH P 11-03-2019 To  20-03-2019
18) MR N DUTTA 11-03-2019 To  27-03-2019
19) MS M HAZARIKA 11-03-2019 To  15-03-2019
20) MS D D ROY 13-03-2019 To 19-03-2019
21) MR. A K PURKAYASTHA 13-03-2019 To  15-03-2019
22) MS. ] HAZARIKA 12-03-2019 To  27-03-2019
23) MR S BORGOHAIN 13-03-2019 To  15-03-2019
24) MR. A H ALAMGIR 14-03-2019 To  20-03-2019
25) MR. S F CHISTIE 14-03-2019 To 18-03-2019
26) MR. N N JHA 15-03-2019 To  15-03-2019
27) MR. A ALAM 15-03-2019 To  15-03-2019
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[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

Petitioner Advocate

Respondent Advocate

MFA/226/2010
WITH LCR

MFA/25/2016

WITH MFA 22/16(D/O) & LCR

WITH
MFA/62/2013

FAO/62/2017
WITH LCR

CRP(1/0)/194/2017

Test.Cas./2/2018

WITH
I.A.(Civil)/582/2018
in Test.Cas./2/2018

Tr.P.(C)./48/2018

MFA/187/2018
CAVT. NO.1185/2018
FIXED

M/S HARINAGAR SUGAR MILLS LTD.
Versus
UNION OF INDIA REPRESENTED BY
GENERAL MANAGER and ORS,
UNION OF INDIA
Versus
M/S FUEL SOURCES CORPORATION

UNION OF INDIA
Versus

M/S. FUEL SOURCES INDIA PVT. LTD.

M/S BARSON CONSTRUCTION
Versus
THE STATE OF ASSAM and 6 ORS

M/S. SREI EQUIPMENTS FINNCE LTD.

Versus
ARUP KUMAR NATH and ANR.

RANJIT MANDAL
Versus
SRI SANJIB MANDAL

RANJIT MANDAL
Versus
SRI SANJIB MANDAL

UPEMA BHARALI
Versus
SREEMANTA BHARALI

SRI SUPRIYA DASGUPTA AND 3 ORS
Versus
SRI RAM DASGUPTA AND 2 ORS

BEFORE:
HONOURABLE MR. JUSTICE SUMAN SHYAM

COURT NO: 8
[CIVIL BENCH - |
THIS BENCH WILL TAKE UP HEARING LIST
[ SPECIAL LIST (CIVIL) ] DATED 05-03-2019
TO 03-05-2019, ALONG WITH THE FOLLOWING
MATTERS.]
Sr.No. Case Number Main Parties

ADMISSION

MR.A GOYAL

MS.M CHATTERJEE
MS.S P DAS

SC, NF RLY

MRS.U CHAKRABORTY

MS.M CHATTERJEE
MSK KALITA

MRS.U CHAKRABORTY
SC, NF RLY

MR. D MAZUMDAR
MR.N BARUAH
MS.P DUTTA

MR. R ] DAS

MS.S SAIKIA

MR.M SARMA
MS.I GOHAIN
MS.R DEKA

MR G P BHOWMIK
MR.S SARKAR

MR G P BHOWMIK
MR. S SARKAR

MR. R SARMA

MR. A K SAHEWALLA
MS. K KHAN

MR. W SHARMA

MS A DAS

MR. P K DUTTA

SC, NF RLY

MR.A GOYAL

MR.A CHOUDHURY
MR.B MAHESHWARI
MR.K P MAHESWARI

GA, ASSAM
MR. B K DAS (R6 & 7)
MR. H P NEOG (R6 & 7)

MR. S ALI
MR. S ALIM
MR.A T SIKDER(R-1)

MR. A C SARMA
MR. B HALDAR
MR G BHARADWA)

MR. S SARMA

MR. R HAZARIKA

MR. S BORTHAKUR
MS. S KAKATI

MR. C CHAKRAVARTY

MS. N MODI
MR. S DUTTA
MR. C SHARMA
FOR CAVEATOR

1/4



10

11

12

13

14

15

16

WITH
[.A.(Civil)/4324/2018
in MFA/187/2018

CRP(1/0)/221/2018

CRP(1/0)/243/2018

Arb.A./4/2019

WITH
I.A.(Civil)/498/2019
in Arb.A./4/2019

FAO/4/2019
CAVT. NO.1227/2018

WITH
I.A.(Civil)/297/2019
in FAO/4/2019

MFA/72/2019

WITH
I.A.(Civil)/730/2019
in MFA/72/2019

MFA/46/2009
WITH LCR, FIXED

CRP(1/0)/43/2016

WITH
[.A.(Civil)/1960/2016
in CRP(1/0)/43/2016

FAO/40/2017

WITH
I.LA.(Civil)/2187/2017
in FAO/40/2017

WITH
[.A.(Civil)/1584/2018
in FAO/40/2017

SRI SUPRIYA DASGUPTA AND 3 ORS
Versus
SRI RAM DASGUPTA AND 2 ORS

ABANI KUMAR ISWARY
Versus
RANJAN BASUMATARY

SAHIDA BEGAM LASKAR AND ANR.
Versus
NAZIM UDDIN LASKAR

UNION OF INDIA
Versus
M/S TAMA FABRICATION WORKS

UNION OF INDIA
Versus
M/S TAMA FABRICATION WORKS

BINOD KUMAR AGARWALLA
Versus
KRISHNA KUMAR VERMA

BINOD KUMAR AGARWALLA
Versus
KRISHNA KUMAR VERMA

UNION OF INDIA
Versus

M/S RATHI SALT AND GRAINS PVT LTD

UNION OF INDIA
Versus

M/S RATHI SALT AND GRAINS PVT LTD

ORDERS

M/S NEW INDIA ASSURANCE CO. LTD.
Versus
SOHID ALl and ANR

MAHESWAR SARMAH and ANR
Versus
HEMEN SARMAH

MAHESWAR SARMAH and ANR
Versus
HEMEN SARMAH

SMT ARATI BARUAH
Versus
SRI ROBIN ROHANG

SMT ARATI BARUAH
Versus
SRI ROBIN ROHANG

SMTI. ARATI BARUAH
Versus
SRI ROBIN ROHANG

MR. A K SAHEWALLA
MS. K KHAN

MR. W SHARMA

MS A DAS

MR G BAISHYA
MD. A HASSAN
MS. B BORA

MR. S HAZARIKA

MR. S K MEDHI
MR. A DAS
MR. S DUTTA

MR. S C KEYAL
ASSTT.S.G.I.

MR. S C KEYAL
ASSTT.S.G.1.

MR G N SAHEWALLA
MS. B SARMA

MR. P DEKA

MR. A CHETIA

MR. M SAHEWALLA
MD. ASLAM

MR G N SAHEWALLA
MS. B SARMA

MR. P DEKA

MR. A CHETIA

MD. ASLAM

MR. M SAHEWALLA

MR. B SARMAH

MR. B SARMAH

MR.K K BHATRA
MR.R K BHATRA
MR.A UDDIN
MR.A AHMED
MS.P HUJURI
MS.S DAS

MRS.) GOGOI

MR.U BHATTACHARYA

MR.D C C PHUKAN

MR.K K DEY
MRV K BAROOAH
MRS BAISHYA

MR.K K DEY
MR V K BAROOAH
MR S BAISHYA

MR. KK DEY
MR V K BAROOAH

MS. N MODI
MR. S DUTTA
MR. C SHARMA
FOR CAVEATOR

MR H K GOGOI
MR. S K PANDEY

MR G SAHEWALLA
MS. B SARMA

MS. S KATAKEY
MS. S. TODI

MR. M SAHEWALLA

MR. D BARUAH
MR. B BARMAN
MS. N UPADHYAY
FOR CAVEATOR

MR. D BARUAH
MR. B BARMAN
MS. N UPADHYAY
FOR CAVEATOR

MS. T SOM
MR H DAS
MR. P TELI
MS P LEKHARU
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17

18

19

20

21

22

23

24

25

26

CRP(1/0)/96/2017

CRP(1/0)/332/2017

I.A.(Civil)/2775/2017
in MFA SL.NO.301940

Review.Pet./40/2018
in MAC.APP. 254/10(D/0)

CRP(1/0)/43/2018
FIXED

Tr.P.(C)./59/2018

Review.Pet./166/2018
in WP(C) 34/14(D/O)

CRP(I/0)/6/2019

CRP(1/0)/28/2019

I.A.(Civil)/388/2019
WITH LCR
in RFA/57/2016

WITH
RFA/57/2016

WITH
[.A.(Civil)/1458/2016

PADMAJA NEOG and 3 ORS.
Versus
NAREN WARY and 6 ORS.

SATYENDRA NATH DAS
Versus
PRANJAL SONOWAL AND 2 ORS

EMPLOYEE'S STATE INSURANCE
CORPORATION and 5 ORS,

Versus
M/S INDIAN OIL CORPORATION LTD. and
3 ORS,

SMTI GOLAP LATA GOSWAMI and ANR

Versus
SRI AJIT DEKA and 4 ORS

UNITED INDIA INSURANCE CO. LTD.
Versus
JAYANTI ROY AND 2 ORS.

SAFIA BEGUM

Versus
JAVED KHAN

SRI RAM CHANDRA DUTTA AND 13 ORS
Versus
SMTI JYOTSHNA DAS AND 7 ORS

HARI KANTA BHUYAN
Versus
PRAMOD KUMAR SHARMA AND 2 ORS.

SUJIT GUPTA
Versus
RENGKA TOKBIPI AND 2 ORS.

SRI PABITRA KUMAR HIRA
Versus
BHUPEN HAZARIKA CULTURAL TRUST

SRI PABITRA KUMAR HIRA

Versus
BHUPEN HAZARIKA CULTURAL TRUST
and ANR

SRI PABITRA KUMAR HIRA

MR.S ISLAM
MR.A CHOUDHURY

MR.A SAHAD
MR.J] R BORTHAKUR
MR.S A HUSSAIN

MR.K K NANDI
MS.P KALITA

MR. A C MAHANTA
MR. B KJAIN

MS. M DASGUPTA
MR. R LAHKAR

MD. A AHMED

MR. S S S RAHMAN

SYED BURHANUR RAHMAN

MR. M ISLAM
MR A W AMAN

MS. P DEBNATH
MR. A K PURKAYASTHA
MR. R C PAUL

MR N DUTTA
MR G N KAKATI
MR G ] SAIKIA
MR P K KALITA

MR. U N CHATTRY
MR. O LASKAR

MS. P R MAHANTA
MR. S R GOGOI
MR. N K DEKA

MS.P R MAHANTA
MR.S R GOGOI
MR.H BARUAH
MR.N K DEKA

MS.P R MAHANTA

M DAS
MR. K PATHAK
MR. B D DEKA

MR. N DEKA
MR. M GOGOI

MR S S SHARMA (R - 3)
MR. S K GOSWAMI (R - 5)
MS L SHARMA (R - 3)

MR. M BISWAS (R - 4)
MS. S CHAKRABORTY (R -
4)

MR. D TIWARI (R - 4)

MR. R KATHKATIA (R - 5)

MR. KM HALOI
MR. B BISHAYA

GA, ASSAM
SC, L R DEPT.

MS. S T HOQUE (R1, R2)
MR. M K SHARMA (R1, R2)
MR. ) DEKA (R1, R2)

MR. G MISHRA (R1, R2)
MR D K KALITA (R1-R3)
MR. K K PARASAR (R1-R3)

MR. SHEELADITYA

MR.D GOSWAMI(R- 1&2)
MR.SHEELADITYA R- 1and2

MR.SHILADITYA

in RFA/57/2016 Versus MR.S R GOGOI

BHUPEN HAZARIKA CULTURAL TRUST MR.H BARUAH
and ANR MR.N K DEKA

LEAVE NOTE OF ADVOCATES FOR 15/03/2019

1) MR. S CHAMARIA 03-01-2019 To  19-04-2019

2) MR. N BORUAH 19-02-2019 To  15-03-2019

3) MR. ] A AHMED 01-03-2019 To  20-03-2019

4) MR. B DEB 11-03-2019 To  26-03-2019

5) MR. D BORAH 11-03-2019 To  15-03-2019

6) MS. A VERMA 07-03-2019 To  29-03-2019

7) MR. A K TALUKDAR 11-03-2019 To  15-03-2019

8) MR A K DAS 11-03-2019 To  15-03-2019

9) MR A KUNDU 11-03-2019 To  22-03-2019

10) MR. Y DOLOI 11-03-2019 To  15-03-2019

11) MR G BAISHYA 11-03-2019 To  15-03-2019
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MR C BARUAH

MS. M D CHOWDHURY
MRS. U CHAKRABORTY
MR R CHAKRAVORTY
MR. S P ROY

MR S M ABDULLAH P
MR N DUTTA

MS M HAZARIKA

MS D D ROY

MR. A K PURKAYASTHA
MS. ] HAZARIKA

MR S BORGOHAIN

MR. A H ALAMGIR

MR. S F CHISTIE

MR. N N JHA

MR. A ALAM

11-03-2019
11-03-2019
12-03-2019
12-03-2019
13-03-2019
11-03-2019
11-03-2019
11-03-2019
13-03-2019
13-03-2019
12-03-2019
13-03-2019
14-03-2019
14-03-2019
15-03-2019
15-03-2019

To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To

15-03-2019
15-03-2019
19-03-2019
26-03-2019
16-03-2019
20-03-2019
27-03-2019
15-03-2019
19-03-2019
15-03-2019
27-03-2019
15-03-2019
20-03-2019
18-03-2019
15-03-2019
15-03-2019
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[AT 10:30 AM]
BEFORE:
HONOURABLE MRS. JUSTICE RUMI KUMARI PHUKAN
COURT NO: 9
[CRIMINAL SINGLE BENCH

THIS BENCH WILL TAKE UP HEARING LIST DATED
05-03-2019 TO 03-05-2019 (CRIMINAL BENCH - II)
(RELATING TO CRIMINAL REVISION AND CRIMINAL
PETITION) ALONG WITH THE FOLLOWING MATTERS.]

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate

8 Crl.A./185/2018

ORDER NO STEPS

SURANA FINANCE

MR. D K KOTHARI

WITH OFFICE NOTE & LCR 2 FILES Versus MR. B DEKA
ANANTA TALUKDAR AND ANR MR. M P CHOUDHURY
MR. P JAIN

MR. B P CHANGMAI

1 Crl.A./53/2018 SRI DEUTI KUMAR DAS MRS. R BEGUM PP, ASSAM
WITH LCR 1 FILE Versus MR. P KATAKI
SRI UPENDRA SINGH RONGPI and ANR  MR. S DAS
MR. K DEKA
MR. K MALAKAR
MS. M DEVI
ADMISSION
2 Crl.Pet./121/2016 HAV/ASHOK KR. BORAH MR.M ] BARUAH PP, ASSAM
FIXED Versus MS.U GOGOI
THE STATE OF ASSAM AND ANR
3 Crl.Pet./268/2016 MANJUR ALAM MRM H AHMED PP, ASSAM
Versus MSC BORAH
THE STATE OF ASSAM AND ANR MR.M R CHOUDHURY
4 Crl.Pet./700/2016 ALl HUSSAIN and 7 ORS. MR.A M KHAN MR.N AHMED
WITH I.A.(Crl) 224/17(D/O) Versus MR.M AHMED
HAKIM ALI and ANR. MR.A HUSSAIN
PP, ASSAMR. 2.
5 Crl.Pet./749/2016 SOFIQUR RAHMAN @ SOFI and ANR. MRS.F BEGUM PP, ASSAM
Versus MR.A M BARBHUIYA
THE STATE OF ASSAM
6 Crl.Pet./110/2017 REKHA DEKA MR.T ] MAHANTA PP, ASSAM
Versus MS.P BHATTACHARYA
THE STATE OF ASSAM and ANR. MR.B BORA
MS.M KALITA
7 Tr.P.(Crl.)/38/2018 NAJEERUL HAQUE MR. M KHAN G UDDIN (R2)
FIXED Versus MR. ] RAHMAN MR H | CHOUDHURY (R2)
THE STATE OF ASSAM AND 2 ORS KAKALI DEVI MS. P A TALUKDAR (R2)

MR N Y KONYAK (R2)
PP, ASSAM

MR. K BHATTACHARJEE
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10

11

12

13

14

15

16

17

18

19

Crl.Pet./352/2018

Bail AppIn./471/2019
FIXED

AB/353/2019
FIXED

AB/542/2019
FIXED

Crl.Pet./1024/2014

WITH
WP(C)/129/2013

Crl.L.P./62/2016
WITH OFFICE NOTE
in Crl.A./279610/2016

WITH
Crl.A./279610/2016
(Filing Number)

Crl.A./286/2016
WITH OFFICE NOTE & LCR 6 FILES

Crl.Pet./738/2016
WITH OFFICE NOTE

Crl.A./74/2017
WITH OFFICE NOTE & Crl.A.
SL.NO. 291027

Crl.L.P./108/2017
in Crl.A./307620/2017

WITH
Crl.A./307620/2017
(Filing Number)

BHASKAR BORA
Versus
THE STATE OF ASSAM AND ANR.

BAIL HEARING (BA)

NURUL HAQUE AND 10 ORS.
Versus
THE STATE OF ASSAM

BAIL HEARING

ROBIYAL HUSSAIN @ ROBIAL HOQUE
AND 3 ORS.
Versus
THE STATE OF ASSAM
MONIDEEP DUTTA @ MANDIP DUTTA
Versus
THE STATE OF ASSAM

ORDERS

DR. CHENIRAM DUTTA
Versus
THE STATE OF ASSAM AND ANR

DR. CHENIRAM DUTTA
Versus
THE STATE OF ASSAM AND 2 ORS

M/S GANPATI ENTERPRISES,
Versus
HARDHAN CHANDRA SAHA and ANR,

M/S GANAPATI ENTERPRISES
Versus

SRI HARDHAN CHANDRA SAHA and ANR

SRI GIREN RAY @ RINKU DAS
Versus
THE STATE OF ASSAM

BHASKAR BORA
Versus
MANISH SAHU

EMPLOYEES STATE INSURANCE
CORPORATION

Versus
M/S MAHAMAYA HOTEL and 2 ORS

NIPAN GOSWAMI
Versus
THE STATE OF ASSAM and ANR

SRI NIPON GOSWAMI
Versus
THE STATE OF ASSAM and ANR

DR. AK SARAF
MR. S CHETIA
MR. A GOYAL
MR. A CHOUDHURY

MR. B K MAHAJAN
MD R ALl

MR. A CHAUDHURY
MR. P K DAS

MR. N MAHAJAN

MR. M A SHEIKH

MR. P BORA

MR.B D KONWAR
MR.R KALITA
MR.R SALOI

MS.S BARUA
MRS.)] M KONWAR

MR.B D KONWAR
MR.R P SARMAH
MR.R KALITA

MS.P CHOUDHURY
MSG GHOSH

MS.S BARUA

MS.R DEVI

MRS.] M KONWAR

MR.D K KOTHARI
MR.B DEKA

MR.P JAIN

MR.B P CHANGMAI

MR.P KATAKI
MR.P K SARMA
MS.B BHUYAN
MS.B MAHANTA

MR.B C DAS
MR.A SAHAD
MR.D HALOI
MR.S A HUSSAIN
MS.A DEKA

MR.K K NANDI
MR.A ) GHOSH
MS.P KALITA

MR. D PEGU
MR. ] KALITA

MR. K PRASAD
MS. R DEKA
MS. A MESEN
PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

MR.P MAHANTA
SC, EDU

MR. S BHARALI
MR. M DAS

MS. D KALITA
MS. N SULTANA
MR. N K NEOG
PP, ASSAM

PP, ASSAM

MR.S K GOSWAMI(R-2)
MR.B K GOSWAMI(R-2)

PP, ASSAM

MR. J | BORBHUIYA (R2)

MS F BEGUM (R2)
MR. L MOHAN (R2)
PP, ASSAM
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20

21

22

23

24

25

26

27

[.LA.(Crl.)/118/2017
WITH LCR 7 FILES
in Crl.A./39/2017

WITH
Crl.A./39/2017

Crl.A./168/2017

WITH OFFICE NOTE & LCR 4 FILES

Crl.A./312/2017

WITH OFFICE NOTE & LCR 4 FILES

Crl.A./354/2017

WITH OFFICE NOTE & LCR 4 FILES

Crl.Pet./714/2017

WITH LCR 1(PHOTOCOPY) FILE

WITH
I.A.(Crl.)/784/2018
in Crl.Pet./714/2017

Crl.L.P./82/2018

Crl.L.P./116/2018 in Crl.A.

S.NO.2957/18

in Crl.A./2956/2018
WITH
Crl.A./2956/2018
(Filing Number)

Crl.L.P./116/2018 in Crl.A.

S.NO.2957/18

WITH
Crl.L.P./116/2018

Crl.L.P./116/2018 in Crl.A.

S.NO.2957/18

[.A.(Crl.)/84/2018

[.LA.(Crl) 212/18 & Crl.L.P. 33/18 in
Crl.A. SL.NO. 1905/18, FIXED

in Crl.A./47/2019

WITH
Crl.A./47/2019

WITH
Crl.L.P./33/2018
in Crl.A./47/2019

WITH
I.LA.(Crl.)/212/2018
in Crl.A./47/2019

Crl.L.P./109/2018
in Crl.A./6499/2018

UMESH KAMI and ANR
Versus
THE STATE OF ASSAM and ANR

UMESH KAMI and ANR
Versus
THE STATE OF ASSAM and ANR

ABDUL SUBHAN LASKAR @ ABDUL
SOBHAN and ANR

Versus
THE STATE OF ASSAM and ANR

UMED ALI and 2 ORS
Versus
THE STATE OF ASSAM and ANR

ASHRAFUL HOQUE
Versus
THE STATE OF ASSAM and ANR

KURPAN ALI @ KANGAL MIYA
Versus
THE STATE OF ASSAM and 2 ORS.

KURPAN ALI @ KANGAL MIYA
Versus
THE STATE OF ASSAM AND 2 ORS.

SRI AMIT GOYAL
Versus
THE STATE OF ASSAM AND 2 ORS

SRI SAJJAN KUMAR AGARWAL (GOEL)
Versus
THE STATE OF ASSAM AND 2 ORS

SRI SAJJAN KUMAR AGARWAL (GOEL)
Versus
THE STATE OF ASSAM AND 2 ORS

M/S AJMERA INDUSTRIAL SERVICES
Versus

M/S BAIJNATH SIKARIA JANAKALYAN

TRUST AND ANR

M/S AJMERA INDUSTRIAL SERVICES
Versus

M/S BAIJNATH SIKARIA JANAKALYAN

TRUST AND ANR.

SRI SUSHIL KUMAR AJMERA
Versus
MR. PAWAN SIKARIA AND ANR

SUSHIL KUMAR AJMERA
Versus
MR. PAWAN SIKARIA AND ANR

SHRI ANUP KUMAR DUTTA
Versus
SHRI K.H. BIMALENDU SINGHA

MR.B K MAHAJAN
MR.P K DAS

MRN ] DAS

MR.A CHOUDHURY
MR.N MAHAJAN
MR.R ALI

MR.B K MAHAJAN
MR.P K DAS

MR N ] DAS

MR.A CHOUDHURY
MR.N MAHAJAN
MR.R ALI

MR.A GOYAL
MR.A CHOUDHURY
MR.] P MORE

MR.H R A CHOUDHURY

MR.I A HAZARIKA
MR.A AHMED

MR.M U MONDAL
MSN NASRIN
MDI H KHAN

MR.S AHMED
MR.Y ALI

MR. S AHMED
MR. Y ALI

MR. N C DAS
MR. T ] MAHANTA

MR. N C DAS
MR. T ) MAHANTA

MS. N SHYAMAL
MR. U K NAIR

MS. P BORGOHAIN
MR. R SINGHA

MR. U K NAIR

MS. N SHYAMAL
MS. P BORGOHAIN
MR. R SINGHA

MR. U K NAIR
MR. M P SARMA
MR. R SINGHA

MR. U K NAIR
MR. M P SARMA
MR. R SINGHA

MR. R C SAIKIA
MS. K SAIKIA

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

MR. S K MEDHI (R3)
MR K L GUPTA (R3)
MR G TAKU (R3)

PP, ASSAM

MR K L GUPTA (R2, R3)
MR G TAKU (R2, R3)

MR. S G BHATTACHARJEE
(R2, R3)

PP, ASSAM

MR. A SATTAR (R2)
MR Z MUKIT (R2)
MS. R HUSSAIN (R2)

MR. A BHATTACHARJEE
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28

29

30

31

32

33

34

35

36

37

38

39

WITH
Crl.A./6499/2018
(Filing Number)

WITH
[.A.(Crl.)/654/2018

Crl.A./307/2018

WITH OFFICE NOTE & LCR 5 FILES

Crl.A./352/2018

WITH OFFICE NOTE & LCR 4 FILES

Crl.A./355/2018

WITH OFFICE NOTE & LCR 5 FILES

Crl.A./370/2018

WITH OFFICE NOTE & LCR 6 FILES

Crl.A./378/2018
WITH LCR 2 FILES

Crl.A./385/2018

WITH OFFICE NOTE & LCR 1 FILE

I.LA.(Crl.)/988/2018
WITH LCR 5 FILES
in Crl.A./373/2018

WITH
Crl.A./373/2018

Crl.A./16/2019
WITH LCR 3 FILES

.A.(Crl.)/41/2019
WITH LCR 5 FILES, FIXED
in CRL.A(J)/11/2018

WITH
CRL.A())/11/2018

I.A.(Crl.)/64/2019
in Crl.A./27/2019

WITH
Crl.A./27/2019

Crl.A./117/2017
WITH LCR

Crl.Rev.P./298/2017
WITH LCR 2 FILES, FIXED

SHRI ANUP KUMAR DUTTA
Versus
SHRI K.H. BIMALENDU SINGHA

SHRI ANUP KUMAR DUTTA
Versus
SHRI K.H. BIMALENDU SINGHA

SRI NAYAN JYOTI GAYAN
Versus
STATE OF ASSAM AND ANR

SARBESH ALI
Versus
THE STATE OF ASSAM AND ANR

SRI JAGANATH DAS
Versus
THE STATE OF ASSAM AND ANR

SRI BHABEN KOCH @ KETOI KOCH
Versus
THE STATE OF ASSAM AND ANR

SMT DAIJEE RANI DAS
Versus
SRI MAHANANDA PATHAK

SRI RICH PAL SINGH
Versus
THE STATE OF ASSAM AND 2 ORS

SRI MOINA KONWAR AND 2 ORS
Versus
THE STATE OF ASSAM AND ANR

SRI MOINA KONWAR AND 2 ORS
Versus
THE STATE OF ASSAM AND ANR

SMTI MAMU DAS
Versus
THE STATE OF ASSAM AND ANR

MD. NAZIMUDDIN LASKAR
Versus
THE STATE OF ASSAM AND ANR

MD. NAZIMUDDIN LASKAR
Versus
THE STATE OF ASSAM

SRI HIRAMBA BARUAH @ HIRAMBAR
BARUAH AND 3 ORS

Versus
STATE OF ASSAM AND ANR

SRI HIRAMBA BARUAH @ HIRAMBAR
BARUAH AND 3 ORS

Versus
STATE OF ASSAM AND ANR

HEARING

SRI PANKA] SHARMA
Versus
AVATAR SINGH and ANR

MD. HAFI) ALI
Versus
THE STATE OF ASSAM and ANR.

MR. R C SAIKIA
MS. K SAIKIA

MR. B TALUKDAR
MR H BEZBARUA
MR. S ] SARMAH
MR. P P BOIRAGI

MR. R ALI
MR. H A AHMED

MS. J PAUL
MS S BHOWMICK

MR. S BORA
MR. S CHETIA
MR. J P MORE

MR. B D KONWAR SR. ADV.
MRS ] M KONWAR

MR. R KALITA

MR. R SALOI

MS. S NEWAR

MS. M K BROWN

MR B D DAS
MR H K SARMA
MR. B PRASAD

MR. P J SAIKIA
MR. A K GUPTA

MR. P J SAIKIA
MR. A K GUPTA

MR. S P CHOUDHURY
MR. A S DHILLON

MR. I HUSSAIN
MR. L R MAZUMDER

MR. BHASKAR BARUAH,
AMICUS CURIAE

MR. L R MAZUMDER
MD. | HUSSAIN

MR Z ALAM

MR. N D SARMA
MR E U AHMED
MS. S NAZNEEN

MR Z ALAM

MR. N D SARMA
MR E U AHMED
MS. S NAZNEEN

MR.K'N CHOUDHURY
MR.R DUBEY
MS.A B KAYASTHA

MR B CHANDA
MR. N ] GOGOI
MR. B B GOGOI

MR. A BHATTACHARJEE

PP, ASSAM

PP, ASSAM

MS B DEVI (R2)
PP, ASSAM

PP, ASSAM

MR. T ] MAHANTA
MS. P BHATTACHARYA
MR K K DAS

MR. A GANGULY (R2, R3)
MR. A DUTTA (R2, R3)
MR. A DHANUKA (R2, R3)
PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

MR. S ISLAM
MS. A KAUSHAR
PP, ASSAM

PP, ASSAM

PP, ASSAM

MR.P ] SAIKIA
MR.A K GUPTA
MS.M KECHII
ADDL PP,ASSAM

MR N C KALITA (OP2)
PP, ASSAM
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40 Crl.Pet./828/2017 AJAY HALDIA MR.A DAS MR. B K KASHYAP
FIXED Versus MR.N SHARMA MR. T R DEURI
THE STATE OF ASSAM AND ANR MR.D DAS PP, ASSAM
MR.K GOOPTU(Sr.Adv.)

1) MR. S CHAMARIA 03-01-2019 To  19-04-2019
2) MR. N BORUAH 19-02-2019 To  15-03-2019
3) MR. ) A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To  15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To  15-03-2019
8) MR A K DAS 11-03-2019 To  15-03-2019
9) MR A KUNDU 11-03-2019 To  22-03-2019
10) MR.Y DOLOI 11-03-2019 To  15-03-2019
11) MR G BAISHYA 11-03-2019 To  15-03-2019
12) MR C BARUAH 11-03-2019 To  15-03-2019
13) MS. M D CHOWDHURY 11-03-2019 To  15-03-2019
14) MRS. U CHAKRABORTY 12-03-2019 To 19-03-2019
15) MR R CHAKRAVORTY 12-03-2019 To  26-03-2019
16) MR. S P ROY 13-03-2019 To 16-03-2019
17) MR S M ABDULLAH P 11-03-2019 To  20-03-2019
18) MR N DUTTA 11-03-2019 To  27-03-2019
19) MS M HAZARIKA 11-03-2019 To  15-03-2019
20) MS D D ROY 13-03-2019 To  19-03-2019
21) MR. A K PURKAYASTHA 13-03-2019 To  15-03-2019
22) MS. | HAZARIKA 12-03-2019 To  27-03-2019
23) MR S BORGOHAIN 13-03-2019 To  15-03-2019
24) MR. A H ALAMGIR 14-03-2019 To  20-03-2019
25) MR. S F CHISTIE 14-03-2019 To 18-03-2019
26) MR. N N JHA 15-03-2019 To  15-03-2019
27) MR. A ALAM 15-03-2019 To  15-03-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Friday,15th March 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]
BEFORE:

HONOURABLE MR. JUSTICE ACHINTYA MALLA BUJOR BARUA
HONOURABLE MR. JUSTICE A)JIT BORTHAKUR

COURT NO: 11
[DIVISION BENCH - Il
THIS BENCH WILL TAKE UP THE ADDITIONAL
HEARING LIST DATED 25-02-2019 TO 29-03-2019
ALONG WITH THE FOLLOWING MATTERS.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION
1 WP(C)/8310/2018 PRIYALAL MAZUMDER AND ANR. MR. D P BORAH SC, NRC
Versus MS. S BORO ASSTT.S.G.I.
THE UNION OF INDIA AND 6 ORS. MR B PAUL SC, F.T
SC, ELECTION
COMMISSION.
2 WP(C)/8323/2018 RAJU DEY MR. M AHMED SC, NRC
WITH LCR Versus MS. D GHOSH ASSTT.S.G.I.
THE UNION OF INDIA AND 8 ORS SC, ELECTION
COMMISSION.
SC, F.T
3 WP(C)/8329/2018 SULEKHA DAS AND ANR. MR S DUTTA MR. D BARUAH
WITH LCR Versus MS. N MODI SC, NRC
THE UNION OF INDIA AND 6 ORS. MR. S DUTTA MS. A VERMA
MR | PAYENG
ASSTT.S.G.I.
SC, ECI
SC, F.T
4 \WP(C)/8443/2018 ISMAIL HUSEN @ ISMAIL HUSSAIN MR. | H LASKAR MR. D BARUAH
Versus MR. A RAHMAN SC, NRC
THE UNION OF INDIA AND 6 ORS. MS. S F MAITAI MS. A VERMA
MR R KARIM MR | PAYENG
ASSTT.S.G.I.
SC, F.T
SC, ECI

5 WP(C)/8506/2018 DALIMON NESSA
WITH LCR Versus

MR H R A CHOUDHURY SC, NRC (R8)
MR. AF N U MOLLAH SC, F.T (R3TO7)

THE UNION OF INDIA AND 7 ORS. MD H R AHMED SC, ELECTION
COMMISSION. (R2)
6 WP(C)/8612/2018 HAKIM ALl @ MD. HAKIM ALI MR. P D NAIR SC, NRC
FIXED Versus MR G ALAM ASSTT.S.G.1.
THE UNION OF INDIA AND 6 ORS MR. H ROHMAN SC, F.T
MR. D NAG SC, ELECTION
COMMISSION.
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10

11

12

13

14

15

16

17

WP(C)/8654/2018

WITH LCR, FIXED

WP(C)/8670/2018

WP(C)/8682/2018

WP(C)/8693/2018

WP(C)/8698/2018

WP(C)/8886/2018

WP(C)/158/2019

WP(C)/268/2019

WP(C)/553/2019

WP(C)/576/2019

WP(C)/582/2019

JARIMA KHATUN
Versus
UNION OF INDIA AND 5 ORS.

HALIMA KHATUN @ HALIMA BIBI
Versus
THE UNION OF INDIA AND 5 ORS.

JABEDA KHATUN
Versus
THE UNION OF INDIA AND 6 ORS.

BISHAMBAR MANDAL AND 5 ORS.
Versus
THE UNION OF INDIA AND 5 ORS.

TAJAB ALI
Versus
UNION OF INDIA AND 5 ORS.

AYESHA KHATOON @ AYSA KHATUN
Versus
THE UNION OF INDIA AND 6 ORS.

SADHAN ROY
Versus
THE UNION OF INDIA AND 5 ORS.

KULSUM @ KULSUMA @ KULSUM
Versus
THE UNION OF INDIA AND 7 ORS

TAHER MANDAL
Versus
THE UNION OF INDIA AND 5 ORS.

MAHIRUDDIN
Versus
THE UNION OF INDIA AND 5 ORS.

NABEJA KHATUN @ NUREJA KHATUN
Versus
THE UNION OF INDIA AND 5 ORS.

MR. ] LASKAR
MR. A DEY

MR. A R SIKDAR
MD A ALl

MR. A ROSHID
MS. M R DEVI

MR. S C BISWAS
MR. F A HASSAN
MR. P S BISWAS

MR. D P BORAH
MR. M HUSSAIN

MR. S ISLAM
MR. F AHMED
MR. R A CHOUDHURY

MR. S C BISWAS
MS A DAS
MR. P S BISWAS

MRS S N KHANDAKAR
MR. M A LASKAR

MR. S AHMED

MR K TALUKDAR

MR H R A CHOUDHURY
MRS H AHMED
MR. A MATIN

MR. A R SIKDAR
MR. S SHARMA
MD A ALl

MS. B M CHHETRI

MR. A R SIKDAR
MD A ALl
MR. S | TALUKDAR

MR. D BARUAH
SC, NRC

MS. A VERMA
MR ] PAYENG
ASSTT.S.G.I.
SC, F.T

SC, ECI

MR. D BARUAH
SC, NRC

MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI

SC, F.T

MR. D BARUAH
SC, NRC

MS. A VERMA
MR ] PAYENG
ASSTT.S.G.I.
SC, ECI

SC, F.T

MR. D BARUAH
SC, NRC

MS. A VERMA
MR ] PAYENG
ASSTT.S.G.1.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

MR. D BARUAH
SC, NRC

MS. A VERMA
MR ] PAYENG
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC

MS. A VERMA
MR ] PAYENG
MR. D BARUAH
ASSTT.S.G.1.
SC, ELECTION
COMMISSION.
SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ELECTION
COMMISSION.

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ELECTION
COMMISSION.

MR. D BARUAH
SC, NRC

MS. A VERMA
MR ] PAYENG
ASSTT.S.G.I.
SC, F.T

SC, ECI
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18

19

20

21

22

23

24

25

26

27

28

29

WP(C)/620/2019

WP(C)/624/2019

WP(C)/674/2019

WP(C)/874/2019

WP(C)/1108/2019

WP(C)/1115/2019

WP(C)/1605/2019

WP(C)/1642/2019

WP(C)/1643/2019

WP(C)/1644/2019

WP(C)/1647/2019

WP(C)/1648/2019

TASLIMA AHMED
Versus
THE UNION OF INDIA AND 6 ORS.

OMARJAN BIBI @ AMARTAN NESSA @
BEGUM

Versus
THE UNION OF INDIA AND 5 ORS.

SAMSUL HAQUE AND ANR.
Versus
THE UNION OF INDIA AND 5 ORS

BAHAR ALI
Versus
THE UNION OF INDIA AND 6 ORS.

HASMAT ALI
Versus
UNION OF INDIA AND 5 ORS.

MAIZUDDIN ALI @ MAYJUDDIN
Versus
THE UNION OF INDIA AND 6 ORS.

TALEB HUSSAIN
Versus
THE UNION OF INDIA AND 5 ORS.

SUBRATA DEB
Versus
THE UNION OF INDIA AND 4 ORS.

AYESHA KHATUN
Versus
THE UNION OF INDIA AND 5 ORS.

ANOWAR HUSSAIN @ ANOWAR SIKDAR
Versus
THE UNION OF INDIA AND 5 ORS.

HASINA BIBI
Versus
THE UNION OF INDIA AND 6 ORS.

NUR ISLAM SIKDAR @ NUR ISLAM
Versus
THE UNION OF INDIA AND 5 ORS.

MR H R A CHOUDHURY
MR F U BARBHUIYA
MD H R AHMED

MD A ISLAM

MR. A R SIKDAR
MR. A MANNAF

MR. L R MAZUMDER
MD. | HUSSAIN

MR. M A SHEIKH
DR. KU AHMED
MR. M HOSSAIN
MS F INTAZ

MR. B HALDAR
MR G BHARADWA]

MR. S ISLAM
MS. A KAUSHAR

MS C M DEKA
MR. A S TAPADER

MR. R DE

MR A ALI
MS. M KHATUN

MR. A R SIKDAR
MD A ALl
MR. S | TALUKDAR

MR. M A SHEIKH
DR. KU AHMED
MR. M HOSSAIN
MS F INTAZ

MR. A R SIKDAR
MD A ALl
MR. S | TALUKDAR

MR. D BARUAH
SC, NRC

MS. A VERMA
MR ] PAYENG
ASSTT.S.G.I.
SC, ECI

SC, F.T

MR. D BARUAH
SC, NRC

MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T

MR. D BARUAH
SC, NRC

MS. A VERMA
MR ] PAYENG
ASSTT.S.G.1.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ELECTION
COMMISSION.

MR. D BARUAH
SC, NRC

MS. A VERMA
MR J PAYENG
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ELECTION
COMMISSION.

MR. D BARUAH
SC, NRC

MS. A VERMA
MR ] PAYENG
ASSTT.S.G.1.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ELECTION
COMMISSION.

SC, NRC (R6)
SC, F.T (R2TO4)
SC, ELECTION

COMMISSION. (R5)

SC, NRC
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.1.
SC, ECI

SC, F.T
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30

31

32

33

34

35

36

37

38

39

40

41

42

43

WP(C)/1663/2019

WP(C)/1667/2019

WP(C)/1673/2019

WP(C)/1674/2019

WP(C)/1678/2019

WP(C)/1682/2019

WP(C)/1684/2019

WP(C)/1690/2019

WP(C)/1691/2019

WP(C)/1695/2019

WP(C)/1699/2019

WP(C)/6897/2017
WITH LCR 1 FILE, B/O

Cont.Cas.(Crl.)/3/2018

[.A.(Civil)/3219/2018
in WP(C)/4433/2018

WITH
WP(C)/4433/2018

MOYNAL HOQUE
Versus
THE UNION OF INDIA AND 6 ORS.

KANAN BALA SAHA
Versus
THE UNION OF INDIA AND 6 ORS.

SULEMA KHATOON @ SALEMA BEGUM @

CHALAMA
Versus
THE UNION OF INDIA AND 7 ORS.

MAJEDA KHATUN
Versus
THE UNION OF INDIA AND 6 ORS

JAHANGIR ALOM
Versus
THE UNION OF INDIA AND 8 ORS.

ABDUL KALAM @ ABU KALAM
Versus
THE UNION OF INDIA AND 6 ORS.

KAJAM ALI
Versus
THE UNION OF INDIA AND 5 ORS.

AZAM ALI MONDAL
Versus
UNION OF INDIA AND 5 ORS.

JOYDEV MANDAL
Versus
THE UNION OF INDIA AND 5 ORS.

JORITULLA SHEIKH @ JORITULLAH AND 2

ORS.
Versus
THE UNION OF INDIA AND 5 ORS.

JULEKHA KHATUN
Versus
THE UNION OF INDIA AND 5 ORS.

ADMISSION

SUSHIL DAS

Versus
THE UNION OF INDIA and 5 ORS.

ORDERS

NEWAJ UDDIN LASKAR

Versus
E. DOIMARI
SMTI. KAJAL MONDAL @ KAJAL BISWAS

Versus

THE UNION OF INDIA AND 8 ORS

KAJAL MONDAL @ KAJAL BISWAS
Versus
THE UNION OF INDIA AND 8 ORS

MR. M | HUSSAIN
MR. M ALl

MR S M ABDULLAH P
MR. MD S HOQUE

MR. R C DAS
MR S C DAS
MR P BURAGOHAIN

MD. S HUDA
MR. N HOQUE
MD. ARIF

MS. D GHOSH
MR. M AHMED

MR. AF N U MOLLAH
MD H R AHMED

MR A ALI
MS. K LAHKAR
MS. M KHATUN

MR. N H MAZARBHUIYAN
MR. N ISLAM
MS. L WAJEEDA

MR.S S S RAHMAN
MR. S B RAHMAN
MR. M R SODIAL

MD. A HUSSAIN
MR. A'S CHOUDHURY

MR. A BHATTACHARYA
MS. K MALAKAR
MR. A BHATTACHARJEE

MR.B K BHATTACHARJEE
DR.R SARMAH
MRS.P SAHA

MR. A M BARBHUIYA
F BEGUM
MS. M MEDHI

MR. M K MAJUMDAR
MS. G D CHOUDHURY

MR. A K PURKAYASTHA
MR. M K MAJUMDAR
MS. G D CHOUDHURY

SC, NRC
ASSTT.S.G.1.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

MR. D BARUAH
SC, NRC

MS. A VERMA
MR ] PAYENG
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.1.
SC, F.T

SC, ELECTION
COMMISSION.

SC, NRC
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.1.
SC, F.T

SC, ELECTION
COMMISSION.

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

SC, NRC
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, F.T

SC, ECI

GA, ASSAM
ASSTT.S.G.1.

G UDDIN

SC, NRC
ASSTT.S.G.I.
SC, ECI

SC, F.T

SC, NRC
ASSTT.S.G.I.
SC, ELECTION
COMMISSION.
SC, F.T
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44 1.A.(Civil)/3233/2018 RATAN DEV NATH AND 5 ORS MR. A R SHOME ASSTT.S.G.I.

WP(C)/4513/2000(D/0) Versus MR. P MAZUMDER SC, F.T
in WP(C)/4513/2000 UNION OF INDIA and 5 ORS. MR. S CHOUHAN
45 1.A.(Civil)/3631/2018 TAPAN BISHWAS AND 3 ORS. MR. M ] BARUAH SC, NRC
WP(C) 5304/18(D/O) Versus MS. P BARMAN ASSTT.S.G.I.
in WP(C)/5304/2018 THE UNION OF INDIA AND 8 ORS SC, ECI
SC, FT

LEAVE NOTE OF ADVOCATES FOR 15/03/2019

1) MR. S CHAMARIA 03-01-2019 To  19-04-2019
2) MR. N BORUAH 19-02-2019 To  15-03-2019
3) MR. )] A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To  15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To  15-03-2019
8) MR A K DAS 11-03-2019 To  15-03-2019
9) MR A KUNDU 11-03-2019 To  22-03-2019
10) MR. Y DOLOI 11-03-2019 To  15-03-2019
11) MR G BAISHYA 11-03-2019 To  15-03-2019
12) MR C BARUAH 11-03-2019 To  15-03-2019
13) MS. M D CHOWDHURY 11-03-2019 To  15-03-2019
14) MRS. U CHAKRABORTY 12-03-2019 To  19-03-2019
15) MR R CHAKRAVORTY 12-03-2019 To  26-03-2019
16) MR. S P ROY 13-03-2019 To 16-03-2019
17) MR S M ABDULLAH P 11-03-2019 To  20-03-2019
18) MR N DUTTA 11-03-2019 To  27-03-2019
19) MS M HAZARIKA 11-03-2019 To  15-03-2019
20) MS D D ROY 13-03-2019 To 19-03-2019
21) MR. A K PURKAYASTHA 13-03-2019 To  15-03-2019
22) MS. ] HAZARIKA 12-03-2019 To  27-03-2019
23) MR S BORGOHAIN 13-03-2019 To  15-03-2019
24) MR. A H ALAMGIR 14-03-2019 To  20-03-2019
25) MR. S F CHISTIE 14-03-2019 To 18-03-2019
26) MR. N N JHA 15-03-2019 To  15-03-2019
27) MR. A ALAM 15-03-2019 To  15-03-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:www.ghconline.gov.in

[ For Friday,15th March 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE KALYAN RAI SURANA
COURT NO: 12
[CIVIL BENCH
THIS BENCH WILL TAKE UP HEARING LIST DATED
05-03-2019 TO 03-05-2019, (RELATING TO CIVIL
BENCH - Ill) FROM ITEM NOS. 64 TO 124 ALONG WITH
THE FOLLOWING MATTERS.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ADMISSION
1 WP(C)/624/2010 BINU DEVI MR.S C BISWAS GA, ASSAM
FIXED Versus MD.A HUSSAIN
THE STATE OF ASSAM AND ORS MRS.S D CHOUDHURY
MR.M BISWAS
MR.G SINGH
MR.R K JAIN
2  WP(C)/2572/2013 SUNIL KR. MEDHI MR.D K DAS GA, ASSAM
Versus MS.P BHUYAN
THE STATE OF ASSAM AND 3 ORS
3 WP(C)/3601/2013 DARSHANJIT GOGOI MR.K K HANDIQUE MSN KALITA
Versus MS.R GOHAIN MR.A K DUTTA

WITH
4  WP(C)/2433/2018

5 WP(C)/6403/2013

THE STATE OF ASSAM AND 3 ORS

DARSHANJIT GOGOI
Versus
THE STATE OF ASSAM AND 4 ORS

BIRALAL DOLEY
Versus
THE STATE OF ASSAM AND 3 ORS

MRS.S BORPATRAGOHAIN

MRS S BARPATRAGOHAIN

MR.A R SIKDAR
MR.N AHMED
MR.M H TALUKDAR
MR. S ALAM

MR.B PURKAYASTHA
SC, EDU

SC, SEC. EDU.

MR. R HAZARIKA (R5)
MR. S BORTHAKUR (R5)
MR. J ROY (R5)

MS. S KAKATI (R5)

MR S SARMA (R5)

MR. K GOGOI (R-2)
SC, TECHNICAL EDU.
SC, EDU

MRSA VERMA

SC, FINANCE
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6

10

11

12

13

WP(C)/1435/2014
FIXED

WITH
MC/677/2015

in WP(C)/1435/2014

WP(C)/2525/2014
FIXED

WP(C)/5682/2014
FIXED

WP(C)/751/2015
FIXED

WP(C)/1358/2015
WP(C)/1423/2015
FIXED

WP(C)/1572/2015

WP(C)/2093/2015

MD. JALIL ALI
Versus
THE STATE OF ASSAM AND 23 ORS

MD. JALIL ALI
Versus
THE STATE OF ASSAM AND ORS

JIT KR. DAS and 7 ORS
Versus
THE STATE OF ASSAM AND 4 ORS

MISS MAJEDA BEGUM
Versus
THE STATE OF ASSAM AND 5 ORS

KESHAB CHANDRA KALITA
Versus
THE STATE OF ASSAM AND 3 ORS
LILY BEGAM LASKAR
Versus
THE UNION OF INDIA and 2 ORS
NOJENDRA BARMAN
Versus
THE STATE OF ASSAM AND ANR
SMTI MAIJANI BORAH
Versus
THE STATE OF ASSAM AND 5 ORS

JIBON KHANIKOR
Versus
THE STATE OF ASSAM and 5 ORS,

MR.B GOGOI

MR B CHANDA
MR.S NEOG
MR.K'| MAJUMDAR

MR B CHANDA

MR.B N SARMA
MS.B PATHAK
MR.D DAS
MS.G SARMAH
MS.D DAS
MR.U K NAIR

MR.A ALI

MS.K LAHKAR
MS.A MAHANTA
MS.M KHATUN

MR.T BAIDYA
MS.A'S BAIDYA
MR.A DHAR

MR.A ROSHID
MS.M R DEVI
MR.A MOBARAQUE

MR.A DUTTA
MRS.P M DUTTA

MR.A SARMA
MR.M HUSSAIN
MR.N BARUAH

MR.H BURAGOHAIN
MS.M BORAH

MS.S TALUKDAR
MR.G Z AHMED
MS.M BURAGOHAIN

MR.D SAIKIA

GA, ASSAM

MR.M U MAHMUD
MR.B ISLAM

MR. M.K. BORA(R8&9)
MS. A BEGUM

MS. N KALITA(R-14&15)

MR.B GOGOI

MR.S K TALUKDAR
MR.U K DEKA(R- 21)
MR.S HOQUE

MR.S SHARMA

MS. H DAS

MR.K SINGHA

MR. A ALAM

MS. M THAKURIA
MR.M ALI

MR.S BORTHAKURR- 21

MR. A RAHMAN
MR.A SALAMUDDIN
ASSTT.S.G.I.

MR.D SAIKIA

GA, ASSAM

MR.M U MAHMUD
MR.B ISLAM

MR.A K BORA

SC, FOREST

MS.A BEGUM
MR.B GOGOI

MR.S K TALUKDAR
MR.S HOQUE
MR.S SHARMA
MS.H DAS

MR.K SINGHA
MR.A ALAM

MS.M THAKURIA
MR.M ALI
ASSTT.S.G.I.

MR.A RAHMAN
MR.R K BORA
MR.A SALAMUDDIN

MR.N GOSWAMI
GA, ASSAM
SC, APDCL

SC, ELEMENTARY
EDUCATION

SC, SSA

MRSA VERMA

GA, ASSAMR1-3
SC, AG(R4)

MR.S C KEYAL
ASSTT.S.G.1.(R1-3)

GA, ASSAM(R1)

GA, ASSAM(R1,2&4)
SC, AGR5,6
SC, FINANCE(R3)

MR.P J SAIKIA (R-6)
MR.A K GUPTA(R-6)
SC, SECONDARY
EDUCATIONR1-3
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14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

WP(C)/2938/2015

WP(C)/3621/2015

WP(C)/3771/2015

FIXED

WP(C)/3894/2015

WP(C)/5005/2015

WP(C)/7765/2015

WP(C)/7910/2015

AB/636/2019
FIXED

WP(C)/1493/2012
B/O

WITH
WP(C)/5597/2011

WITH

WP(C)/3586/2012

WP(C)/97/2013

WP(C)/594/2013

WP(C)/991/2013

WP(C)/2418/2013

WP(C)/4808/2013

DWIJEN BORO
Versus
THE STATE OF ASSAM and 4 ORS,
SAMARESH CHANDRA BHATTACHARJEE
Versus
THE STATE OF ASSAM AND 6 ORS

CHANDRA KANTA NATH and 3 ORS
Versus
THE STATE OF ASSAM AND 5 ORS
SMTI. ANJALI KALITA
Versus
THE STATE OF ASSAM AND 4 ORS
NIHARENDU DAS
Versus
THE STATE OF ASSAM AND 3 ORS
SRI JYOTISH MAHANTA
Versus
THE STATE OF ASSAM and 4 ORS.
BODRUL @ BADRUL HOQUE LASKAR and
3 ORS
Versus
THE STATE OF ASSAM AND 4 ORS

BAIL HEARING

HIMANGSHU DAS
Versus
THE STATE OF ASSAM

ORDERS

DIPANKAR LAHKAR
Versus
THE STATE OF ASSAM AND ORS

SMTI ALAKA SAIKIA DAS and 3 ORS
Versus
THE STATE OF ASSAM AND ORS

MD. ATIKUR RAHMAN
Versus
THE STATE OF ASSAM AND ORS

DHRUBAJYOTI MORAL and 3 ORS
Versus
THE STATE OF ASSAM AND 4 ORS

DRUNA KANTA HANDIQUE
Versus
THE UNITED BANK and 2 ORS.

DILIP DEKA
Versus
THE STATE OF ASSAM AND 3 ORS

MD. MUSABBIR HUSSAIN and 3 ORS.
Versus
THE STATE OF ASSAM AND 4 ORS

SMT LILAWATI BORA
Versus
THE STATE OF ASSAM AND 6 ORS

MR.B P SINHA
MS.N DAS

MR.S BHARALI
MR.M DAS
MS.K KHAN
MS.M GOSWAMI
MS.A DAS

MS.P CHAKRABORTY

MR.N K NEOG

MR. U K NAIR
MR.D A KAIYUM
MR.A AHMED

MR.S SARMA
MR.G GOSWAMI
MSB DEVI

MR.A' M BARBHUIYA
MR.Z HAMMAD
MS.F BEGUM

MR.K SINGHA
MRS. P BARUAH

MR.M DUTTA
MR.P NAYAK
MR.A DEKA

MR. R PHUKAN

MR.G BAISHYA
MR.T ISLAM
MR. | H LASKAR
MR. P K DEKA
MD. S ALOM
MS.P GOSWAMI

MR.D SAIKIA
MR.A ALI
MR.S A AHMED

MR.A SARMA
MR.K K DEY
MR.D PACHANI

DR.B AHMED
MR.N HAQUE
MR.S K DEORI
MRK UDDIN

MS.R GOGOI
MS.B GOGOI
MR.PARAG ] SAIKIA

MR.S P DEKA
MR.D DUTTA
MR.B KALITA
MR.P SARMA

MD.A HUSSAIN
MS.B GOGOI
MR H HOQUE

MR.T C CHUTIA
MR.K K HANDIQUE
MS.R GOHAIN

MRS.S BORPATRAGOHAIN

MRSB BHUYAN
SC, PWD

MR.C BARUAH
MRS.V L SINGH
SC, AG

SC, PENSION
MR.U K NAIR
SC, PWD

SC, SECONDARY
EDUCATION
SC,KAAC

SC, SECONDARY
EDUCATION(R1-5)

SC, ELEMENTARY
EDUCATION

MR N SARMA (SC,

ELEMENTARY EDU. DEPT.)

SC, TRANSPORT

SC, ELEMENTARY
EDUCATION
SC, FINANCE

PP, ASSAM

DR.B AHMED

MR.A M BUZARBARUAH

MS.M BARMAN
SC, IRRIGATION

DR.B AHMED
SC, IRRIGATION

MR.B AHMED
SC, IRRIGATION

MR R ISLAM
MR. S ISLAM
MS. M AHMED
SC, HEALTH

MR. S DUTTA
MS. N MODI
MR. C SHARMA
MR. S DUTTA

SC, EDU

SC, PWD
SC, FINANCE

SC, FINANCE
SC, EDU
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30 WP(C)/5824/2013 KALPA NATH DEKA MR.S K MEDHI SC, EDU
Versus MR.S BARUAH
THE STATE OF ASSAM AND 4 ORS MRS.G KALITA
MS.D DUTTA
31 WP(C)/6579/2013 JAGADISH CHANDRA NATH MS.A BEGUM GA, ASSAM
Versus MR.M A CHOUDHURY
THE STATE OF ASSAM AND 3 ORS MR.M K SHARMA
MR.WISE IMRAN
32 WP(C)/6651/2013 MD. ABU TALEB MR.P SARMAH GA, ASSAM
Versus MR.S K MEDHI
THE STATE OF ASSAM AND 4 ORS MR.B KUMAR
33  WP(C)/7205/2013 SWAMINA INTERNATIONAL PRIVATE MR.A DASGUPTA GA, ASSAM
WITH DOCUMENTS LIMITED MR.K M HALOI SC, BTC
Versus MR.B DAS
THE STATE OF ASSAM AND 5 ORS MS.B DAS
34 Cont.Cas(C)/600/2014 SMTI SHEULY LASKAR MR.N PATHAK MR. D SAIKIA
FIXED Versus MR.N H LASKAR MR. A DEKA
MR PRITAM SAIKIA and 5 ORS MR.D K SHARMA MS. S KHANIKAR
MR. N SARMA
MR. D CHETIA
MRS A VERMA
35 WP(C)/2542/2015 SQN. LDR. MUKUND SHARMA MR.D C KALITA C.G.C.
Versus MR.B K BHAGAWATI MR.S BARUAH
THE UNION OF INDIA and 8 ORS MR.Z RAHMAN ASSTT.S.G.I.
36 WP(C)/4485/2015 HARESWAR KALITA MR.R BARUAH SC, ELEMENTARY
Versus MS.K DEVI EDUCATION
THE STATE OF ASSAM AND 4 ORS MS.K DAS
37 1.A.(Civil)/1504/2018 MD. SANOWAR HUSSAIN MR. A RAHMAN SC, ELEM. EDU
WP(C) 1069/2013(D/0) Versus
THE STATE OF ASSAM AND 6 ORS
LEAVE NOTE OF ADVOCATES FOR 15/03/2019
1) MR. S CHAMARIA 03-01-2019 To 19-04-2019
2) MR. N BORUAH 19-02-2019 To 15-03-2019
3) MR. ] A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To 15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To 15-03-2019
8) MR A K DAS 11-03-2019 To 15-03-2019
9) MR A KUNDU 11-03-2019 To  22-03-2019
10) MR. Y DOLOI 11-03-2019 To 15-03-2019
11) MR G BAISHYA 11-03-2019 To 15-03-2019
12) MR C BARUAH 11-03-2019 To 15-03-2019
13) MS. M D CHOWDHURY 11-03-2019 To 15-03-2019
14) MRS. U CHAKRABORTY 12-03-2019 To 19-03-2019
15) MR R CHAKRAVORTY 12-03-2019 To  26-03-2019
16) MR. S P ROY 13-03-2019 To 16-03-2019
17) MR S M ABDULLAH P 11-03-2019 To  20-03-2019
18) MR N DUTTA 11-03-2019 To  27-03-2019
19) MS M HAZARIKA 11-03-2019 To 15-03-2019
20) MS D D ROY 13-03-2019 To 19-03-2019
21) MR. A K PURKAYASTHA 13-03-2019 To 15-03-2019
22) MS. | HAZARIKA 12-03-2019 To  27-03-2019
23) MR S BORGOHAIN 13-03-2019 To 15-03-2019
24) MR. A H ALAMGIR 14-03-2019 To  20-03-2019
25) MR. S F CHISTIE 14-03-2019 To 18-03-2019
26) MR. N N JHA 15-03-2019 To 15-03-2019
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27) MR. A ALAM 15-03-2019 To  15-03-2019
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THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Friday,15th March 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE PRASANTA KUMAR DEKA
COURT NO: 13

[CIVIL BENCH - |
THIS BENCH WILL TAKE UP HEARING LIST DATED
05-03-2019 TO 03-05-2019, (RELATING TO CIVIL
BENCH - | ) ALONG THE FOLLOWING MATTERS.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate

MOTION

1 CRP/98/2018
FIXED

2 CRP/506/2015
FIXED

3 CRP/209/2017
FIXED

WITH
I.A.(Civil)/142/2016
in CRP/209/2017

4  CRP/277/2017
FIXED

5 1.A(Civil)/1452/2017
FIXED
in CRP/150/2017

WITH
CRP/150/2017

ON DEATH OF BHAGAWAN DAS HIS

LEGAL HEIRS - BISHNU DAS AND 2 ORS.

Versus
RAJU KUMAR DAS AND 4 ORS.

ADMISSION

AMARJYOTI BARUAH and 2 ORS.
Versus
JYOTI GOGOI and 2 ANR

STATE BANK OF INDIA
Versus
SRI SUSANTA KUMAR ROY

STATE BANK OF INDIA
Versus
SUSANTA KUMAR ROY

RHINO WIRES PVT. LTD. and 3 ORS.

Versus
IDBI BANK and ANR.

SANTOSH NEWAR and ANR
Versus
NIROD KUMAR HAZARIKA

SANTOSH NEWAR and ANR
Versus
NIROD KUMAR HAZARIKA

MR. R DE
MS. D DEVI

MR.S P DAS
MR.N DAS
MR.A DEKA

MR.K K DEY
MRV K BAROOAH

MR.K K DEY
MR V K BAROOAH

MR.N ANAND
MS.L SRIVASTAV
MR.A K SINGH
MR.H L MAURYA

MR.S P ROY

MR.K RAJBONGSHI
MRA K RAI

MS.A AGARWAL

MR.S P ROY
MR.K RAJBONGSHI
MRA K RAI

MS.A K CHOUDHURY(R-1)
MR.J] C GOGOI(R-1 & 2)
MR.K KALITA(R-1 & 2)
MR.R KALITA(R-1 & 2)
MR.D HANDIQUE(R-1 & 2)
MR.M CHOUDHURY(R-1)
MR.D CHOUDHURY(R-1)
MR.T ALI(R-1)

MD.S ALI(R-1 & 2)

MR.N GOGOI(R-1 & 2)
MR.S N KRISHNATRAYAR-1
MR.H KAKATI(R-1 & 2)

MS.M TALUKDAR

MR.M TALUKDAR

MR.S U AHMED
MR.S DUTTA

MR.M KALITA
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10

11

12

13

14

15

16

CRP/97/2018
FIXED

CRP/129/2018

CRP/142/2018
FIXED

WITH
RSA/10/2019

RFA/29/2019
FIXED

WITH
I.A.(Civil)/849/2019
in RFA/29/2019

RSA/276/2018
FIXED

RSA/21/2019
FIXED

WITH
I.A.(Civil)/267/2019
in RSA/21/2019

RSA/45/2019
FIXED

WITH
I.A.(Civil)/808/2019
in RSA/45/2019

RSA/46/2019
FIXED

WITH
I.A.(Civil)/803/2019
in RSA/46/2019

RSA/55/2019
FIXED

RSA/97/2012

RANJIT DAS
Versus
RUBI DAS PAUL

SMTI PRIYANKI PIKI BARUAH

Versus
SRI MANJIT BHUYAN

DHANANJAY ROY AND 6 ORS.

Versus

PRITIKONA GHOSH (SARKAR) AND 2 ORS

DHANANJAY ROY AND 6 ORS

Versus

SMT PRITIKONA GHOSH (SARKAR) AND2

ORS

SRI BIRENDRA NATH BHUYAN

Versus
SMT. ANJOLI BORUAH

SRI BIRENDRA NATH BHUYAN

Versus
SMT. ANJOLI BORUAH

MR. S C BISWAS

MS. P CHAKRABORTY
MR. B CHOWDHURY
MS A DAS

MS. ] GHOSH

MR P BANERJEE

MR. K D CHETRI

MS F AHMED
MR. S K GHOSH

MR. S K GHOSH
MS F AHMED

MR. K K DEY
MR V K BAROOAH

MR. KK DEY
MR V K BAROOAH

FOR HEARING U/O XLI RULE Il C.P.C.

MD MOKBUL HUSSAIN
Versus

MD JALAL UDDIN @ JAMALUDDIN AND 17

ORS

SRI RUPAM CHOUDHURY
Versus

SMT NIRU BORUAH AND 6 ORS

SRI RUPAM CHOUDHURY
Versus

SMT NIRU BORUAH AND 6 ORS

INDRA HAZARIKA
Versus
MAHENDRA NATH

INDRA HAZARIKA
Versus
MAHENDRA NATH

ON THE DEATH OF LATE GOPAL NUNIA
HIS LEGAL HEIRS SHRI RAGHUBIR NUNIA

AND ANR
Versus
SRI KRIPAMOY CHANDA

ON THE DEATH OF LATE GOPAL NUNIA
HIS LEGAL HEIRS SHRI RAGHUBIR NUNIA

AND ANR
Versus
SRI KRIPAMOY CHANDA

SRI SUBIKASH BHOWMIK
Versus

NAZIRA MILAN MANDIR CLUB AND ANR
ORDERS

MAYAR UDDIN and ANR.
Versus

UDAY SANKAR DAS and ORS.

MR. M U MAHMUD
MR. M ALI

MS. C KALITA

MR S ISLAM

MR. A R SHOME
MR A ) GHOSH
MR. S CHAUHAN

MR. A R SHOME
MR A J GHOSH
MR. S CHAUHAN

MR. D HAZARIKA
MR.J C DAS
MR.C SHARMA
MR.L K BORAH

MR. D HAZARIKA

MR. N DEKA
MR. M GOGOI

MR. N DEKA
MR. M GOGOI

MR. T ) MAHANTA

MS. P BHATTACHARYA

MR T GOGOI

MR.N DHAR
MR.G UDDIN
MRM ] QUADIR
MRS.S HASNAIN
MS.P YASMIN

MR. U N CHATTRY
MR. O LASKAR

MR. L GOGOI
MR. R BARUAH

MR. K BHATTACHARJEE
(R1-R3)

MS. P BHATTACHARYA
(R1-R3)

MS B TALUKDAR (R1-R3)

MR. K BHATTACHARJEE
(R1-R3)

MS. P BHATTACHARYA
(R1-R3)

MS B TALUKDAR (R1-R3)

MR.P ROY
MR.| ALAM
MR.T SK




17

18

19

20

21

22

23

24

MC/1325/2015
IN RSA SL.NO. 239488, FIXED

I.LA.(Civil)/476/2016
FIXED

in RFA/273325/2016
WITH

RFA/273325/2016
(Filing Number)

RSA/228/2017
FIXED

WITH
[.A.(Civil)/2868/2018
in RSA/228/2017

WITH
I.A.(Civil)/2869/2018
in RSA/228/2017

WITH
[.A.(Civil)/2870/2018
in RSA/228/2017

RSA/339/2017

WITH
[.LA.(Civil)/3703/2017
in RSA/339/2017

RSA/8/2018
FIXED

RFA/24/2018
FIXED

RSA/32/2018

RSA/191/2018

DASARATH TALUKDAR
Versus
UNION BANK OF INDIA,

M/S PREMIER ROLLER FLOOR MILLS

Versus
UCO BANK and 5 ORS,

M/S PREMIER ROLLER FLOOR MILLS

Versus
UCO BANK and 5 ORS,

MD KUDDUSH ALI
Versus
MD NABAB ALl and 35 ORS

MD. KUDDUSH ALI
Versus

ON THE DEATH OF NABAB ALI, HIS

LEGAL HEIRS AND 9 ORS

MD. KUDDUSH ALI
Versus

ON THE DEATH OF NABAB ALI, HIS

LEGAL HEIRS AND 9 ORS

MD. KUDDUSH ALI
Versus

ON THE DEATH OF NABAB ALI, HIS

LEGAL HEIRS AND 9 ORS

MD RAMIJUDDIN JAMAN
Versus

RUPAHI UNION COOPERATIVE FISHERY
AND FARMING SOCIETY LTD and ANR

MD RAMIJUDDIN JAMAN
Versus

RUPAHI UNION COOPERATIVE FISHERY
AND FARMING SOCIETY LTD and ANR

LEGAL HEIRS OF LT HABIJ ALI MD FAKAR

UDDIN BARBHUIYA
Versus
THE STATE OF ASSAM

BINOD KUMAR SHARMA
Versus
KARAN RAJ (GOHATRA))

SRI HAREN AYENGIA
Versus

SECRETARY AND COMMISSIONER
DEPARTMENT OF PWD ROADS and 5

ORS

OMAR ALI AND ANR
Versus
ASHOK BARMAN AND 2 ORS

MR.S P DEKA
MR.D DUTTA
MRS.D SHARMA
MR.B KALITA

MR. A PARVEZ
MR. M DUTTA
M C KAKOTI

MR.K'H KHANDAKAR
MR M BEZBARUAH
MR.K'M HASSAN
MR.A LAL

MR. K H KHANDAKAR
MR. K M HASSAN

MR. K H KHANDAKAR
MR. KM HASSAN

MR. K H KHANDAKAR
MR. K M HASSAN

MR. A SHARIF
MR. F ISLAM
MS. P BARMAN

MR.A SHARIF
MR.F ISLAM
MS.P BARMAN

MR. S SAIKIA
MS. M BORAH
MR. P SAIKIA
MS. B DEVI

MS. B DEVI

MR. N BARUAH
MS. M BARUAH
MS. N G SARMA

MR. S R GOGOI
MR. S CHETIA
MR. ] P MORE

MR. A C SARMA
MR. B HALDAR
MR G BHARADWA]

DR. B AHMED

MR. N DHAR (P1)
MR. N HAQUE

MR K UDDIN

MR. S R BARBHUIYA
MR M HUSSAIN

MR. T U LASKAR (P1)

MR. K K BHATRA
MR. R K BHATRA

MR. M SHARMA (R- 1 & 2)

MR.A DASGUPTA(R- 2 - 5)
MR.J U AHMEDR- 2 -5
MR.M AHMED(R- 2 - 5)
MS.B DAS(R- 2 - 5)
MR.B DAS(R- 2 - 5)
2-

MR.R SARKAR(R - 2 - 5)

MD. J U AHMED
MD. ] U AHMED

MD. ] U AHMED

MR. P K ROYCHOUDHURY
(R1)
MR. B RAHMAN (R1)

MR S M T CHISTIE (R19)
MR. R K D CHOUDHURY (R
1)

MR. S BORA (R19)

MR. | H LASKAR

MR. P K DEKA

MD. S ALOM

MR. S ALAM

MR. | CHOWDHURY SR
ADV

MR. S BISWAKARMA
MS. B DEKA

MS G DAS

MS. A LONGSU

MS. B SARMA
MR. D SARMAR 6
MR. D N BORAH
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25

26

27

28

29

30

31

32

CRP/195/2018
FIXED

RSA/290/2018

RSA/330/2018

WITH
[.A.(Civil)/4289/2018
in RSA/330/2018

[.LA.(Civil)/1837/2018
FIXED
in CRP/61/2018

WITH
CRP/61/2018

[.A.(Civil)/1915/2018
FIXED
in RSA/158/2018

WITH
RSA/158/2018

WITH
[.LA.(Civil)/1918/2018
in RSA/158/2018

I.A.(Civil)/2485/2018
FIXED
in RFA/83/2018

WITH
RFA/83/2018

WITH
I.A.(Civil)/2486/2018
in RFA/83/2018

WITH
RFA/80/2018

WITH
I.A.(Civil)/2455/2018
in RFA/80/2018

WITH
[.A.(Civil)/2457/2018
in RFA/80/2018

[.A.(Civil)/2623/2018
in RSA/206/2018

NABIR HUSSAIN AND 5 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS

SHRI SHRI NANIGOPAL DEV GOSWAMI
Versus
SRI NAREN RAJKHOWA

EXECUTIVE ENGINEER AND 3 ORS
Versus
POMO BASUMATARI

EXECUTIVE ENGINEER AND 3 ORS
Versus
POMO BASUMATARI

ABHIJIT HAZARIKA
Versus
NIMAI BASAK

ABHIJIT HAZARIKA
Versus
NIMAI BASAK

SMTI PRATIVA RANI NAMASUDRA
Versus
SMTI DIPU RANI NAMUSUDRA and ANR

SMTI PRATIVA RANI NAMASUDRA
Versus
SMTI DIPU RANI NAMUSUDRA and ANR

SMTI PRATIVA RANI NAMASUDRA
Versus
SMTI DIPU RANI NAMUSUDRA and ANR

THE STATE OF ASSAM AND 3 ORS
Versus
SRI RAMAWTAR AGARWALLA

THE STATE OF ASSAM AND 3 ORS
Versus
SRI RAMAWTAR AGARWALLA

THE STATE OF ASSAM AND 3 ORS
Versus
SRI RAMAWTAR AGARWALLA

THE STATE OF ASSAM AND 5 ORS
Versus
SRI RAMAWTAR AGARWALLA

THE STATE OF ASSAM AND 5 ORS
Versus
SRI RAMAWTAR AGARWALLA

THE STATE OF ASSAM AND 5 ORS
Versus
SRI RAMAWTAR AGARWALLA

MUSSTT HAMIZAN BIBI
Versus
MD AGHON ALI AND ANR

MR. U C RABHA
MR. N C BAROOAH
MR. S M SARMA

MR. R K BHUYAN
MR A ZAMAN
MS. R DUTTA
MR. R RABHA
MR. K SAIKIA

MR B D DAS
MR H K SARMA
MR. D NATH

GA, ASSAM
SC, REVENUE

MD F FARIDI
MR. P K BORAH
MR. A DHAR

MR B D DAS
MR H K SARMA
MR. D NATH

MR. B CHAKRAVARTY
MR. M R ADHIKARI
MR H B BASUMATARY

MR. B CHAKRAVARTY
MR. M R ADHIKARI

MR D HALOI

MD F H LASKAR
MR. A SAHAD
MR. S A HUSSAIN

MR D HALOI

MD F H LASKAR
MR. A SAHAD
MR. S A HUSSAIN

MR D HALOI

MD F H LASKAR
MR. A SAHAD
MR. S A HUSSAIN

DR. B AHMED

MR. N UPADHAYAY MR G SAHEWALLA
MD ASLAM

MS. B SARMA

MS. S KATAKEY

MR. M SAHEWALLA

DR. B AHMED

MR. N UPADHAYAY MR G SAHEWALLA
MD ASLAM

MS. B SARMA

MS. S KATAKEY

MR. M SAHEWALLA

MR. N UPADHAYAY

DR. B AHMED

MR. B K BHAGAWATI
MS. A CHAKRABARTY
MS K KALITA
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33

34

35

36

37

WITH
RSA/206/2018

WITH
I.A.(Civil)/2624/2018
in RSA/206/2018

[.A.(Civil)/2996/2018
FIXED
in RFA/107/2018

WITH
RFA/107/2018

WITH
[.A.(Civil)/2995/2018
in RFA/107/2018

[.A.(Civil)/3549/2018
in RSA/18/2017

WITH
RSA/18/2017

[.A.(Civil)/3703/2018
FIXED
in RSA/237/2017

WITH
RSA/237/2017

I.A.(Civil)/4042/2018
FIXED
in RSA/253/2015

WITH
RSA/253/2015

WITH
[.A.(Civil)/4044/2018
in RSA/253/2015

WITH
[.A.(Civil)/4045/2018
in RSA/253/2015

I.A.(Civil)/4076/2018
in RSA/253/2018

MUSSTT HAMIZAN BIBI
Versus
MD AGHON ALI AND ANR

MUSSTT HAMIZAN BIBI
Versus
MD AGHON ALI AND ANR

THE STATE OF ASSAM AND 3 ORS
Versus
SRI RAMAWTAR AGARWALLA

THE STATE OF ASSAM AND 3 ORS
Versus
SRI RAMAWTAR AGARWALLA

THE STATE OF ASSAM AND 3 ORS
Versus
SRI RAMAWTAR AGARWALLA

ON THE DEATH OF MIAJAN SK., HER
LEGAL HEIR- SMTI. AKLIMA BIBI AND 9
ORS.

Versus
BASITON BEWA AND 17 ORS

ON THE DEATH OF AKBAR HUSSAIN HIS
LEGAL HEIRS BASITON BEWA and 17
ORS

Versus
LEGAL HEIRS OF LATE MIAJAN SK SMTI
AKLIMA BIBI and 23 ORS

SRI BISWAJIT DUTTA

Versus
ON THE DEATH OF LATE LENGRU
RAJGORH HIS LEGAL HEIRS and 4 ORS

SRI BISWAJIT DUTTA
Versus
SRI LENGRU RAJGORH and 3 ORS

SRI PUTUL BORUAH
Versus
DHIREN BARUAH and 6 ORS

SRI PUTUL BORUAH
Versus
SHRI DHIREN BARUAH and 7 ORS

PUTUL BORUAH
Versus
DHIREN BARUAH and 6 ORS

SRI PUTUL BORUAH
Versus
DHIREN BARUAH and 6 ORS

MD. HAZRAT ALI

Versus
ON THE DEATH OF MD. IDRISH ALI, HIS
LEGAL HEIRS REPRESENTING AND 7
ORS.

MR. B K BHAGAWATI
MS. A CHAKRABARTY
MS K KALITA

MR. B K BHAGAWATI
MS. A CHAKRABARTY
MS K KALITA

DR. B U AHMED
MR. N UPADHAYAY

DR. B U AHMED

DR. B U AHMED

MR. AT SARKAR

MR.H R A CHOUDHURY
MS.R CHOUDHURY
MS.A BEGUM

MR. D MOZUMDER
MR. S BISWAS
MS. | KAKOTI

MR. D MAZUMDAR
MS.) KAKOTI
MR. S BISWAS

MS. S BHUYAN

MS.S BHUYAN

MS.S BHUYAN

MR. B CHAKRAVARTY
MR.R KALITA

MS THUYEKHRULU
MRS.] M KONWAR
MS.K MAHANTA

MS. S BHUYAN

MS. S BHUYAN

MR. A C SARMA
MR. B HALDAR
MR G BHARADWA]

MR G N SAHEWALLA
MD ASLAM

MS. B SARMA

MS. S. TODI

MR. M SAHEWALLA

MS. R CHOUDHURY

MR.A T SARKARR- 1-10
MR.A HUSSAIN(R- 1-10)

MR. A K BORA
MR. G C PHUKAN

MR.A K BORA(R- 2-4)
MR.G C PHUKAN(R- 2-4)

MR. N BORUAH

MR.R GOGOI(R- 1-4)
MR.N BORAH(R- 1-4)

MR. N BARUAH

MR. N BORUAH
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WITH

RSA/253/2018 MD HAZRAT ALI MR. A C SARMA
Versus MR. B HALDAR
MD IDRISH ALI AND 8 ORS MR G BHARADWA|
MR. B DEORI
38 CRP/17/2019 SUKLA DEB AND 3 ORS. MR. P BORAH MS F AHMED
CAVT. NO.1236/2018 Versus MR P BORAH MR. S K GHOSH
RANJIT DEB ROY MS P CHOUDHURY FOR CAVEATOR
39 RSA/35/2019 SYED NABAB HUSSAIN AND ANR S ALl
Versus MR. R BARUAH
GHOGRAPAR NIMNA BUNIADI MR. A IKBAL
PRATHAMIK VIDYALAYA AND 11 ORS Al AHMED
WITH
I.A.(Civil)/515/2019 SYED NABAB HUSSAIN AND ANR S ALl
in RSA/35/2019 Versus MR. R BARUAH
GHOGRAPAR NIMNA BUNIADI MR. A IKBAL
PRATHAMIK VIDYALAYA AND 11 ORS Al AHMED
40 I.A.(Civil)/222/2019 RUNU ROY AND 3 ORS MR G N SAHEWALLA
CRP 266/2017(D/0O), FIXED Versus MD ASLAM
in CRP/266/2017 SUBRATA DAS AND 5 ORS MR. A CHETIA
MR B SARMA
41 I.A.(Civil)/243/2019 ROBIN DEY MR A UPADHYAY MR. T ISLAM
WITH LCR, FIXED Versus MS. K JAIN
in CRP/199/2016 SMTI. MINU DAS AND 4 ORS.
WITH
CRP/199/2016 ROBIN DEY MR A UPADHYAY DR.B AHMED(R-2)
Versus MS.K JAIN MR.T ISLAM(R-4,5,6)
SMTI MINU DAS and 5 ORS MR T BORA MR.N HAQUE(R-2)
MR.P UPADHYAY MR.M HUSSAIN(R-2)
MS.F AHMED(R-4,5,6)
MS.| KEITZAR R-4,5,6
42 I.A.(Civil)/426/2019 SMTI KANAN TALUKDAR MR. R GOSWAMI MR. U K DAS
in RSA/291/2017 Versus MR H KALITA
SRI NAYAN TALUKDAR
WITH
RSA/291/2017 SMTI KANAN KALITA MR.R GOSWAMI MR.U K DAS
Versus MR.H KALITA MS.B SARMA
SRI NAYAN TALUKDAR MS.S SAIKIA MR.H GOSWAMI
MRA BARMAN
43 I.A.(Civil)/584/2019 SRI HIRALAL OJAH MR. D K BAGCHI
in RSA/838/2019 Versus
SRI KRISHNA KANTA OJAH
WITH
RSA/838/2019 SRI HIRALAL OJAH
(Filing Number) Versus
SRI KRISHNA KANTA OJAH
44 |.A.(Civil)/588/2019 SMTI SABITRI DEVI (VERMA) MR. S P CHOUDHURY

in RSA/17423/2018

WITH
RSA/17423/2018
(Filing Number)

Versus

MRS CHANDRAWATI PANDEY AND 4 ORS

SMTI SABITRI DEVI (VERMA)
Versus

MR. A S DHILLON

MRS CHANDRAWATI PANDEY AND 4 ORS

1) MR. S CHAMARIA 03-01-2019 To  19-04-2019
2) MR. N BORUAH 19-02-2019 To  15-03-2019
3) MR. ] A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To  15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To  15-03-2019
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MR A K DAS

MR A KUNDU

MR. Y DOLOI

MR G BAISHYA

MR C BARUAH

MS. M D CHOWDHURY
MRS. U CHAKRABORTY
MR R CHAKRAVORTY
MR. S P ROY

MR S M ABDULLAH P
MR N DUTTA

MS M HAZARIKA

MS D D ROY

MR. A K PURKAYASTHA
MS. ] HAZARIKA

MR S BORGOHAIN

MR. A H ALAMGIR

MR. S F CHISTIE

MR. N N JHA

MR. A ALAM

11-03-2019
11-03-2019
11-03-2019
11-03-2019
11-03-2019
11-03-2019
12-03-2019
12-03-2019
13-03-2019
11-03-2019
11-03-2019
11-03-2019
13-03-2019
13-03-2019
12-03-2019
13-03-2019
14-03-2019
14-03-2019
15-03-2019
15-03-2019

To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To

15-03-2019
22-03-2019
15-03-2019
15-03-2019
15-03-2019
15-03-2019
19-03-2019
26-03-2019
16-03-2019
20-03-2019
27-03-2019
15-03-2019
19-03-2019
15-03-2019
27-03-2019
15-03-2019
20-03-2019
18-03-2019
15-03-2019
15-03-2019

7/7



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

DAILY CAUSELIST

Web:www.ghconline.gov.in

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

[ For Friday,15th March 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE HITESH KUMAR SARMA
COURT NO: 16
[CRIMINAL SINGLE BENCH]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION (BA)

10

11

Bail Appln./485/2019
FIXED

AB/724/2019
FIXED

AB/725/2019
FIXED

Bail Appln./385/2019
FIXED

Bail Appln./417/2019
FIXED

Bail AppIn./421/2019
FIXED

Bail AppIn./459/2019
FIXED

Bail Appln./473/2019
FIXED

WITH
AB/618/2019

Bail AppIn./476/2019
FIXED

Bail AppIn./505/2019
FIXED

HRISHIKESH BORUAH
Versus
THE STATE OF ASSAM

MOTION

JIVITESH KALITA
Versus
THE STATE OF ASSAM

ANJUWARA AHMED
Versus
THE STATE OF ASSAM

BAIL HEARING (BA)

NANDARAM PATHAK
Versus
UNION OF INDIA

HIRANYA DEKA
Versus

THE STATE OF ASSAM

THANURAM BHUYAN
Versus
THE STATE OF ASSAM

MINU KALITA
Versus
THE STATE OF ASSAM

RUPAK PATGIRI AND ANR.
Versus
THE STATE OF ASSAM

PAMPI DEKA
Versus
THE STATE OF ASSAM

LALA RAM @ LALCHAND CHOUDHURY

Versus

CENTRAL INVESTIGATION BUREAU (CBI)

FULCHAN ALI
Versus
THE STATE OF ASSAM

MR. | H BARBHUIYA
MS R RAJKHOWA

MR. P KROYCHOUDHURY
MR. N G KUNDU
MR G DEKA

MR. P BORA
MR. D BORA

MR B CHOUDHURY
MR. A SARMA
MR. K KALITA

MR. MD S HOQUE

MR. M BISWAS
MR. T CHUTIA

MR R ISLAM
MS M DEKA
A M| RAHMAN

MR. JYOTIRMOY ROY
MR. S SARMA

MR. R HAZARIKA

MR. C CHAKRAVARTY
MR T MEELEE

MR. JYOTIRMOY ROY
MR. R HAZARIKA
MR. C CHAKRAVARTY

MR. S Ali
MR K DAS

MR. M HOSSAIN
MR. Z H AHMED

PP, ASSAM

PP, ASSAM

PP, ASSAM

SC, NCB

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

SC, CBI

PP, ASSAM




12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

31

32

Bail Appln./512/2019
FIXED

Bail AppIn./517/2019
FIXED

[.A.(Crl.)/363/2018
AB 3132/17(D/O), FIXED
in AB/3132/2017

AB/3487/2018
FIXED

AB/3860/2018
FIXED

AB/3921/2018
FIXED

AB/3962/2018
FIXED

AB/340/2019
FIXED

AB/354/2019

AB/360/2019
FIXED

AB/388/2019
( PERSONAL APPEARANCE), FIXED

AB/438/2019

AB/453/2019
FIXED

AB/472/2019
FIXED

AB/535/2019
FIXED

AB/545/2019
FIXED

AB/565/2019
FIXED

AB/577/2019
FIXED

AB/578/2019
FIXED

AB/579/2019
FIXED

AB/586/2019
FIXED

AHEDUR RAHMAN AND ANR.
Versus
THE STATE OF ASSAM

KUMUD TALUKDAR
Versus
THE STATE OF ASSAM

BAIL HEARING

SREETAMA BHATTACHARYA
Versus
THE STATE OF ASSAM AND ANR
PAWAN BADHWAR
Versus
THE STATE OF ASSAM

NRIPEN CH. MAHANTA AND ANR.

Versus
THE STATE OF ASSAM

HUSSAIN ALI
Versus
THE STATE OF ASSAM

SADDAM HUSSAIN AND 2 ORS.
Versus
THE STATE OF ASSAM

MONGLI CHOUDHURY
Versus
THE STATE OF ASSAM

HABIBUR RAHMAN
Versus
THE STATE OF ASSAM

IMRAN HUSSAIN
Versus

THE STATE OF ASSAM

AlJUL HOQUE @ AJlJUL HOQUE
Versus

THE STATE OF ASSAM

MINTU BARMAN
Versus
THE STATE OF ASSAM

SUKUR ALl @ MAINA ALI AND ANR.

Versus
THE STATE OF ASSAM

RANJANA SAIKIA GOGOI
Versus
THE STATE OF ASSAM

JABED ALI
Versus
THE STATE OF ASSAM

ASAR UDDIN
Versus
THE STATE OF ASSAM

SHIKIM ALI AHMED
Versus
THE STATE OF ASSAM

SURAT ZAMAL
Versus
THE STATE OF ASSAM

SANJOY CHAKRABORTY
Versus
THE STATE OF ASSAM

SAMSUDDIN SHEIKH
Versus
THE STATE OF ASSAM

MUKUL ALI THAKURIA
Versus
THE STATE OF ASSAM

MR A D CHOUDHURY
MR. K D SARMA

MR. S BORTHAKUR
MR. D GOGOI

MR. K PAUL
MR. A SARMA
MR J P CHAUHAN

MR. M ] BARUAH
MS. P BARMAN

MR. ] SARMAH

MR. A K AHMED
MS S BARUAH

MR. JUNM LASKAR

MR. B P BORAH
MR P ) DUTTA

MR MINTU SAIKIA

MR. M AHMED

MR. H R KHAN
MR. N ISLAM
MS. N GOSWAMI

MR. D C C PHUKAN

MS. R SULTANA

MS. T SOM
MR H DAS
MR. P TELI
MS P LEKHARU

MR K BHUYAN

MR. K D SARMA

MR. P KATAKI
MRS R BEGUM
MRS. M D BORUAH

MR HR A CHOUDHURY
MR. M KHAN

A HUSSAIN

KAKALI DEVI

MR D TALUKDAR
MR D DEKA

MR. S BORA
MR. D P MANDAL

MR. K N KALITA
MR. N ISLAM

PP, ASSAM

PP, ASSAM

MR. S DUTTA (R2)

MS. | DAS (R2)
PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM
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33 AB/588/2019 ZAKIR HUSSAIN MS. M BARMAN PP, ASSAM
FIXED Versus MR. M ISLAM
THE STATE OF ASSAM
34 AB/609/2019 GITA CHAKRABORTY AND ANR. MR D TALUKDAR PP, ASSAM
FIXED Versus MR D DEKA
THE STATE OF ASSAM
35 AB/617/2019 MALEK ALI AND 4 ORS. MR H R A CHOUDHURY PP, ASSAM
FIXED Versus MRS. K DEVI
THE STATE OF ASSAM MR. M KHAN
MR ] RAHMAN
36 AB/632/2019 PARAG CHETIA MR. ] ABBAS PP, ASSAM
FIXED Versus MR. S BORTHAKUR
THE STATE OF ASSAM
37 AB/635/2019 DILU RAM BORO MR. M RAHMAN PP, ASSAM
FIXED Versus
THE STATE OF ASSAM
38 AB/637/2019 PARAG CHETIA MR. S BORTHAKUR PP, ASSAM
FIXED Versus MR. ] ABBAS
THE STATE OF ASSAM
39 AB/661/2019 FULCHAN ALI MR. R ALI PP, ASSAM
FIXED Versus MR. H A AHMED
THE STATE OF ASSAM
40 AB/673/2019 IFTIKAR ALAM @ IFTIKAR SALAM MR. A CHOUDHURY PP, ASSAM
FIXED Versus MR. S ISLAM
THE STATE OF ASSAM MS. A KAUSHAR
41 Crl.Rev.P./207/2007 SRI PRASANTA PAUL MR.S C KEYAL PP, ASSAM
WITH LCR 3 FILES, FIXED Versus MR.S K GHOSH
THE STATE OF ASSAM MR.S P CHOUDHURY
42 Crl.A./114/2010 SUNANDA DAS@SUNENDRA DAS MR.B C DAS PP, ASSAM
WITH LCR 4 FILES Versus MR.K K KALITA
THE STATE OF ASSAM MR.B BARMAN
43 Crl.A./122/2010 MRS. GITANJALI NATH MR.A M BORA MR.N UPADHAYA
WITH LCR 2 FILES Versus MR.A D CHOUDHURY MR.P KATAKI
GUNESWAR NATH and ANR MR. S DEKA MRM HALOI
MR.B K CHOUDHURY
44  Crl.A./140/2010 SUSHIL CHANDRA SINGHA, MD.A KHAN MR.K SARMA
WITH LCR 1 FILE Versus MR.N G KUNDU MR.D DAS
THE STATE OF ASSAM and ORS, MR.] DAS PP, ASSAM
MR.P K R CHOUDHURY
45 Crl.A./167/2010 EMPLOYEES STATE INSURANCE MR.K K NANDI PP, ASSAM
WITH LCR 1 FILE CORPORATION REGIONAL OFFICE, MISS.B SARKAR
Versus MS.P BORGOHAIN
NIRMAL GANGULY and ORS,
46 Crl.A./180/2010 PHUKAN DEKA MR.R SARMA PP, ASSAM
WITH LCR 5 FILES Versus MISSR KALITA
THE STATE OF ASSAM MS.K D SARMAH
MSB DEVI
LEAVE NOTE OF ADVOCATES FOR 15/03/2019
1) MR. S CHAMARIA 03-01-2019 To 19-04-2019
2) MR. N BORUAH 19-02-2019 To 15-03-2019
3) MR. ] A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To 15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To 15-03-2019
8) MR A K DAS 11-03-2019 To 15-03-2019
9) MR A KUNDU 11-03-2019 To  22-03-2019
10) MR. Y DOLOI 11-03-2019 To 15-03-2019
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MR G BAISHYA

MR C BARUAH

MS. M D CHOWDHURY
MRS. U CHAKRABORTY
MR R CHAKRAVORTY
MR. S P ROY

MR S M ABDULLAH P
MR N DUTTA

MS M HAZARIKA

MS D D ROY

MR. A K PURKAYASTHA
MS. ] HAZARIKA

MR S BORGOHAIN

MR. A H ALAMGIR

MR. S F CHISTIE

MR. N N JHA

MR. A ALAM

11-03-2019
11-03-2019
11-03-2019
12-03-2019
12-03-2019
13-03-2019
11-03-2019
11-03-2019
11-03-2019
13-03-2019
13-03-2019
12-03-2019
13-03-2019
14-03-2019
14-03-2019
15-03-2019
15-03-2019

To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To

15-03-2019
15-03-2019
15-03-2019
19-03-2019
26-03-2019
16-03-2019
20-03-2019
27-03-2019
15-03-2019
19-03-2019
15-03-2019
27-03-2019
15-03-2019
20-03-2019
18-03-2019
15-03-2019
15-03-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Friday,15th March 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

BEFORE:
HONOURABLE MR. JUSTICE MIR ALFAZ ALI
COURT NO: 17
[CRIMINAL SINGLE BENCH
THIS BENCH WILL TAKE UP HEARING LIST DATED
05-03-2019 TO 03-05-2019 (CRIMINAL BENCH - I)
(RELATING TO CRIMINAL APPEAL) ALONG WITH THE
FOLLOWING MATTERS.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
MOTION
1 Crl.Rev.P./519/2018 MOGRAB ALI MR F HAQUE PP, ASSAM
FIXED Versus MR. S KM ALOMGIR
THE STATE OF ASSAM AND ANR.
2 Crl.Pet./1216/2018 MOIDUL ISLAM ALI MR F HAQUE PP, ASSAM
Versus
THE STATE OF ASSAM AND 2 ORS.
3  Crl.Pet./75/2019 SANJAY SAHDEO ROY MS B CHAUDHURY
Versus MR. B M CHOUDHURY
THE STATE OF ASSAM AND ANR. MR. U CHOUDHURY
4  Crl.Pet./160/2019 SIBAJI BANIK MR. A K PURKAYASTHA PP, ASSAM
Versus MR. M K MAJUMDAR
THE STATE OF ASSAM AND ANR. MS. G D CHOUDHURY
ORDER (STAY VACATING)
5 LA.(Crl.)/199/2019 TABASSUM AKHTAR AHMED MR. AY CHOUDHURY MR. S C BISWAS
in Crl.Rev.P./138/2018 Versus MR. T A CHOUDHURY
SAFIQ KHAN
WITH
Crl.Rev.P./138/2018 SAFIQ KHAN MR. S C BISWAS MR. AY CHOUDHURY
Versus MR. T A CHOUDHURY

6 Crl.Pet./195/2017

7  Crl.Pet./204/2018

8 Crl.Rev.P./305/2018
WITH LCR 4 FILES, FIXED

9 Crl.Pet./463/2018

TABASSUM AKHTAR AHMED

ADMISSION

PRABHAT KAMAL BEZBORUAH @

PRABHAT KAMAL BEZBARUAH
Versus

THE STATE OF ASSAM and ANR.

GAUTAM NATH
Versus
SUMITA NATH

PRADIP SARKAR
Versus
THE STATE OF ASSAM AND ANR.
BAKKAR ALI
Versus
AYESHA BIBI AND ANR.

MR.G N SAHEWALLA
MR.P BORA

MR.A CHETIA

MS.N PODDAR

MR. S K GHOSH
MS F AHMED

MR. S HAQUE
MS A BARUAH
MR. M DEKA

MS. M SAIKIA
MR F KHAN
MS. S ZANGMU

MR.P N GOSWAMI(R-2)
MS.M D BORAH(R-2)
MR.I KALITA(R-2)
MR.R R GOGOI(R-2)
MR.K P PATHAK(R-2)
PP, ASSAM

MR. S R BHATTACHARJEE
MR. S BHATTACHARJEE
MR. H A SARKAR

MR B SHARMA (R2)
MR S SHARMA (R2)
PP, ASSAM

MR. M RAHMAN (R1)
PP, ASSAM (R2)
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10

11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

Crl.Pet./1033/2018
B/O

Crl.Pet./1058/2018

Crl.Pet./1101/2018

Crl.Pet./1114/2018

Crl.Pet./1123/2018

Crl.Pet./1157/2018
WITH LCR 3 FILES

Crl.Pet./1177/2018
FIXED

Crl.Pet./1241/2018

Crl.Pet./13/2019
WITH LCR

Crl.Rev.P./37/2019
FIXED

Crl.Pet./216/2019

Crl.Pet./22/2018

Crl.Pet./65/2018
WITH OFFICE NOTE

I.A.(Crl.)/82/2018
in Crl.Rev.P./39/2018

WITH
Crl.Rev.P./39/2018

Crl.Rev.P./92/2018

I.LA.(Crl.)/128/2018
in Crl.Rev.P./65/2018

WITH
Crl.Rev.P./65/2018

PUTUL KUMAR PAUL
Versus

THE STATE OF ASSAM AND 4 ORS.

SUBRATA DUTTA
Versus

THE STATE OF ASSAM AND 18 ORS. (A)

RUHUL AMIN
Versus

THE STATE OF ASSAM AND ANR.

ABDUL KADER
Versus
ASIYA KHATUN

THOMAS LANGTHASA
Versus

THE STATE OF ASSAM AND ANR.

NRIPENDRA MAZUMDER
Versus
THE STATE OF ASSAM

MAHBUBUR RAHMAN
Versus

CENTRAL BUREAU OF INVESTIGATION

(CBI) AND ANR.

UTTAM BRAHMA
Versus

THE STATE OF ASSAM AND ANR.

BEEKY ALI
Versus

THE STATE OF ASSAM AND ANR.

SHIRAJUDDIN AHMED
Versus

JINNAT ARA BEGUM

ROFIQUL ISLAM
Versus

THE STATE OF ASSAM AND ANR.
ORDERS

PUNYA DEO MISHRA
Versus
THE STATE OF ASSAM

KULDIP SINGH
Versus
THE STATE OF ASSAM

PABITRA KUMAR SAIKIA
Versus
KAILASH KR. BAGARIA

PABITRA KR. SAIKIA
Versus
KAILASH KR. BAGARIA

SOHRAB ALI
Versus

THE STATE OF ASSAM AND ANR.

JONMONI DEKA
Versus
BHASKAR DEKA

JONMONI DEKA
Versus
BHASKAR DEKA

MR. L R MAZUMDER
MR. A Z AHMED

MR R DHAR
MR B C MUCHAHARY

MR. P BORAH
MRS K M SAIKIA

MD. A. RASHID
MR. M HUSSAIN

MR. M BISWAS
MS. B PHOM
MR. D TIWARI

MS C MEDHI

MR. A K PURKAYASTHA

MR. S NATH

MR N DUTTA
MR. R R KAUSHIK
MR. A PHUKAN

MR. DILIP DEY

MS. S K NARGIS

MR S CHAKRABORTY
MR | A HAZARIKA

MR Z HUSSAIN
MRS N BEGUM

MR G BAISHYA
MD. A HASSAN
MS. B BORA
MR A K BORO

MR. J | BORBHUIYA
MR. L MOHAN
MRS. F BEGUM

MR. P J SAIKIA
MR. A K GUPTA

MR. P ] SAIKIA
MR.P ] SAIKIA
MR. A K GUPTA

MR. A SHARIF
MS. P BARMAN
MR. S ZAMAN
MR. M ALAM

MR. M AHMED

MS J H CHOUDHURY
MR. M R CHOUDHURY
MD. H BHUYAN

MR. M AHMED

MS ] H CHOUDHURY
MR. M R CHOUDHURY
MD. H BHUYAN

MR J ABEDIN (R2-R5)
MR. M A ISLAM (R2-R5)
PP, ASSAM

GA, ASSAM
MR. S C BISWAS (R2-R19)
MR. P S BISWAS (R2-R19)

MS. B CHOUDHURY (R2)
MR. S SAHU (R2)

MS. ] DAS (R2)

PP, ASSAM

MR. AT SARKAR
MR. T AHMED

MR H R A CHOUDHURY
(R2)

MR. | A HAZARIKA (R2)
MR. H ALI (R2)

PP, ASSAM

PP, ASSAM

SC, CBI

MR F K R AHMED (R2)
MR J UDDIN (R2)
PP, ASSAM

MR. P SAIKIA (R2)
PP, ASSAM
MR. M RAHMAN

MD. A HUSSAIN (R2)
MR. M HOQUE (R2)
PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM
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26

27

28

29

30

31

32

33

34

35

36

37

Crl.Rev.P./195/2018

Crl.Rev.P./219/2018

WITH MEDIATOR'S REPORT &

OFFICE NOTE, FIXED
Crl.Rev.P./243/2018

Crl.Rev.P./292/2018

Crl.Pet./423/2018

Crl.Pet./425/2018

Crl.Pet./442/2018

Crl.Pet./535/2018
WITH OFFICE NOTE

Crl.Pet./643/2018
WITH OFFICE NOTE

Crl.Pet./1078/2018
WITH OFFICE NOTE

Crl.Pet./1189/2018
B/O

I.LA.(Crl.)/50/2019

in Crl.Rev.P./10764/2018

CENTRAL BUREAU OF INVESTIGATION
Versus
SWETABH SUMAN AND 3 ORS. (H)

ASIF MANNAN
Versus
AYESHA AFSANA SULTANA

BICHITRA DUTTA
Versus
BIBHA DUTTA

SMTI. ANJANA GHOSH
Versus
THE STATE OF ASSAM AND ANR.

MUSSTT. HALIMA BEGUM
Versus
THE STATE OF ASSAM AND ANR.

DIRECTORATE OF ENFORCEMENT, GOVT.

OF INDIA
Versus
DIGANTA CHAKRABORTY AND 9 ORS.

ACHYUT RAJBONGSHI AND 2 ORS.
Versus
THE STATE OF ASSAM AND 2 ORS.

GOURANGA DEY
Versus
THE STATE OF ASSAM AND ANR. (D)

AKHTAR HUSSAIN AND ANR.
Versus
THE STATE OF ASSAM AND ANR.

MANALISA BORA @ DHUNUKA AND 3
ORS.

Versus
THE STATE OF ASSAM AND ANR.

AZAD CHOUDHURY
Versus
THE STATE OF ASSAM AND ANR.

MANOWAR HUSSAIN @ MANOWAR
HUSSAIN MANDAL

Versus
THE STATE OF ASSAM AND 2 ORS

MR. S C KEYAL

MR J SHARMA
MR. G KAKATI

MR. S BHATTACHARJEE
MR. H A SARKAR

MS S K CHAUHAN
MR. S CHAUHAN
MR. A R SHOME
MR. S CHAUHAN
MR. P MAZUMDER

MR A ALI

MS K LAHKAR
MS. A MAHANTA
MS. M KHATUN

MR. S C KEYAL
ASSTT.S.G.I.

MR. M SAIKIA
MR. S H SIKDAR

MR. J | BORBHUIYA
MR. L MOHAN

MS F BEGUM

MRS. KH CHOUDHURY

MR. M U MONDAL
MR. M HUSSAIN
MR A RASHID

MR. B M CHOUDHURY
MR. U CHOUDHURY
MS. M KAR

MR. D BARUAH
MR. P K BORDOLOI

MR. A AR KARIM

MR. A K BHATTACHARYYA
(R2)

MR. B C DAS (R3)

MR K AGARWAL (R2)

MR. B K MAHAJAN (R4)
MR D K BHATTACHARYYA
(R2)

MR. S CHAUHAN (R3)

MD R ALI (R4)

MR. B M CHOUDHURY (R3)
MR. A CHAUDHURY (R4)
MS R B DEB (R2)

MR. P K DAS (R4)

MR. A R SHOME (R3)

MR. U CHOUDHURY (R3)
MS. M KAR (R3)

MR. P MAZUMDER (R3)
MR B DAS (R2)

MR. N MAHAJAN (R4)

MS. N S THAKURIA
MR. G K THAKURIA

PP, ASSAM

PP, ASSAM

MR. L TALUKDAR (R1)
MR Z ALAM (R4)

MR. M DAS (R5 & 6)
MR. T DEURI (R3)
MRS. R S DEURI (R3)
MR. L SIKDAR (R5 & 6)
MR B DAS (R1)

MR. N D SARMA (R4)
MR E U AHMED (R4)
MS. S NAZNEEN (R4)
MR H TALUKDAR (R1)
MR C M DAS (R3)

MS. P CHAKRABORTY (R5
& 6)

MS. ] RABHA (R3)

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM

PP, ASSAM
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WITH
Crl.Rev.P./10764/2018
(Filing Number)

MANOWAR HUSSAIN @ MANOWAR

HUSSAIN MANDAL
Versus

THE STATE OF ASSAM AND 2 ORS. (E)

38 Crl.Pet./93/2019 ABDUL KASIM @ MD. ABUL KASHEM AND MR A ALI PP, ASSAM
FIXED 2 ORS.
Versus
THE STATE OF ASSAM AND ANR.
39 1.A.(Crl.)/130/2019 RAJIB DUTTA MR. P MAJUMDAR PP, ASSAM
in Crl.Pet./1187/2018 Versus
THE STATE OF ASSAM AND ANR
WITH
Crl.Pet./1187/2018 RAJIB DUTTA MR. P MAZUMDER PP, ASSAM
Versus
THE STATE OF ASSAM AND ANR
HEARING
40 Crl.A./3/2013 AMARJYOTI BARUAH MR.D K BHATTACHARYYA MR.A C BURAGOHAIN
(PART-HEARD), WITH LCR, FIXED Versus MS.B CHOUDHURY RETAINER COUNSEL(CBI)
STATE CBI MR.B M CHOUDHURY
MR.B DEKA
MR.B BRAHMA
MR.U CHOUDHURY
MR.] BORAH
MR.A K BHATTACHARJEE
WITH
I.A.(Crl.)/140/2018 DIGANTA JYOTI BARUAH MR. B DEKA SC, CBI
in Crl.A./3/2013 Versus
STATE (C.B.l.)
41 Crl.A./49/2013 MANAB LAHKAR MR.S C BISWAS MR M ] QUADIR
WITH OFFICE NOTE & LCR 2 FILES Versus MR.H RAHMAN MR. N ANSARI
MUKUNDA RAM DAS and ANR MR.B CHOUDHURY PP, ASSAM
MR.M K NATH
MS.A DEY
MR.D BANIA
MISS S SARKAR
42 Crl.L.P./49/2018 SRI JEETU KUMAR DAS MR. D GOGOI
FIXED Versus MS. C CHOUDHURY
in Crl.A./577/2018 SRI SONESWAR DAS MS P DASGUPTA
WITH
Crl.A./577/2018 JEETU KUMAR DAS
(Filing Number) Versus
SONESWAR DAS
43 |.A.(Crl.)/116/2019 UJUR ALI MR. M U MONDAL PP, ASSAM
WITH LCR 4 FILES, FIXED Versus MS. N NASRIN
in Crl.A./305/2018 THE STATE OF ASSAM AND ANR MD. | H KHAN
WITH
Crl.A./305/2018 UJUR ALI MR. M U MONDAL PP, ASSAM
Versus MS. N NASRIN
THE STATE OF ASSAM AND ANR MD. | H KHAN
LEAVE NOTE OF ADVOCATES FOR 15/03/2019
1) MR. S CHAMARIA 03-01-2019 To 19-04-2019
2) MR. N BORUAH 19-02-2019 To 15-03-2019
3) MR. ] A AHMED 01-03-2019 To 20-03-2019
4) MR. B DEB 11-03-2019 To 26-03-2019
5) MR. D BORAH 11-03-2019 To 15-03-2019
6) MS. A VERMA 07-03-2019 To 29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To 15-03-2019
8) MR A K DAS 11-03-2019 To 15-03-2019
9) MR A KUNDU 11-03-2019 To 22-03-2019
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MR.Y DOLOI

MR G BAISHYA

MR C BARUAH

MS. M D CHOWDHURY
MRS. U CHAKRABORTY
MR R CHAKRAVORTY
MR. S P ROY

MR S M ABDULLAH P
MR N DUTTA

MS M HAZARIKA

MS D D ROY

MR. A K PURKAYASTHA
MS. | HAZARIKA

MR S BORGOHAIN

MR. A H ALAMGIR

MR. S F CHISTIE

MR. N N JHA

MR. A ALAM

11-03-2019
11-03-2019
11-03-2019
11-03-2019
12-03-2019
12-03-2019
13-03-2019
11-03-2019
11-03-2019
11-03-2019
13-03-2019
13-03-2019
12-03-2019
13-03-2019
14-03-2019
14-03-2019
15-03-2019
15-03-2019

To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To
To

15-03-2019
15-03-2019
15-03-2019
15-03-2019
19-03-2019
26-03-2019
16-03-2019
20-03-2019
27-03-2019
15-03-2019
19-03-2019
15-03-2019
27-03-2019
15-03-2019
20-03-2019
18-03-2019
15-03-2019
15-03-2019
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
DAILY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:www.ghconline.gov.in

[ For Friday,15th March 2019]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM]

in MACApp./106/2016

Versus

MR.M CHOUDHURY

BEFORE:
HONOURABLE MR. JUSTICE MANISH CHOUDHURY
COURT NO: 20
[CIVIL BENCH - |
THIS BENCH WILL TAKE UP MAC.APPEAL MATTERS.]
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ADMISSION
1 MACApp./266/2015 NEW INDIA ASSURANCE COMPANY LTD. MR.R GOSWAMI
Versus MR. | ALAM
SMTI BHUMIKA DEVI and ANR MS.M SAIKIA
WITH
MC/1619/2015 NEW INDIA ASSURANCE COMPANY LTD  MR.R GOSWAMI
in MACApp./266/2015 Versus MR.I ALAM
SMTI BHUMIKA DEVI and ANR MS.M SAIKIA
MACApp./106/2016 ORIENTAL INSURANCE CO. LTD. MS.N MODI MR.M TALUKDAR
Versus MS.M CHOUDHURY MR.R DE(R-5)
KALPANA DAS and 4 ORS. MR.M CHOUDHURY MR.R | SARMA(R-5)
MR.S DUTTA
MR.C SHARMA
WITH
MC/116/2016 ORIENTAL INSURANCE CO. LTD. MS.M CHOUDHURY

SMT. KALPANA DAS and 4 ORS. MR.S DUTTA
MRM MODI
MACApp./428/2017 SRI SAPAN MANDAL MR. A ACHARYA MR. J | BORBHUIYA (R1)
WITH LCR Versus MS F BEGUM (R1)
SRI PRAFULLA BHARALI and 2 ORS MR. A A AHMED (R1)
MR. L MOHAN (R1)
MR. A DUTTA (R3)
MRS. P M DUTTA (R3)
WITH
C0/4/2018 THE NATIONAL INSURANCE COMPANY MR. A DUTTA MR. A ACHARYA
in MACApp./428/2017 LTD MRS. P M DUTTA
Versus
SAPAN MANDAL AND 2 ORS
WITH
I.A.(Civil)/1353/2018 THE NATIONAL INSURANCE COMPANY MR. ADUTTA MR. A ACHARYA
in MACApp./428/2017 LTD MRS. P M DUTTA
Versus
SAPAN MANDAL AND 2 ORS
WITH
I.A.(Civil)/3877/2018 THE NATIONAL INSURANCE CO. LTD. MR. A DUTTA MR. A ACHARYA
in MACApp./428/2017 Versus MRS. P M DUTTA MS F BEGUM

SRI SAPAN MANDAL AND 2 ORS
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11

12

WITH
MACApp./873/2018

WITH
I.A.(Civil)/3494/2018
in MACApp./873/2018

MACApp./629/2017

WITH
I.LA.(Civil)/4141/2017
in MACApp./629/2017

MACAPpP./149/2019

WITH
I.A.(Civil)/811/2019
in MACApp./149/2019

MACApp./82/2011

MACApp./127/2012
CAVT. NO. 438/2011

WITH
MC/1917/2012
in MACApp./127/2012

MACApP./69/2015

WITH LCR

MACApp./128/2015

MACApp./190/2015

MC/1493/2015

in MC 1971/12 & MAC.APP.

139/04(BOTH D/O)
in MC/1971/2012

SRI PRAFULLA BHARALI
Versus
SMTI LANIMA DAS AND ANR

SRI PRAFULLA BHARALI
Versus
SMTI LANIMA DAS AND ANR

FUTURE GENERAL INS. CO. LTD.
Versus
SMT. LEELA UPADHAYA and 3 ORS.

FUTURE GENERAL INS. CO. LTD.
Versus
SMT. LEELA UPADHAYA and 3 ORS.

ORIENTAL INSURANCE COMPANY LTD
Versus
MRS RUMELA BASUMATARY AND 6 ORS

ORIENTAL INSURANCE COMPANY LTD
Versus
MRS RUMELA BASUMATARY AND 6 ORS

ORDERS

NEW INDIA ASURANCE CO. LTD.
Versus
MD. RAFIQUE UDDIN and ANR

DR KAPIL SOOD
Versus
NILIMA BORAH

DR KAPIL SOOD
Versus
NILIMA BORAH

BUBUL DAS

Versus
BAJAJ ALLIANZ GENERAL INSURANCE CO.
and 3 ORS,

MD ZABBAR ALI MULLA

Versus
THE BRANCH MANAGER GBO M/S
RELIANCE GENERAL INSURANCE CO LTD

SMT. ALIMON NESSA

Versus
SMT. RUNU BEGUM @ RINU BEGUM and
2 ORS,

UNION OF INDIA AND ORS
Versus
PRABHA SAIKIA

MR J  BARBHUIYA

MS F BEGUM

MR. R ALI

MR. L MOHAN

MRS. B CHAKRABORTY

MR J | BARBHUIYA

MS F BEGUM

MR. R ALI

MR. L MOHAN

MRS. B CHAKRABORTY

MR. S BHUYAN
MR. R GOSWAMI
MS. M SAIKIA

MS. P BORTHAKUR

MR.S BHUYAN
MR.R GOSWAMI
MS.M SAIKIA
MS.P BORTHAKUR

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

MS. R D MOZUMDAR
MS. C MOZUMDAR
MR. S P SHARMA

MR.D BARUAH
MS.M CHOUDHURY
MR.S DUTTA
MISSR KAUR

MR.S P ROY

MR.D NANDI

MR.R P N SINGH
MS.A TALUKDAR
MR.K RAJBONGSHI

MR.S P ROY

MR.D NANDI

MR.R P N SINGH
MS.A TALUKDAR
MR.K RAJBONGSHI

MR.A R AGARWALA
MR. R K BHUYAN

MR.K BHATTACHARJEE
MS.M BHATTACHARJEE
MR.D BANERJEE

MR.A R AGARWALA

C.G.C.
MR. B SARMA

MR S SARMA (R1)

MR. R HAZARIKA (R1)

MR. N HASAN (R1)

MS. S KAKATI (R1)

MR. A HASAN (R1)

MR. C CHAKRAVARTY (R1)

MR. M DUTTA (R1, R2)
MR. A K AHMED (R4)
MR. A BORUA (R1, R2)
MR. T AHMED (R4)

MS S BARUAH (R4)

MR. M DUTTA (R1, R2)
MR. A BORUA (R1, R2)

MR.D BARUAH
MR.K K BHATTA
MR.P ] SAIKIA

MR.D BARUAH
MR.P ] SAIKIA

MR.S BHUYAN(R-1)
MR.R GOSWAMI(R-1)
MR.U DUTTA(R-1)
MS.M SAIKIA(R-1)
MS.A DASR-1

MR.K K BHATTA(R-1)
MR.S BHUYAN(R-1)
MR.R GOSWAMIR-1
MR.J JOHN(R-1)
MS.M SAIKIA(R-1)

MR.S BHUYANR-3

MR.R GOSWAMI(R-3)
MR.P P DUTTA(R-1)
MR.K K HANDIQUE(R-1)
MS.M SAIKIA(R-3)

MRP GOGOI(R-1)

T DAS

B NATH

S DEKA

MR.M C DEKA
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14

15

16

17

18

19

20

.A.(Civil)/112/2016
MAC.APP 267/10(D/O)
in MACApp./267/2010

WITH
I.A.(Civil)/475/2018

MACApp./355/2016

MACApp./444/2018
WITH LCR

.A.(Civil)/737/2018
MACApp./90/2012(D/O)

I.A.(Civil)/3440/2018
MACApp./284/2013(D/O)
in MACApp./284/2013

.A.(Civil)/3770/2018
WITH LCR
in MACApp./551/2018

WITH
MACApp./551/2018

.A.(Civil)/152/2019
in MACApp./139/2017

WITH
MACApp./139/2017

WITH
I.LA.(Civil)/957/2017
in MACApp./139/2017

MACAPpp./29/2012
WITH LCR

SRI OM PRAKASH MORE
Versus
NATIONAL INSURANCE CO. LTD.

OM PRAKASH MORE
Versus

NATIONAL INSURANCE CO. LTD. AND 3

ORS

NEW INDIA ASSURANCE COMPANY LTD

Versus
SMT KALPANA PAUL and 5 ORS

THE NATIONAL INSURANCE COMPANY
LTD.

Versus
MD. RUSTAM ALI

BUDHIN GOGOI
Versus
RAJKUMAR KOYAL AND ANR

MRS. BUNU SHYAM
Versus
UNITED INDIA INSURANCE CO. LTD.

MISS ZENIFER RASUL

Versus
THE ORIENTAL INSURANCE COMPANY
LTD.,

THE ORIENTAL INSURANCE CO. LTD
Versus
MISS ZENIFER RASUL and ANR

KUNJA RABHA
Versus
THE ORIENTAL INSURANCE CO. LTD.

THE ORIENTAL INSURANCE CO. LTD.
Versus
KUNJA RABHA and 5 ORS.

THE ORIENTAL INSURANCE CO. LTD.
Versus
KUNJA RABHA and 5 ORS.

HEARING

SMTI BASANTI TANTI and ANR,
Versus
PRASHANT KUMAR SAIKIA and ORS,

MR.R HUSSAIN
MS.G SUTRADHAR
MR.A GOGOI

MR.M CHOUDHURY
MR.J ROY

MR. R HUSSAIN
MS G SUTRADHAR
MS. P SEN

MS.N MODI

MR.S DUTTA

MR.C SHARMA
MR.SIDHANT DUTTA

MR. A DUTTA
MRS. P M DUTTA

MR. P MAHANTA

MR S M T CHISTIE
MR. S BORA

MR. A R AGARWALA

MR.S K GOSWAMI
MR.B K GOSWAMI
MR. R KATHKATIA

MR H DAS
MR. B C DEKA

MR.A DUTTA
MRS.P M DUTTA

MR.A DUTTA
MRS.P M DUTTA

MR.G N SAHEWALLA
MR.U DUTTA

MSK KALITA
MD.ASLAM

MR. B K PURKAYASTHA
MR. B K PURKAYASTHA
MR. M MAHANTA (R2 AND
3)

MR. P K MUNIR (R2 AND 3)
MS K DEKA

MR. V A CHOWDHURY (R2
AND 3)

MS M BARUAH

MR M NEOG

MR.G N SAHEWALLA(R-1)
MR.B K PURKAYASTHAR-6
MS.B SARMA

MR.P DEKA

MRS.S S BAWARI

MS.K DEKA

MD.ASLAM

MR. A KHANIKAR
MR E AHMED

MR. K K BHATRA (R2)
MR. R K BHATRA (R2)
MR. R C PAUL

MS. S ROY

MS RIMPI DUTTA (R2)
MS. AROY

MR. A LAHKAR (R2)
MR. D BHUYAN (R2)

MR. A J SAIKIA
MR. U K DUTTA
MR. B KAKATI
MS B KASSHYAP

MR. S K GOSWAMI

MR. AR AGARWALA (R - 1)
MR. | RAFIQUE

MS. M DEKA

FOR CAVEATOR

MR. ADUTTA
MRS. P M DUTTA

MR.B C DEKA
MR.H GOGOI(R. 1.)
MR.H DAS R. 1.

MR.H GOGOIR. 1.
MR.H DAS(R. 1.)

MR.M DUTTA
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21

22

23

24

25

26

27

28

29

30

WITH
MACApp./115/2011

MACApp./195/2012
WITH LCR

MACApp./45/2015
WITH LCR

MACApp./84/2015
WITH LCR

MACApp./116/2015
WITH LCR

WITH
1.A./995/2015
in MACApp./116/2015

WITH
CO/17/2017
in MACApp./116/2015

MACApp./127/2015
WITH LCR

MACApp./166/2015
WITH LCR

WITH
.A.(Civil)/1431/2016
in MACApp./166/2015

MACApp./167/2015
WITH LCR

MACApp./189/2015
WITH LCR

MACApp./203/2015
WITH LCR

WITH
.A./1798/2015
in MACApp./203/2015

UNITED INDIA INSURANCE CO. LTD.
Versus
SMTI BASANTI TATI AND ORS

MD MUFTY ASHADULLAH
Versus
SURESH KR DHANUKA and ORS

NEW INDIA ASSURANCE COMPANY LTD
Versus
SMT. POMPI NATH and 4 ORS

SRI RAJIB GOGOI
Versus
BIDYUT HAZARIKA and 2 ORS

UNITED INDIA INSURANCE CO. LTD.
Versus
NAZIMA BEGUM and 3 ORS.

NAZIMA BEGUM and ORS.
Versus
UNITED INDIA INSURANCE CO. LTD.

MUSTT NAZIMA BEGUM and ANR
Versus
THE UNITED INDIA INSURANCE CO. LTD

MD JALAUDDIN

Versus
THE RELIANCE GENERAL INSURANCE CO
LTD and ANR

THE ORIENTAL INSURANCE COMPANY
LTD.

Versus
MISS MONJUMA BEGUM and 6 ORS

MISS MONJUMA BEGUM and 4 ORS
Versus

THE ORIENTAL INSURANCE COMPANY

LTD.and 2 ORS

BUTEL @ BRITAL DAS and ANR.
Versus

UNITED INDIA INSURANCE CO. LTD and

ANR.

SMT NIRU SAIKIA
Versus
SRI RANJIT NATH and ANR

TATA AIG GENERAL INSURANCE
COMPANY LTD

Versus
SMTI PARWATI BARUAH and 5 ORS

TATA AIG GENERAL INSURANCE
COMPANY LTD

Versus
SMTI PARWATI BARUAH and 5 ORS

MS.R D MOZUMDAR
MS.R BEGUM
MRSS KUMARI

MR.A GANGULY

MR.R K BHATRA
MS.A BORA
MS.P HUJURI
MR A SAIKIA

MR.I' A TALUKDAR
MS.P BARMAN
MS.P MAZUMDAR

MR.A SARMA
MS.F KHAN
MS.L SARMA
MR.S S SARMA

MR.A R AGARWALA

MR.A R AGARWALA

MR.A GANGULY
MR.A DUTTA

MS.R D MOZUMDAR
MS.B BORAH

MR A N AHMED
MR.B KASHYAP
MS.R LAILA
MD.K ALI

MR.Y S MANNAN
MS.A BORA
MS.P HUJURI

MR A SAIKIA
MS.S GOHAIN
MR.S SINGH

MR.I' A TALUKDAR
MS.P BARMAN

MR.S BHUYAN
MR.R GOSWAMI
MS.M SAIKIA

MR.S BHUYAN
MR.R GOSWAMI
MS.M SAIKIA

MR.G N SAHEWALLA
MS.S SENAPATI
MRS.U DUTTA
MR.MD ASLAM

MRK KALITA

MR.P DEKA

MS.M CHOUDHURY
MR.R GOSWAMI

MR.| ALAM

MR.D CHAKRABORTY
MR.S DUTTA

MR.B S GOSWAMI

MR.M TALUKDAR(R-1,2,4)

MR.P ] BARMAN(R-5)
MS.D KALITA(R-1,2,4)

MS.R D MOZUMDAR(R-3)

MS.C MOZUMDAR(R-3)
MS.P DASR-3

MR.A R AGARWALA
MR.I A TALUKDAR(R-5)
MS.P BARMAN(R-5)
MS.P MAZUMDARR-5

MR.S S SARMA

MS.L SHARMA

MR.S BHUYAN(R-1)
MR.R GOSWAMI(R-1)
MS.M SAIKIAR-1

MR.A R AGARWALA
MR.I HUSSAIN(R-6)
MD.K ALIR-1,2,4and5
SC, LEGAL AID

MS.R LAILA(R-1,2,4&5)

MS.R D MOZUMDAR
MR.I HUSSAIN(R-6)
SC, LEGAL AID
MS.B BORAH

MR.S S SHARMAR-1
MS.L SHARMA(R-1)
MR.A SHARAN(R-1)

MR.A AHMED(R-2)

MR.M CHETIA(R-6)
MR.M GOGOIR-6
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LEAVE NOTE OF ADVOCATES FOR 15/03/2019

1) MR. S CHAMARIA 03-01-2019 To  19-04-2019
2) MR. N BORUAH 19-02-2019 To  15-03-2019
3) MR. ) A AHMED 01-03-2019 To  20-03-2019
4) MR. B DEB 11-03-2019 To  26-03-2019
5) MR. D BORAH 11-03-2019 To  15-03-2019
6) MS. A VERMA 07-03-2019 To  29-03-2019
7) MR. A K TALUKDAR 11-03-2019 To  15-03-2019
8) MR A K DAS 11-03-2019 To  15-03-2019
9) MR A KUNDU 11-03-2019 To  22-03-2019
10) MR.Y DOLOI 11-03-2019 To  15-03-2019
11) MR G BAISHYA 11-03-2019 To  15-03-2019
12) MR C BARUAH 11-03-2019 To  15-03-2019
13) MS. M D CHOWDHURY 11-03-2019 To  15-03-2019
14) MRS. U CHAKRABORTY 12-03-2019 To 19-03-2019
15) MR R CHAKRAVORTY 12-03-2019 To  26-03-2019
16) MR. S P ROY 13-03-2019 To 16-03-2019
17) MR S M ABDULLAH P 11-03-2019 To  20-03-2019
18) MR N DUTTA 11-03-2019 To  27-03-2019
19) MS M HAZARIKA 11-03-2019 To  15-03-2019
20) MS D D ROY 13-03-2019 To  19-03-2019
21) MR. A K PURKAYASTHA 13-03-2019 To  15-03-2019
22) MS. | HAZARIKA 12-03-2019 To  27-03-2019
23) MR S BORGOHAIN 13-03-2019 To  15-03-2019
24) MR. A H ALAMGIR 14-03-2019 To  20-03-2019
25) MR. S F CHISTIE 14-03-2019 To 18-03-2019
26) MR. N N JHA 15-03-2019 To  15-03-2019
27) MR. A ALAM 15-03-2019 To  15-03-2019
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